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LOK SABHA

Monday, September 28,
8, 1886 (Saka)

1964 | Asvina

The Lok Sabha met at Eleven of
the Clock

[Mr SPEakER in the Chair]

ORAL ANSWERS TO QUESTIONS
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The Deputy Minister in the Minis-

try of Defence (Dr. D. 8. Raju): (a)
Yes, Sir.

(b) Attention is invited 1o State-
ment made in the House on the 21st
September, 1064,

1267 (Ai) LSD—I.
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Dr. D. S. Raju: Yes, some techni-
cians are likely to come from Russia.

Mr, Speaker: Will there be (rain-
ing of our people here?

Dr. D. S. Raju: Yes, Sir.
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The Minister of Defence Productiom
in the Ministry of Defence (Shri
A. M. Thomas): Regarding'the train-
ing of ordnance factory employees,
there is a specific scheme to get them
traineq in USA, UK, France, Germany
—all these countries,
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The Minister of Defence
X¥. B. Chavan): If I remember
right, I had made a reference to
what we did about our reguirements
of the Navy in Soviet Russia; 1 had
siong made a reference to our discus-
sions in the US. I had made a
specific reference to acceptance of the
proposals to the UK Government
about the construction of frigates in
the Mazagaon dock and the expansion
of the Mazagaon dock itself.

(Shri
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Shri Rameshwar Tantia: Were any
conditions stipulated by the USSR
against the use of the military aid?

Shri ¥, B. Chavan: No conditions
are attached.

Shri D. C. Sharma: Will these pur-
chases from the Soviet Union be
made on a long-term basis, on a
barter basis and on a rupee basis?
If so, how will payments on these
different items be made?

Shri Y. B. Chavan: Normally, the
rupee payment arrangement is that
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the payments are to be made in terms
of export trade,

Shri Ranga: May we take it that
steps are being taken 1o see lhat
there is adequate co-ordination in the
use and interchange of as many of
these defence equipment items ag we
can get from the USSR, USA and UK
and that our personnel at every level
are also being trained in such a way
that they would be able to make use
of these at short notice without being
embarrassed at the time of fighting?

Shri ¥. B, Chavan: Yes, the neces-
sary co-ordination and training of
personnel are also taken into account.
We also take care that the security
of both the countries is not compro-
mised in any way.

Shri Indrajit Gupta: The Defence
Minister's statement shows that
Soviet-made plant and machinery,
jigs and tools and so on in the
development of the MIG factories
are going to be supplied under the
latest agreement. When the carlier
agreement was entered into in
August 1962, did our Government
think that these items would be
provided by indigenous manufacture
and therefore, there was no provi-
sion for them then? If so, how far
has this contributed to delay in the
establishment of the factories?

Shri ¥, B. Chavan: There was a
thought here that possibly we might
be able to fabricate some of ‘hese
things, jigs and tools in our own
country. After study of the project
report, we found that it was not
possible to that extent. That was
why it was found necessary to enter
into a supplementary agreement.

st Ho ®To fAwdy : wiawem welr
® Fo THo THo WITo W HIET
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Shri Y. B, Chavan:
these comparisong are
necessary.

I do not think
valid and

Wage Board for Working Journalists

+
Shri 8. M. Banerjee:
Shri D. C. Sharma:
*424.7 Shri P, C. Borooah:
Shri P. R. Chakraverti:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether the Wage Board for
working journalists and non-working
journalists has started its work;

(b) if so, what progress has been

made; ang

{e) whether the Board has recom-
mended any interim relief pending
submission of the final report?

The Minister of Labour and Em-
ployment (Shri D, Sanjivayya): (a)
Yes.

(b) The Quectionnaire approved by
the Wage Board for Working Journa-
lists was sent to the various news-
paper establishments, and Workers
and Employers’ organisations-on 15th
April, 1964 asking for their replies
by the 15th July, 1964, Following
many requests for extension of the
time limit, the Board hag decided to
take into consideration all replies
received upto the 30th  September,
1964. Notice required under section
10(2) of the Working Journalists
(Conditions of Service) & Misc. Pro-
visions Act, 1955 calling for represen-
tations from newspaper establish-
ments, etc. was also issued on
15-4-64. The Board has held four
meetings so far.

The Questionnaire approved by the
Wage Boarg for Non-Journalists has
also been issued and replies are due
by the 15th November, 1964, The
Board has held flve meetings so far.

(c) No.
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Shri 5. M, Banerjee: I
know whether both the
journalists and the non-journalists
have demanded immediate interim
relief, and whether Government has
issued any instructions to the Wage
Boards for grant of interim relicf to
them?

want 1o
working

shri D. Sanjivayya: So far as the
working journalists are concerned,
the Indian Federation of Working
Journalists requested the Government
that interim relief should be granted.
This request was made in April, and
it was forwarded to the Wage Board

in May. The Wage Board for Work-
ing Journalists is considering 1Fis
question.

With regard to the non-journalists,
the requests were made direct to the
Wage Board. and the Wage Board is
considering jt.

Skri S. M. Banerjee: In view of the
fact that the prices of all commeodities
have gone up, angd there is a general
increase in the cost of living index,
I would like to know whether Gov-
ernment would issue the necessary
instructions to the Wage Boards for
vaying interim relief at the earliest
opportunity.

Shri D Sanjivayya: That is what
I have already said, but both the
Wage Boards met on 22nd and 23rd
Scotember at Bombay and thev have
postponed further consideration of
this auestion: to 20th October, 1964.
Probably they would meet in Delhi.

Shri 5. M. Banerjee: May 1 submit
that my information is that some of
the employers did not want this
interim relief to be paid. Will Gov-
ernment issue necessarv instruct’ons
to see that before flnalisation of the
report, they consider this issue of
interim relief. and not delay it,
because it is being opposed by the
employers?

Shri D. Sanjivayya: The very fact
that we have referred this question
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to the Wage Board goes to show that
w2 are interested in giving some kind

of interim relief to the working
Journalists and the non-journalists,
but at the recent meeting of the

Wage Board for Working Journalists
held at Bombay, the management
representatives raised the gquestion of
the capacity of the industry to pay.
They wanted that question to be
examined.

With regard to the Wage Board for
non-journaiists, they wanted to know
whether this Board was competent
to consider this question. They have
made a referency to the Governmecnt
with regard to that.

Shri D. C, Sharma: From the reply
given by the hon. Minister, I find
that the Wage Boards for Working
Journalists and non-journalists are
caught in thre wheel of the karma of
questionnaires and their replies, :nd
T think it is a masterpiece of post-
ponement of the decision, Mav 1
know if the Government has any
power to act irrespective of the
recommendations of the Wage Boards
in view of the urgency of the situa-
tion and also in view of the soaring
prices that are prevailing?

Shri D. Sanjivayya: This karma
of issue of questionnaires and getting
replies is the same with regard to
all kinds of wage boards. It cannot
be different for these Wage Boards
for Working Journalists and non-
journalists. We would see that
matters are expedited as early as
possible.

Shri A. P. Sharma: Are Govern-
ment contemplating to set up any
more wage boards and if so what zre
the industries which they are con-
templating and will they be in the
public sector or the private sector?

Shri D. Sanjivayya: It is a gene-
ral question. However. I will answer
it, There is a proposal to set up a
wage board for port and dock labour
and also for the engineering indus-
tries.
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Shrimati Savitri Nigam: May I
know when this wage board was set
up and what was the due date for
the submission of this report and...

Mr. Speaker: That is enough.

Shri D. Sanjivayya: The wage
board for working journalists was
establishedq on 12th November 1963
and the wage board for non-journa-
lists was set up on 25th February,
1964. No time-limit had been fixed
for the submission of their reports.

Shri K. N. Pande: Interim relief is
also part of the wages and so does
the Ministry think of referring this
issue also?

Shri D. Sanjivayya: 1 have zlready
stated that with regard to working
journalists this issue hag been refer-
red to the board and with regard ‘o
non-journalists they have received
representations direct.
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Shrimati Lakshmi Menon: That is
not the work of the UN Observars.
They only see that the cease-fire iine
is maintained properly and if there
i:f any violation then they take notice

it

Mr. Speaker: When they give a
decree or a decision that one country
is guilty of breach of the cease fire
line, is any further action taken or
it is only a record there,

Shrimati Lakshmi Menon: No fur-
ther action is taken.
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The Minister of Defence (Shri
Y. B. Chavan): | am making a state-
ment about these matters immediate-
ly after Question Hour. If the hon.
Members want to put questions about
it later on it will be much better
because I am giving all the detais.

I may not allow at

Mr. Speaker:
Mr. Yashpal Singh,

that moment.

Shri S. M, Banerjee: Will it be on
the cease-fire violations?

Mr. Speaker: He is making a state-
ment on cease fire violations?

Shri ¥. B. Chavan: Yes, Sir. There
is one more specific question about
violations.

Shri Hari Vishnu Kamath: That
may not be reached.
Mr. Speaker: The hon, Minister

would make a statement. I have
been collecting all these notices that
have been given during the last few
days and I will allow an opportunity
to all those Members who had given
these notices.

st aare fag ¢ war § oA AwAT
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Shrimati Lakshmi Menon: The
cease-fire line is 570 miles and there

are 39 observers,

Shri Ranga: We could not hear.
She goes at the pace of the Punjab
Mail.
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Mr. Speaker: The Punjab Muail is
not as fast ag the Grand Trunk Ex-
press!

Shrimatj Lakshmi Menon: The
length of the cease-fire line is 570
miles, and the number of observers
as on lst September, 1964 is 39.

it omd fag fagreds :© & w0
e g fF 7z A1 ddaw Fag A #
| &1 AE § FAT G AT HIFT FY
Wy #1 7% ¢  afz wa ¥ g wwr S
g a1 g #7 1

Shrimati Lakshmi Menon: No, Sir.
Mr, Speaker: His guestion is whe-

ther this request has been mad: by
the Government of India—the ruiuest

for an increase in the number of
observers.

Shrimali Lakshmi Menon: W_. {id
not make the request,

Shri Rameshwar Tantia: May I
k.ow whether the Jammu and
Kashmir Government complained

regarding the activities of some of
the UN observers and, if so, may I
know whether the Government made
an enquiry into that?

Shrimati Lakshmi Menon:
a definite notice for that.

I want

Shri Kapur Singh: Does the in-
crease in the number of UN obser-
vers as a rule tend' to increase or
decrease the violations of the cease-
fire line?

JMr. Speaker: Order, order. Shri
Shivaji Rao S, Deshmukh.

&
Shri Shivajl Rao S. Deshmukh:

May I know whather it is a fact that
the alleged increase in the number of
UN observers has no relationship
with the extension of the demilitaris-
ed zone on the cease-fire line?
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Shrimati Lakshmi Menon: No, Sir.

Shri Hem Barua: Although the
Minister of State in the Ministry of
External Affairs hag just now said
that India has never requested for an
increase in the number of observers
of the UN team, the hon. Minister
of Defence said on the floor of this
House that India requested for an
increase and al] that; whatever that
might be, in view of the mounting
violation of the cease-fire line by
Pakistan, may I know if our Govern-
ment are convinced of the urgency
of increasing the number of the ob-
servers of the UN team and, if so,
may I know what steps have the Gov-
ernment have taken to bring thiz 1o
the notice of the Security Council?

Shrimati Lakshmi Menon: The UN
team visited India about some months
ago and then afier inspecting tibe
cease-fire line—

Mr. Speaker: I also have an impres-
sion that the Defence Minister did
say like that,

The Minister of Defence (Shri
Y. B. Chavan): It is a fact that,
really speaking, we did make the
suggestion. When Mr. Bunche visit-
ed India, I did make that suggestion
to him also. I do confirm that state-
ment,

Shri Harl Vishnu Kamath: Was it
not accepted? (Interruption).

Shri Ranga: She gave a different
answer.

Shri Hem Barua: Sir, on a point
of order, and I request you to excuse
me for raising it. The Defence
Minister just now admitted that he
has made the request, and on the
face of that, the Minister of State in
the Ministry of External Affairs says
that Indian has never requested them
for an increase.
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Mr. Speaker: Therefore, the state-
ment made by the Minister of State
in the Ministry of External Affairs
was not correct, and that has been
«<orrected. Now, what else does he
want?

Shri Ranga: One Minister says one
thing, one particular statement, and
another Minister says another thing.
When we asked the other Minister,
he was good enough to say no. Is
that the way this Government is
functioning? Are we to acrept such
statements here? I do not know
which Minister’s duty it is; but sure-
ly, it is the duty of the Government
1o apologise for making sueh incor-
rect statements. (Interruption).

Shri Hem Barua: It affects the
security of the country and :here
should be a certain amount of co-
ordination among the Ministers,

Mr. Speaker: The Ministers have
taken note or would take note of

the proceedings that have taken
place.
Shri Hari Vishnu Kamath: The

Defence Minister had not finished his
statement, when he was interrupted.
(Interruption),

Mr. Speaker:
stands corrected,

Order, order, It

Shrimati Lakshmi Menon: The
question was asked whether the num-
ber of observers has been increased.
I said yes. The number has been
increased by five. This increase was
not due to the suggestion made by
the Government. This has not been
at our request, That is what I said.
(Interruption).

Mr. Speaker: Order, order, Several
Hon. Members are standing. They
should sit down now, We are deal-
ing with the question.

Shri Ranga: Surely, they are ex-
‘pected to give answers with a due
sense of responsibility.
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Mr. Speaker; I have called every-
body to order. But the hon. Member
is still on his legs and pressing it;
would he take me along with him or
would he allow me to proceed?

Shri Ranga: Certainly, I allow it,
Sir,

Mr. Speaker: That is very good;
I am very happy in that company.
The question is this:

The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahadur
Shastri): May I say a word, Sir?
Wherever we make mistakes I think
we should immediately accept it.
The other day, I myself made a state-
ment: I had stated something about
Pandit Jawaharlal Nehru's will, and
I came up to the House to correct it.
Sometimes it does happen that the
Minister of State does not see a
particular file. It might be disposed
of by the Minister directly, In
regard to this matter, the fact is that
we did represent; we did tell the
authorities there that they—the U.N.
Observers—should strengthen them-
selves and they readily agreed to it.
They took some time, As Mrs.
Menon said, they have now added five
people.

Mr. Speaker: But Mrs. Menon said
that the increase was not due to our
request,

Shri Lal Bahadur Shastri: There-
fore T got up and I thought I should
make the final statement, This should
be taken as the final thing.

Some Hon, Members  rose—

Mr. Speaker: Not so many at a
time. I would request hon. Members
again that when one Member is
identified, the other must sit down
immediately. Then alone we can
proceed in an orderly manner,

Dr. L. M. Singhvi: In view of the
increasing violations of the ceasefire
line by Pakistani troops, has the
Defence Minister ever considered or
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discussed the possibility of asking a
larger number of United Nations
troops to avert such violations?

Shri Y. B, Chavan: No, Sir.

Shri §. M. Banerjee: When we
have asked for more UN observers, I
want to know whether with the in-
crease in their number, the violations
are also being increased.

Mr. Speaker: Order, order. That
has been put and I did not allow it.

Shri 8. M. Banerjee: What is the
use of such observers, I do not know.
‘What is the specific function of these
observers? Is it a fact that with the
increase in their number, wviolations
have increased and they are unable
to function?

Mr. Speaker: I do not allow that
question, The function of the obser-
vers is to observe. Then, if they are
not there on the spot, the thing is to
be brought to their notice by any
country that feels aggrieved. With
the increase in the number of obser-
vers, of course they would be avail-
able at a greater number of posts.
That is all. Whether they can
decrease the number of violations or
other offences—that is not possible.

Shri Shinkre: As the number of
cease-fire violations by Pakistan is
increasing day by day and practically
the cease-fire line is made of no
value, will Government or the
Defence Ministry at all consider the
possibility of further action directly
without any interference from the
UN Organisation?

Mr. Speaker: That is always there;
we are also accused in many cases.
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Shri Harish Chandra Mathur: At
one time we had asked for a reduc-
tion in the number of UN observers,
and the number was™ reduced. Wu
had also insisted that no personnel
from USA might be there. May !
know how the situation has changed
now?

Shrimati Lakshmi Menon: There
are no personnel from USA. The
countries represented are Australia,
Belgium, Canada, Chile, Denmark,
Finland, Italy, New Zealand, Norway,
Sweden and Uruguay.

Shri Harish Chandra Mathur: My
question was, at one time we our-
selves asked for the number to be
reduced and the US observers tn be
withdrawn. May I know how the
position has changed? Why do we
want now a larger number of ob-
servers?

Mr. Speaker: Numher of violations
had increased and we....

Shri Harish Chandra Mathur: I
want to know whether it is because
of increased number of violations
that we uasked for an increase in the
number of observers?

Mr. Speaker: He wants to know
why this increase hias been asked for
when we had previously asked for a
decrease?
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Shrimati Lakshmi Menon: The Unit-
ed Nations Organisation sents its own
representatives and it was found
necessary to increase the number of
observers; therefore, it was increased.

M:, Speaker: Next Question—Shri
M. L. Dwivedi:

Shri M. L. Dwivedi: Question No.
426.

Shri Hem Barua: Sir, I rise to a
point of order. Again, the hon.
Minister by her statement . . .

Mr. Speaker; Order, order. The
previous Question is over and the
next question has not yet been ans-
wered; how does a point of order arise
in between the two?

Shri Hem Barua: It arises
the last reply given by the
Minister.

from
hon.

Mr. Speaker: That reply was to a
supplementary on the previous ques-
tion. That is over. We have pro-
ceeded to the next question. 1 may
be allowed to go a little fuster—I am
being obstructed.

a
+

[ ot o w0 fradt :
stret anfeely fomw -
=t Ho Ho TR :
tﬁmﬁm:
st Wiew
(L @Yo o wmwi :

*426.

T AT GAl UF F@4 &1 FA
®ix (%

T IMF I WA F 9 qy
FrEf T ggrEwa We are ¥ gET 8
waE & g A S g Jg

g
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(@) ofz &, & Soar qer aTd
w1 &, Tar I9F Fav qfoomw frw §;
L 1Ed

() = fava Sowg =T agfa
¥ WO A FT FTHTT w7 fa9Te  qav
afz g, @ &% Far ww gh ?

g frm | Iowlt (sft i) -
(%) o 7& 1 #1f 7 G T T
AT g & Wif6 JT-RaT §1 W
W ATCHRWIT FT ATX GT qYTHWE
wWre WomT § 1| ATl #Y TTE gr Ay
FW-FH q9 FAAT q¥AT § 9w fE
AT ATL-EE 2T W § i St
g & Wi fe & a8 9 T

(@) s & 7& vaa |

() sEE R AR @R
wrer § 5 fava sowg "= gegfa &
g AN gt # o
A &Y JTeT q9r of @ w e
F guar A #fas Fg  smwi

I shall read the answer in English.

Mr. Speaker: No. When there is
simultaneous translation......

Shri P, Venkatasubbalah: The Eng-
lish version of this particular oues-
tion was not being given.

Shri Umanath: There was no trans-
lation.

Mr. Speaker: 1 am sorry if it was
not there.

Shri S. M. Banerjee: He could not
understand.

Mr. Speaker: Order, order. I am
very helpless in certain circumstan-
ces. Leaving this particular instance
aside, I just want to cnguire from
hon. Members, how is our translation
working?

Shri Hari Vishnu Kamath: On the
whole it is satisfactory.
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Mr. Speaker: Are hon.
able to follow that?

Members

Some hon. Members: Yes.

Mr, Speaker: If in this particular
instance it has not been followed, or
the translator could not do it, the
Minister might read the English ver-
sion also.

Shri D. C. Sharma: The translators
-are doing very well.

sft TATACAR : TR qga afedqm
qar g |

W wgRm o gg aAnr g fF
W 9T @l S f7 A AIgE A T

Shri Bhagavati: (a) No. Fcrmula-
tion of a new scheme is not necessary
gince the objective of the telagraph
service is to transmit all telegrams on
wire in the quickest possible lim:2, The
disposal of telegrams by post is re-
sorted to occasionally when normal
communication links fail and are not
resorted within a reasonable time.

(b) Does not arise.

(c¢) The proposal is under considera-
tion. The Global Satellite Communi-
cations System is expecled to provide
improved international telecommuni-
cations facilities and greater traftic
handling capacity.

st wo ®io fyARY : & SrAAT AR
g fs fa2wi 1 az 99 &t s
# ol aw o sfereat ff 7 w9 w1
-t of, 91T W= FT G F AT I
Feereq 7 gfaan srer AT I IEwt
wqtar @ g !

Shri Bhagavati: At present India's
entire overseas communication traffic
is handled mainly by high frequency
radio circuit. We have direct radio-
telegraph service with 24 countries,
we have direct radio-telephone ser-
vice with 24 countries, we have direct
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radio-photo service with 8 countries
and we have direct telex service with
4 countries. Apart from that, we
have services to other countries by
switched service but this is inadequate
to meet the demands. The demands
are growing every day and, therefore,
it is proposed to participate in the
Global Satellite Communications
System and also in the Commonwealth
Submarine Cable system,

sft Ho 1o fragt : ¥ FrAeT
wrgar g e &3 €z gfem o w3
& fa awF 7 g g 3w & e
7 Lo THo MHe Hivo AT
o THe To ¥ .TAFMT F. 7 !
sk fawe wfasw & w9 a%
! a8 afaw faad s 7

Shri Bhagavati: There was an inter-
national conference in USA on the
24th July, 1964 at which an agree-
ment was arrived at. The signatories
to this agreement are United King-
dom, Canada. Australia, Japan,
France, Italy, Switzeriand, Germany
USA and certain other countries.
Under this agreement all those cour-
tries who want to participate in this
venture have been given six months
from 19th August, 1964 to take a share
in the capital cost. India is consiuering
this proposal. No decision has yet
been taken. It is expected that this
system will come into vogue in two or
three years.

Shrimati Savitri Nigam: May I
know whether telegrams which could
not be sent by wire system are being
sent by ordinary post or by express
post? What are the main featureg of
the US submarine cable system?

Shri Bhagavati: When the overhead
lines fail due to some natural calami-
ties or other causes we have to resort
to ordinary post. The number of tele-
grams sent by post is coming down
every year; it is only one per cent
of the total operation. It has come
down still further recently. When
there is any breakdown in the lines
we have to resort to ordinary post.
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Shri Ranga: He is not answering
the question. The question was whe-
ther it is sent by ordinary or express
post.

Shri Bhagavati: It is sent by ordi-
nary post.

Shrimati Savitri Nigam: Why is it
not sent by express post?

Shri Bhagavati: We will consider
that. At present, it is sent only by
ordinary post.

Shri D. C. Sharma: What steps are
taken by the Government to expedite
the reccipt of the telegram by the
addressee? Because, I find sometimes
that letters or postcards reach the
addressee earlier than the telegram.

Shri Bhagavati; Government are
taking several 'measures to expedite
it

Shri D. C. Sharma: What is the re-
sult of those measures?

Shri Bhagavati: I can give
figures.

some

Mr. Speaker: Not so many figures;
he might place a statement on the
Table. He can alsp say whether
there has been any improvement.

Shri Bhagavati: There is some 1m-
provement.

Shri Shivaji Rao S Deshmukh:
Since we are opposed to sateliites on
earth, what prompted ug to seek sate-
llites beyond earth?

Mr. Speaker: I could not follow
him. Is he in the space or on the
ground?

Shri Bhagavatl: Because, there will
be much improvement.

Shri Hari Vishnu Kamath: Is the
Minister aware that in those cases
where telegrams are, somewhat ano-
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malously, sent by post the telegram
charges are not refunded to the send-
er automatically but only if he makes
an application and, if so, what action
has been taken to remedy the situa-
tion?

Shri _Bh.aga'vati: When there is any
complaint from the sender, we re-
fund the money.

Mr. Speaker: The hon. Member de-
sires that the money should be re.
funded automatically without any re-
quest being 'made.

Shri Bhagavati: That is not practi-
cable.

Shri Hari Vishnu Kamath: Why is
it not practicable? Every office
keeps a record.

Shri Bhagavati: We huave examin-
ed this question and found it is not
practicable,

Shri Hari Vishnu Kamath: I gm
sorry. When I made a complaint it
took nearly three months to get the
refund. Whenever anybody else
makes a complaint, he has perhaps to

wait for six months or more. The
position should be rectified.
Mr, Speaker: I agree with Shri

Kamath; but perhaps in other cases
it might not take as long as it does
in Shri Kamath's case.

Shri Hari Vishou Kamath; I do not
know Sir, what happened in your
case,

st ®o ATo faardy : fEa™ ax
& § fomr fe o & faeew & et
& 9 ¥, fow=w ¥ dwEew @ I
& ®TCT, T Y WO T g 7

Shri Bhagavati: In 1983-64
24,98,87,588 telegrams were handled
out of which 14,982,498 were sent by
post, that is. 0.5 per cent only.
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st efe "™ JEr 0 a R
% F g & | oF wWifeTd Seam
€T § WX U wee ST T 8 |
Wiz THm wrar FeaTe  faeew
& W Wt fan s § wifs ag w9ie
w2 & afew orfeadr T
¥ gAW 9T I & & W v
: 7
Shri Bhagavati: That is not so. 1

have already given the figure of both
ordinary and urgent telegrms.

ft TR W are = ¥
W AT E F aTaTor qat ¥ W A H
T § 5@ fF s ¥ W T A
WY G AT §, g WAWTT i qqi
Jar g ?
Shri Bhagavati: No, Sir.
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Shri Kapur Singh: Are the Govern-
ment aware that ordinary telegrams
from Delhi and Chandigarh to Jag-
raon invariably arrive later than
ordinary mail, if so, why do Govern-
ment not abolish the Jagraon Tele-
graph Office?

Mr. Speaker: That is a good sug-
gestion. The hon. Minister might
consider it

Shri Liladhar Kotoki: The hon.
Minister has just now said that it is
not practicable to refund the charges
of telegrams which are sent by post.
May I know whether Government
propose to examine the question and
refund such overcharges when tele-
grams are sent by post?

Shri Bhagavati: 1 have already
stated that there are practical diffi-
culties. This quesiton has recently
been examined at the instance of the
hon. Minister himself, but it was
found that there are certain difficul-
ties of accounting and others. So,
we have issued instructions to expe-
dite payment whenever there is any
compiaint.
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Family Pension Scheme for Jawans

+
[ Shri Surendra Pal Singh:
*427. { Shri Indrajit Gupta:
Shri Yashpal Singh:

Will the Minister of Defence be
pleased to state:

(a) whether a new Family Pension
Scheme for Jawans has been put into
operation by the Defence Ministry;
and

(b) if so, the main features of this
scheme?

The Deputy Minister in the Ministry
of Defence (Dr. D, S. Raju): (a) Yes,
Sir.

(b) A Statement is laid on the Table
of the House.

STATEMENT

The main features of the new
scheme of ordinary family pension
introduced on the Defence side, In so
far as it applies to Jawans (Junior
Commissioned Officers and  Other
Ranks), are as follows:—

1. The pensionary benefit is ad-
missible to widows and child-
dren of those Jawans who
were in service on 1-1-1964
or join service thereafter and
who die while in service or
after retirement with a retir-
ing or disability pensicn, on
account of causes neither at-
tributable to nor aggravated
by service, The Jawans must
have put in at least one year's
continuous service at the
time of deathjinvalidment. In
the case of those who retir-
ed before 1.1.1964, the scheme
does not apply if they were/
are re-employed or recalled
in gervice on that date or
thereafter.

2. The rate of pension is 30 per
cent of pay, subject to a mini-
mum of Rs. 25 p.m. if the pay
last drawn by the deceased



3927

was below Rs. 200 pm. and
15 per cent of pay subject to
a maximum of Rs. 98 p.m.
and a minimum of Rs. €0
pm. if the pay was Rs. 200
p.m. and above but below
Rs. 800 p.m.

3. The fumily pension will be
giwven to the widow unti,
death or remarriage which-
ever is earlier; and thereafter
to the minor sons till they
attain the age of 18 years and
to unmarried minor daught-
ers until they attain 21 years
of age or get married, which-
ever is earlier.

4. Jawans. on completion of 15
years qualifying service will
be allowed a special gratuity
equal to two months pay in
addition to normal pension-
ary awards. In the case of
married personnel this gratu-
ity will not be paid but their
family will become eligible
for the family pension.

Shri Surendra Pal Singh: Would
this new pension be somewhat bigger
in quantum than the old family pen-
ston which was in force before the
Ist January 1964; if so. what is the
actual increase in terms of 'money and
how much would the additional in-
crease cost the national exchequer?

Dr. D. 8. Raju: The new family
pension scheme has got definite ad-
vantage gver the old scheme, Under
the present scheme the most impor-
tant thing is that even if jawans die
for causes not attributable to mili-
tary service, the family will get pen-
sion; previously it used to be that
only when they died for reason< at-
tributable to military service the
family got the pension. Secondlv, the
famililies get pension for the rest of
their lives till the widows remarry

Shri Surendra Pal Singh: We know
all that. Hac the quantum of the
pension actually been increased by
say Rs. 2, Rs. 3, Rs. 4 or whatever
it is?

Oral Answers ASVINA 6, 1886 (SAKA) Oral Answers

3928

Dr. D. S. Raju: The total amount I
cannot give: but the pension wvaries
from Rs. 25 to Rs. 150. I cannot give
the total amount. It has been in-
creased difinitely.

Shri Surendra Pal Singh: By how
much?

Mr. Speaker: That he does not
know

Shri Surendra Pal Singh: May we
know if the old and aged parents of
those jawans who are unmarried or
widowers would be eligible for the
new pension: if not, why not?

Dr. D. 8. Raju: Family means only
wiie, and rhu ‘ren. It doeg not in-
clude other people.

Shri Indrajit Gupta: Sir, the state-
ment, as to the retrospective part of
1, says that those who were in ser-
vice on 1-1-1964 and  subsequently
wiil be eligible, It alsp says that
in the case of those who retired be-
fore 1-1-1964, this scheme will not
apply if they were re-employed again.
Am I to take it that all those who
retired before 1-1-1964 and were not
subsequently re-employed will all be
eligible?

Dr. D. S. Raju: They are not elig:-
gible.

Shri Indrajit Gupta: What is the
meaning of this then? Please look at
the statement. If 1 might read it out,
1t says clearly:

“In the case of those who re-
tired before 1-1-1964 the scheme
does not apply if they werefare
re-employed or recalled in ser-
vice on that date or thereafter.”

That means, according to this, all
those who retired before 1-1-1964 and
who were subseguently not re-em-
ployed are eligible.

Dr. D. S. Baju: It does not apply
to people who died before 1-1-1384.
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They must be in service on and aiter
1-1-1964 to be entitled to the pen-
sion.

Shri Indrajit Gupta: Retired.

st rsirm ea § : D e
W A W e FGE ¢ e ot
Y7 TIT FY WEA | &7 AW §, I &
TF T AW WAL H FHT oI A
foar oy, anfs 7 svr &Y 9T w9
sraafrafg #x &% ?

W WEY : 4g @1 Aafeedd
FR THFE | WHEAT g5 dAEd §
f& gt el & s

st grieEm e & oag SmAAr
srgar § 6 #an wm aa ax W fEm
g

wew Wg1ew ¢ faw gy aw
R

st oma= fag I FF EE-
qZ R T 1-FASA AT, ATARLH 9
afam # & o ot an feme @ 9%
&, & a1 deriy & faw senr g
foq wwar A F A9 frar & 7

Dr. D, S, Raju: 1 can give it, but
I want notice for this.

Shri S. M. Banerjee: From the
stalement it appears, as put by wmy
hon. friend Shri Indrajit Gupta, that
this . pensionary benefit is admissible
to widows =and children of those who
were in service on 1-1-1964. 1 want
to know what is going to happen to
the families of those jawans who were
killed during the Chinese aggression.
It clearly means that this scheme wiil
not apply to those who died in Octo-
ber, November and December, 1962.

Dr. D. §. Raju: Those who die in
actual field service conditions have
got their own pension benefits.

Dr. Sarojini Mahishi: May I knc:-\_v
the position of jawans in the Terri-
torial Army with reference to the

SEPTEMBER 28, 1964 Oral Answers

393°

application of this family
scheme?

pension

Dr. D. 8. Raju: It applies to all the
temporary  commissioned  officers,
E.C.Os and short service commission-
ed officers provided they are married.
order to boost up their pension bene-
motion is always there.

Shri M. R. Krishna: May I know,
as the officers of the Defence forces
are given time-scale promotions in
order to boost up their pensicn bene-
fits, etc., whether the same thing is
done for jawans and JCOs?

Dr. D. S. Raju: The time-scale pro-
motion is always there.

st fmarmw @ & @@ s
e g fF e F g F g o
FAT WX AT, a0 AR GfAAEE H
g% faar wr & 5 afz #1, & #+0 fam
mr g ?

The Minister of Defence (Shri X. B.
Chavan): For those who die in the
fields, in actuul field service condi-
tions, there are special benefits. This
scheme applies to those personc "ho
die in the normal course while in
service. We have made payments to
the families of those persons who have
d.ed in the fields.

National Defence Fund

+
( Shri Rameshwar Tantia:
| Shri Bishanchander Seth:
Shri Dhaon:
Shri Onkar Lal Berwa:
"428.{ Shri B, P. Yadava:
| Shri Bagri:
| Shri J. P. Jyotishi:
Shri Himatsingka:
Shri E. Madhusudan Rao:

Will the Prime Minister be pleased
to state:

(a) the total amount collected so far
under the National Defence Fund; and
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(b) how much of it has been spent
so far?

The Parliamentary Secretary to the
Prime Minister (Shri Lalit Sem): (a)
The total amount brought into the
Centra] Account of the National De-
fence Fund upto the 19th September,
1964 was Rs. 57.98 crores.

(b) A tota] expenditure of about

Rs, 33 crores has so far been authoris-
ed.

Shri Rameshwar Tantia: May I know
whether it is a fact that some Imis-
appropriation of the National Defence
Fund has been done by some persons
and, if so, whether the Government
has enquired into that, and may I also
know what was the amount involved
and what steps they are taking?

Shri Lalit S8en: Various complaints
regarding misappropriation have been
received by the Prime Minister trom
time to time. Ag the responsibility for
collection of these funds rests solely
with the States, all such complaints
are referred to them for necessary
action.

Shri Rameshwar Tantia: May I know
whether the Government will continue
the Nationa] Defence Fund scheme?

Shri Lalit Sen: Yes, Sir.

sft sitwre A A o F qg A
g g fF Ui whm S w1 AT
sfusat fem fea &l o a9 faar
Eici |

st afw ¥ s, WA aw
ot ad T w2

weqA AEEAG ;g aqAr (AT
fs a2 war mfuwat fom far wml
qr g9 fear a@AT @0

st affm @ @ TW aF 27
Ay T N ww fedw  offdde
X o7 s ®t 0f § W wfrew
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wtw efafreta v fa 7w oz fz dadas
oT% 3 wiwew 9¢ 35 W@ 9ar

aq g R

st anTlY : FT SO AT 48 a9
N FUFT fF =T R T T F9
rRAl AR TR I @ e, N fsmam
Cafgr g frwmaRT d g 11 AW
Tl FY A T AW oAl Ay A
Fmag s farg ?

SETT WA aqr wornfew WA (s
e EggT W) o At ag T
FrE farge @oy 7 37 A am 78 &
aff gw @t A aoE: 98 @
@ 7 fw i A gEagg T e
WM, T A o, A 5w e @
FE 33T A TH AR G w0 oFA
F ¥ fA0 g@ 01 ww N & w0
foar &30 &, 9@ T & | gHY W%
fafaee<t #1 ag Fe1 A a1 1 T A
AT qXF § WOAT 9T, a1 A ®war

2

“ sitemne wo vt Fag wr

aEaT g fF Uy o s Favag ¥
yeE & faadr frems &=
WA & 99 7 AR ;T I e
F wza w1 ag fegma & f& e
sifeat & faees as7 & a9 =@
I A7 |

off we agge omeeRt ¢ & @en
A 72 T gFar fF e fosmd
g, dfe ga 2 aaAdTE w1 Fw
worgat ¥ foar 2 v g7 =0 Y 9r9-
TEATT HIX FE FTAATE FT AT

Shrimati Tarkeshwari Sinha: May 1
know whether under the Centrally
sponsored scheme, the whole amount
which hag already been collected by
the State Governments has been audi-
ted so far, and if so, whether any
shortfall has been noticed?
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Shri Lalit Sen: In December, 1963,
a circular was sent to all the States
asking them to withdraw the old re-
teipt-books and have an audit conduct-
eq with regard to all the colicctions
made by them. As far ag we know.
they are taking necessary action in
this matter.

il gFR AT wGATT : TF T W)
F IO ¥ At mar § fF aEw #7 39
fremad sam adt 7 fast 21 & 7
AT ATEAT § o frad w7d & qam Y
TEEd FaM A4 F o9 wqrE § A
faawii & w7 a1 WG ) A7 R
S g # e s frar o

Y ST TG TEA 2 AL AT,
z4, i fowrad mE §, 3q & ew weaTan
F fe fegar oaq ar 2 a1 39 & qam
¥ HRTAT F2, 42 A TH E 1 A
g ¥ Anfr farmndr Rz mdaee #
2 i @ el Y feard et
R R G oL
I FT A I ATR FT 47 0E 4 f+
AT T3T 374 ¥, W W7 39 H FE
nAdt 21 A1 39 A, gD faeetd 2
TEAHIH 1 ISAT q2AT | gafAT 4g
T 7 T B wE ) S fe R
afed 8 7 F21 &, 39 A3 H FTAATE!
LAl (s (-

s gEN A wEET  faET § e
g wIEAET & fFaar sogr grn 3 7

st wfwa &=
qir ¥

1 3 mi®e IF §9Y

Shri Himmatsinhji: May I know the
total amount of gold coliected for the
National Defence Fund?

Shri Lalit Sen: The tota! amount
with the N.D.F. is 2340237.483-1(2 grms.

SEPTEMBER 28, 1964 Oral Answers

3934

Shri Solanki: How much of this gold
has been utilised for purchase of
weapons and armaments?

Shri Lalit Sen: As I have already
stated, a total amount of Rs. 27 crores
hag been authorised for buying de-
fence equipment.

ot TWag quag o s, &
arAaT Wrear g fF S soRer St
HATFT F1 ETd K @A U A4 ATHH-
TaTIAl F1 wfad grEvasar &, o4 F
u= A1 79 sravaEAT 8, Al 9 oFfaa
F74 Ft goitar ¥ fofaam ma #v
T FTvq T

W WEIAW : AT G760 aEq
79 @ 3| ag Taadz &1 TfaEr g )
Shri A, N. Vidyalankar: May I know

whether any rules have been made for
the disbursement of these fur 3s?

Shri Lal Bahadur Shastri: Yes, there
are rules governing the disbursement.

st TETOAT 0 ¥ g AT
wtea £ fr w1 ag am 7=  fy waffa
qATT WA FT AT F GAQE T WA
F fog | & drn 91, IWF g A
e oy 7

weow SRR AT TERdE T |

ot s fag : 59 Sv T @
fasr =tfam

weaq AE I F1 s&ra faen
At qfvwer &, adif* g7 o wed Ad
A oA F a2

Wt TRTETWAE e R
wifge | g ;TR A wgf@r w@
AEH

werw s & 3w o s e
Tz wAd e ) A fead )
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Shri Indrajit Gupta: The hon. Prime
Minister said a little while ago that
the Central Government had issued
directives to the effect that no positive
drive shoulj be continued. What is
the present attitude of Government in
those cases where inddirect donations
to the Defence Fund were crganised
by people who agreed to work on Sun-
days or extra hours, extra shifts and
so on? In their case, would this be
there voluntarily or could they revert
to their former working system where
they wanted it?

Shri Lal Bahadur Shastri: If it was
voluntary, then it is open to them, if
they want to continue, {o do so. It
would be most welcome, If they do
not want to continue, I do0 not think
Government will in any way compel
them.

from Indian Enclaves in
East Pakistan

‘Meigrants

+
5’ Shri Yashpa] Singh:
e429. ) Shri Indrajit Gupta:
*7 Shri Bade:
|_ Shri Vidya Charan Shukla:

Will the Minister of Exlernal Affairs
be pleased to refer to ihe reply given
to Starred Question No. 917 on the
6th April, 1964 and state:

(a) whether people residing in
Indian Enclaves in Easi Pakistan are
still migrating to West Bengal due
to insecurity of the life and property
there; and

(b) what was the response of the
East Pakistan Government to the firm
protest that was lodged with them at
the State level?

The Minister of State 1n the Minis-
try of Externa] Affairs (Shrimati
Lakshmi Menon): (a) Yes, Sir. 1886
persons havel come over to West
Bengal from Indian Enclaves in Fast
Pakistan between 22nd March and
31st August, 1964, However, the situa-
tion in the Enclaves is mow reported
to be peaceful.
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(b) The East Pakistan Government
hag denied allegations of harassment
caused by Pakistan nationals to the re-
sidents of Indian Enclaves.

&t g fag @ wT 9@ A8
Fm aFdt & & wa Qemr fraw am
qaffem d e A M @ E ?

Shrimati Lakshmi Menon: I have not
got the figure, but now the situation
is norma] and there is no further mig-
ration from the enclaves.

=t gqae fag : #T g Y
qar & f& S w a A § o sEw
arsfefedmm 1€ gfew s
a1 At fe gz gifaw i
aga foawa i § AR I F &
IR qGA TART @S T@AT Il
afz &, a1 se% faq @@ A
saam fear & 7

g a2

4o

Shrimati Lakshmi Menon: They are
given the same relie! and rehabilita-
tion benefits as other refugees from
East Pakistan, although they are not
refugees.

Shri Indrajit Gupta: Since these are
Indian enclaves, Indian territory, what
i there to prevent, it necessary, our
despatching troops or sccurity forces
and posting them in those areas to
see that the inhabitantg are nnt haras-
sed in any way?

Shrimati Lakshmi Menon: The hon.
Member would recall there is an agree-
ment regarding exchange cf Indian
enclaves in Pakistan with Pakistan
enclaves in India. The proposal is un-
der consideration, Necessary legisla-
tion hag been passed We are only
waiting for demarcation su that the
date can be fixed.

Shri Indrajit Gupta: My question
was not about exchange of enclaves
but sbout protection of the inhabitants
in Indian territory Wwho are being
subjected to repression or harassment.
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Why cannot we take steps to directly

protect them because it ig our terri-
tory?

Shrimati Lakshmi Menon: The diffi-
culty is of sending anybody across,
Pakistan to the Indian enclaves for
this purpose.

Mr. Speaker: Next question,
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Dragon’s Project

+
[ Shri Hem Raj:
< Shri Ramachandra Ulaka:
Lﬁhrl Dhuleshwar Meena:

Will the Minister of Defence be
pleased to refer to the reply given to
Starred Question No. 389 on the 2nd
March, 1964 and state:

(a) whether the investigations into
the allegations of corruption in the
Dragon Project have been completed;
and

(b) it so, the result thereof?

The Deputy Minister in the Ministry
of Defence (Dr. D. S. Raju): (a) Yes,
Sir. The investigations by the Spe-
cial Police Establishment have been
completed,

(b) The final reports in respect of
four caseg are awaditeq from Special
Police Establishment. In the remaining
case, the question of taking depart-
mental action ageinst three officers is
under consideration.

Shri Hem Raj: How many officers
involved have been found guilty in
this?
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Dr, D. S. Raju: The officers in the
fourth case in which investigation has
;egn completed are Lt. Col. K. P. P.

air......

Mr. Speaker: The numter,
Dr. D. 8. Raju: Tive.

Shri Hem Raj: What action has been
taken ggainst those gfticers?

Dr. D, S5. Raju: Two officers have
been suspended so far.

Shri Ramachandra Ulaka: What is
the nature and extent of the punish-
ment awarded to the officers against
whom the investigations were com-
pleted?

Dr. D. S. Raju: The departmental
committee will deal with it and award
the punishment.

Shri Ranga: May T know whether
the report of thig inquiry commuttee,
or at least 3 summary of the report,
would be placed on the Table? If not,
will it be placed at least before the
Estimates Committee or the Public
Accounts Committee? Because we must
know the nature of the offences com-
mitted by these people, under what
circumstances and so on. There was an
earlier committee also to inquire into
the Tusker project.

The Minister of Defence (Shri Y. B.
Chavan) These are not committees as
such. They are police investigations. I
do not think police investigation re-
ports would be placed on the Tatle.

Shri Ranga: On these investigation
reports, action is being taken There
were other investipations on the
Tusker project and so on, Crores of
rupees are going down the drain. That
is why I said that either to the E=ti-
mates Committee or to the Publie
Accounts Committee or to the Pub=-
lic Accounts Committes it must be
made available.

Mr. Speaker: The
consider it.

Minister might
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Shri Harl Vishnu Xamath: The
Dragon project is, I believe, the
Bhutan road building project. May
I know whether, after the action taken
in these cases against some officers who
were found guilty, there has been
greater expedition and a keener gense
of urgency in this road building pro-
ject of Bhutan?

Shri ¥, B. Chavan: Certainly. Natu-
rally, these enquiries have a healthy
effect on the work, morale and the in-
tegrity of the personnel concerned.

Credit to Coal-Mine Workerg

+
+g437 [ Shri Indrajit Gupta:
" Shri Yashpal Singh:

Will the Minister of Labour and Em-
ployment be pleased to state:

(a) whether coal-mine workers are
being allowed to buy guods on credit
from fair price shops; and

(b) if so, whether similar facilities
are proposed to be given to other in-
dustrial workerg also?

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): (a)
The tripartite agreement is either to
get up consumer cooperative stores or
fair price shops where credit facilities
will be given to workers. In the coal
flelds, at the moment, there are 10 fair
price shops and 188 consumer coopera-
tive stores, The ten fair price shops
which have recently been opened do
not offer credit facilities yet but the
consumer stores generally do so,

(b) The agreement referred to above
applies to all industrial cstablishments
employing 300 or more workers.

Shri Indrajit Gupta: What are the
types of goods and commodities, apart
from foodgrains, which are being sup-
plied to the staff in the coal flelds

areas’
Shri D. Sanjivayya: So far as the

fair price shops are voncerned, they
dea] in rice, wheat, wheat products and
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sugar, but the consumer stores deal in
many other articles like cooking
medium, cloth etc.

-

Shri Indrajit Gupta: May I know
what steps Government has taken to
ensure that these stores or fair price
shops are kept supplied adequately
with the necessary commodities?

Shri D. Sanjlvayya: The State Gov-
ernment take the responsibility to
send supplies to fair price chops,
whereag the consumer co-operative
stores purchase in the open market;
sometimes, they are also recognised as
fair price shops, in which case, they
get supplies from the State Govern-
ment.
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Shri D, Sanjivayya: In Delhi, there
are 34 establishments; which emiploy
300 and more than 300 workers, out
of which the number of existing con-
sumer co-operative stores is 13.

Shri 8. M. Banerjee: In view of the
fact that a decision was taken in a
tripartite conference in November,
1963, that all industrial units em-
ploying 300 or more than 300 workers
should have consumer co-operative
societies, I want to know whether it
is a fact that, with the exception of a
very few, none of the big industrial-
ists have established consumer co-
operative societies for their workers;
and if so, what steps have been taken
by Government to punish those who
have violated this agreement.
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_Silrl D. Sanjivayya: So far ag the
private sector is concerned, more than
50 per cent of the establishments
have complied with this request, and
in so far ag the public sector is con-
cerned, it is more than 70 per cent.
In any case, legislation is being under-
taken

Shri Mohammad Elias: May 1 know
whether Government is aware of
one of the circulars of the Indian
Chamber of Commerce and the Bengal
Chamber of Commerce instructing
their members not to impiement the
tripartite decision to open consumer
fair price shops and co-operative
stores in their factories and therefore
there is great resentment in the fac-
tories among the workers for not im-
plementing the decision? May I know
what Government is thinking of doing
to implement the decision?

Shri D. Sanjivayya: This hus been
brought to my notice just now. We
will certainly ask those employers'
organisations not to go back on the
tripartite agreement. In any case, as
I said earlier, legislation is being in-
troduced soon.

WRITTEN ANSWERS TO
QUESTIONS

Indian Teachers in Burma

*432. Shri P. K. Deo: Will the Minis-
ter of External Affairs be pleasea 1o
state:

(a) the number of Indian teachers
thrown out of employment in Burma,
since the decision of the revolutionary
Government in Burma prohibiting
teaching of any languags other than
Burmese;

(b) whether these teachers
migrated to India; and

have

(¢) the number out of them who
found employment in India?

The Deputy Minister in the Ministry
of External Affairs (Shri Dinesh
Singh): (a) Ag a result of Burmese
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being made the sole medium of in-
struction in schools and colleges in
‘Burma, about 110 teachers are out of
employment.-

(b) Out of these, 49 have so far
returned to India.

(c) The number of those who have
secured employment India is not
known. Only a few applications for
employment have been received by
Government of India and these were
forwardeq to the Educational Institu-
tions for sympathetic consideration.
The State Governments have also
been requested to assist persons re-
turning from Burma in finding alter-
native employment in India.

Technical aid from West Germaay

s433 J Shri Ramachandra Ulaka:
" Shri Dhuleshwar Meena:

Will the Minister of External
Affairs be pleased to refer to the reply
given to Starred Question No. 1025 on
the 13th April, 1964 and state:

(a) whether any decision has been
taken by the West German Govern-
ment to initiate a programme for
India on the lines of the American
Peace Corps for rendering technical aid
for Indian industry and agriculture;
and

(b) "if so, the nature thereof?

The Minister of State in the Minis-
try of External Afairg (Shrimati
Lakshmi Menon): (a) Yes Sir.

(b) The Government of the Federal
Republic of Germany have o!fered to
send some German volunteers to India
under the German Development Ser-
vice Programme. The Government of
India have at present accepted the
offer of the services of 8 volunteers.
These volunteers would have agricul-
tural training ang expenditure and
will work in Himachal Pradesh.

The programme will be covered by

.an operative agreement between the

two Governments which is at present
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under discussion and is expected to be
finalised in the near future,

Violation of Cease-Fire Line

Dr. L. M. Singhvi:
[ Shri P. C. Borooah:
Shri J, P, Jyotishi:
*434. { Shri Vishwa Nath Pandey:
Shri Bagri:
Sh:l Hem Raj:
LShrl Swell:

Wil the Minister of Defence be
pleaseq to state:

(a) in how many cases ¢! cease-fire
violations in Jammu and Kashmir dur-
ing the past three months UN.
observers have held Pakisiun guilty;
and

(b) in how many cases the cease-
fire violation awards have been passed
against India?

The Minister of Defence (Shri ¥. B.
Chavan): (a) and (b). During the
months of May, June and July, 1064,
the UN. Chief Observer awarded 59
cease-fire violations against Pakistan
and 51 against India.

Eucharistic Congress

Shri U. M. Trivedi:
Shri Y. 8. Chaudhary:
435 J Shri Hokam Chand
| Kachhavalya:
| Shri Prakash Vir Shastri:

Will the Minister of External Affairs
be pleased to state:

(a) whether the Eucharistic Cong-
ress of Roman Catholics igs scheduled
to take place in India this year;

(b) what led Government to agree
to the holding of the Congress in
India; and

(c) whether Government have re-
ceived any protests against this move?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Yes Sir, the
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Eucharistic Congress is to be held in
Bombay from 28th November to 6th
December, 1864.

(b) The International Eucharistic
Congress is held once in five years, by
rotation. Many internationa] Con-
ferences are held in India from time
to time. India’s selection as wvenue
for the 1884 Eucharistic Congress is a
befitting recognition by Head of ‘the
Catholic Church, of India's policy of
secularism, which ensures equal treat-
ment towards people of all faiths,

(c) Yes Sir, Government have re-
ceived two communications against
the holding of this Congress in India

Gratuity Benefi's for Indian Army
Officers

*436. Shri R. G. Dubey: Will the
Minister of Defence be pleased to
state:

(a) whether it is a fact that the
Junior Commissioneq Officers and
other ranks in the Indian Army are
not entitled to the grant of any gra-
tuity even after completing the full
length of service;

(b) whether it is also a fact that all
Commissioned Officers and other civi-
lians working in the Defence Forces
Headquarters are entitled to the grant
of such gratuity under the new pen-
sion-cum-gratuity rules promulgated
by Government; and

(e¢) if so, the reasons for this dis-
parity in the matter of giving this
benefit to the J.C.0s.?

The Deputy Minister in the Minis-
try of Defence (Dr. D. 8, Raju): (a)
Junior Commissioned Officers and
Other Ranks in the Indian Army who
have completed the full length of
their service may have, at the time
of their discharge/retirement, a quali-
tying service of—

(i) less than 15 years
or (il) 15 years and over.

In the case of (i), they are entitled
to a service pratuity if they have a
minimum qualifying colour service nf
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5 years. In the case of (ii), they are
entitled to a service pension; in 4ddi-
tion, they have been allowed, under
the orders regarding the New Ordi-
nary Family Pension Scheme intro-
duced from 1st January, 1964 a spe-
cial gratuity equal to two months' pay.
This special gratuity is not paid to
married personnel, but their families
will become eligible for the family
pension in the event of their death in
non-attributable circumstances.

(b) Permanent Regular Commis-
sioned Officers, whose qualifying ser-
vice is less than 20 years may be
granted under the military rules (New
Pension Code), a retiring gratuity if
they have put in at least 10 years
qualifying service. If their qualifying
service ig 20 years or over, they are
entitled to a retiring pension in addi-
tion to which no gratuity is admissi-
ble. Permanent Civilian employees
working in the Armed Forces Head-
quarters get a  death-cum-retire-
ment gratuity in addition to their
pension which is at a reduced scale,
under the Liberalised Pension Rules
introduced in 1950 for civilian Central
Government servants.

(¢) JCOs (as also Other Ranks and
Commissioneq  Officers) are not
governed by the Liberalised Pension
Rules, but by military rules under
which no reduction has been made in
the scale of pension. Accordingly, the
benefit of death-cum-retirement gra-
tuity is not allowed to them,

U.8. Scholarships for Information
Officers

*437. 4 Shri S. M. Banerjee:
Will the Minister of Information
and Broadcasting be pleased to state:

(a) whether it is a fact that US.
Scholarships have been made avail-
able to some Information Officers of
her Ministry; and

(b) it so, the reasons for sending
Indian Journalists for training to
USA?

J Shrimati Renu Chakravarity:
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The Minister of Information and
(Shrimati Indira

Gandhi): (a) Yes, Sir.

(b) It is essential that the officers
of the Central Information Service
who have to cater to the requirements
of the varied and increasing activities
of our Information Service should be
well-versed in Mass Communication
techniques. So far officers of this Ser-
vice, since itg formation, have had no
training in foreign countries where
these techniques have made rapid ad-
vances.

An offer of four fellowships in Mass
Communication Techniques received
from the United States Agency for
International Development under the
Indo-U.S. Technical Co-operation
programme was, therefore, accepted
and four officers have been sent out
for training which will be of about
nine months duration,

Firing by Pakistani Troops

[ Shri P. C. Borooah:
Shri P, R. Chakraverti:
|_Shrimati Savitri Nigam:

Will the Minister of Defence be
pleased to state:

(a) whether Pakistani troops fired
on Indian posts West of Naushera
(Jammu) on the 10th September, 1964
with mortars and machine guns;

(b) if so, the number of persons
killed or injured, if any; and

(e) what efforts have been made to
persuade Pakistan Government to
avoid such intrusions?

*438.

The Minister of Defence (Shri ¥. B.

Chavan): (a) Yes, Sir.
(b) There were no casualties on
either side.

(c) The UN, Chief Military Obser-
ver has made certain proposals for
controlling the activities of the armed
civilians in the vicinity of the cease-
fire line. Besides, the Government of
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Pakistan have accepted the Govern-
ment of India's proposal that the two
<countries should consider ways and
means of avoiding incidents across the
cease-fire line, with a view to res-
toring tranquility in the area. The
Government of Pakistan have expres-
sed their willingness to discuss the
matter with the Indian High Com-
missioner in Karachi.
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Production of H.F.-24 Jets

{ Shri Hari Vishnu Eamath:
*440. { Shri Yashpal Singh;
Shri Buta Simgh:

Will the Minister of Defeace be
pleased to refer to the reply given
to Starred Question No. 5 on the Tth
September, 1964 and to supplemen-
taries raised thereon and state:

(a) whether a concrete plan has
been formulated and finalised for the
development and production of H.F.-
24 Jets in India;

(b) whether any foreign technical
or expert aid and assistance has been
offered and accepted;

(c) it so, the names of such country
or countries and the nature of the
aid; and

(d) the other main features of the
plan?
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The Minister of Defence Productiom
in the Ministry of Defemce (Shri
A. M. Thomas): (a) HF.-24 Mk. I
has already been developed and a pro-
duction plan for this mark has been
finalized. However development of
better versions is in hand.

(b) and (c). This aircraft has been
designed and developed in India with
the help of a German Team of experts
engaged by HAL. Assistance from
foreign countries in designing work is
not envisagead. However, assi:tance
from certain foreign countries would
be necessary for development of H.F.-
24 Mk II and for increasing their
rate of production.

Discussions have taken place in the
past as also a delegation headed by
Special Secretary (Department of
Defence Production) is currently in
Cairo for negotiations with U.AR.
authorities for mutual collaboration.
‘The U.S. Government has been ap-
proached for aid for stepping up the
rate of production.

(d) The plan envisages:

(1) a planned increase in the pro-
duction capacity of the fac-
tory

(ii) continuoug development of
better versions of H.F.-24.

(iii) switching over to production
of a better version as soon
as it ig developed.

Bonus Commission Report

rSll.ri P. R, Chakraverti:
Shri P. C. Borooah:
"7 Shrimati Savitrl Nigam:
Shri Yashpal Singh:

will the Minister of Labour and
Employment be pleased to state:

(a) whether Government have of
late taken a decision to further modify
the earlier Government decisicns on
Bonus Commission Report;

*441

(b) if so, in what respect; and
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(c) what is the precise modification
to be made?

The Minister of Labour and Employ-
ment (Shri D. Sanjivayya): (a) to
(c). Copies of the Resolution announc-
‘ing Government's decisions on the
Commission’s report were placed on

‘the Table of the Sabha on the 7th

September, 1964, in reply to Starred
Question No, 8. In a statement made
by the Labour Minister on the 18th
September, 1964, it has been clarified
that in the legislation to be promoted
to give effect to the recommendations
of the Bonus Commission as accepted
by Government suitable provisions
would be included so as to safeguard
that labour would get in respect of
bonus the benefits on the existing
basis or on the ba:is of the new for-
mula, whichever be higher.

Wage Board for Tea Plantations

( Shri P. C. Borooah:
f Shri Bibhuti Mishra:
*442. J Shri K. N. Tiwary:
Shrimati Jyotsna Chanda:
Shri K. N. Pande:
Will the Minister of Labour amd
Employment be pleased to state:

(a) whether the Central Wage
Board for Tea Plantations nas rvcom-
mended further interim increase in
the tea workers' wages;

(b) if so, to what extent; and

(¢) by what time the Board is ex-
pected to submit its final report?

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): (a)
and (b). Copies of the Resolution
showing the interim recommendations
of the Wage Board and Government's
acceptance thereof were placed on the
Table of the Sabha on the Tth Sep-
tember, 1964.

(¢) It is not possible to say at this
stage as to when the final report of
the Board will be submitted.
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Electronic Computor

*443. Shri P. K. Deo: Will the
Prime Minister be pleased to state:

(a) whether lately one Electric
Computor (the biggest in Asia) has
been installed in the Tata Institute of
Fundamental Research in Bombay;

(b) its main functions;

(¢) whether it will be available for
other scientists and scientific organisa-
tions in the country to solve their
problems; and

(d) how far it will be helpful to
promote the industrial growth in this
country?

The Prime Minister and Minister of

Atomic Energy (Shri Lal Babador
Shastri): (a) Yes.

(b) and (d). A statemen: giving
the required information is Iaid on

the Table of the House.
(c) Yes. It is already being so used.

Statement

The computor installed at the Tata
Institute of Fundamental Research,
Bombay, is a CDC 3600 system manu-
factured by Control Data Corporation,
Minneapolis, Minnesota, U.S.A, and is
one of the most advanced computors
in the wovld. It is a stored pro-
gramme, general purpose digital com-
putor system with a high-speed
memory capacity of over 32,000 words.
Its design permi‘s future utilisation
of eight such memory blocks.

2. The main function of the com-
putor is to carry out computations
which are so large in magnitude or
of such complzxity that they cannot
be carried out by normal human
labour even aided by mechanical sys-
tems such as desk calculators and
small computors. Such computations
arise in many diverse fields, for axam-
ple, in aeronautics, meteorology, reac-
tor technology, economies and re-
search in areas of pure science such
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ag elementary particle physics, cosmic-
rays, crystallography and so on.

3. The computor will provide a
great impetug to those aspecls of re-
search which depend upon large scale
high speed computation and thus in-
directly help the industrial and eco-
nomic growth of the country. It cculd
also be of vital assistance in the work
of the Planning Commission.
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Pakistan's Invitation to Foreign
Minister

*445. Shri Rameshwar Tantla: Will
the Minister of External Affairs be
pleased to state:

(a) whether it is g fact that Paxis-
tan has sent an invitation to the
Foreign Minister of India;

(b) if so, the reaction of Govern-
ment thereto;
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(c) whether any date has
fixeq for his visit; and

(d) the main topics to be discussed?

becn

The Minister of State in.the Minis-
try of External Affairs (Shrimati

‘Lakshmi Menon): (a) Yes, Sir.

(b) A reply has been sent that the
Minister of External Affairs would be
glad to visit Pakistan.

(c) No, Sir.

(d) The entire range of Indo-Pak-
istan problems will be discussed when
the wvisit takes place.

Strictures Against External Affairs
Ministry Officer

vage. J Shri Hari Vishnu Kamath:
* 9 Shri Yashpal Singh:

Will the Minister of External Affairs
be pleased to refer to the reply given
to Unstarred Question No. 536 on the
14th September, 1964 and state:

(a) whether in the course of the
judgement convicting the Cashier of
the Indian Embassy in Moscow for
misappropriation, the Special Judge
Delhi, passed strictures in the con-
duct of a Superior Officer of the said
Embassy, now an officer in the Exter-
nal Affairs Ministry; and

(b) if so, the action taken against
the said officer?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Yes, Sir.

(b) The matter is under conside-
ration.

Firing by Pakistani Troops

Shri P. R. Chakraverti:
*447. { Shri P. C. Borooah:
Shri D. C. Sharma:
Will the Minister of Defence be
pleased to state:
(a) whether it is a fact that Pakis-
tani troops fired several thousand
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rounds with machine guns in the
Mendhar Sector of Cease-fire line area
in Jammu and Kashmir on the 12th
September, 1964;

(b) if so, the number of persons
injured or killed in the firing; and

(c) government's reaction thereto?

The Minister of Defence (Shri Y. B,
Chavan): (a) On 12th September,
1964, there was heavy firing in the
Mendhar sector. Pakistan troops fired
with light machine guns and medium
machine guns from across the cease-
fire line on our posts in Mendhar
area. The fire was returned in self-
defence.

(b) None.

(c) Cease-fire wviolation complaints
were lodged with the UN. Military
Observers. Suitable precautionary
measures have been taken on our side
of the cease-fire line.

Military Activities of Chinese
in Ladakh
( Shri P. C. Borooah:
“4qy, Shri D. C. Sharma:
‘) Shri Bagri:
Shri Shashi Ranjan:

Will the Minister of External Affairs
be pleased to state:

(a) whether Government had lodg-
ed a protest with China against the
continued military  activities in
Ladakh through a note dated the 28th
July, 1964;

(b) if se, the nature of military
activities referred to in the note and
the period to which these activities
relate; and

(¢) the Chinese Government's reply
thereto?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Yes, Sir. '
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(b) The note of the Government of
India dated 28th July, which has been
released to the press, related prima-
rily to an instance of seven armed
Chinese military personnel intruding
into an area near Fukche in Ladakh.
‘This area falls in the 20 k.m. demili-
tarized zone specified wunder the
‘Colombo Proposals. Similar mili-
tary activities, where small Chinese
patrol parties intruded into Indian
territory, were observed near Kongka
La, Jara La, and Chang La areas in
Ladakh.

(c) The Chinese Government have
replied to this note on September 1
denying that they had carried out
military activities in the demilitarized
area,

Pak. Nationals in Garden Reach
Workshop, Calcutta

%449, Shri Hari Vishnu Kamath:
Will the Minister of Defence be
pleased to state:

(a) whether there are Pakistani
nationals among those employed in
Garden Reach Workshop Ltd, Cal-
cutta;

(b) if so, how many;

(¢) whether any of them recently
submitted his or their resignation;
.and

(d) whether the same was accepted?

The Minister of Defence Production
in the Ministry of Defence (Shri A. M.
“Thomas): (a) Yes, Sir.

(b) Now 48,

(c) During January to June, 1064,
35 Pakistani nationals had submitted
their resignations.

(d) While all were accepted initial-
ly, one clerk was permitted to with-
draw his resignation as he owed a
lot of money to the Credit society,
with a view to safeguard the interest
.of several Indian nationals who had
-stood surety for him.
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Employment of Women Workers

Shri Rama Chandra
Mallick:

Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Labour and
Employment be pleased to state:

1326.

(a) the number of Women register-
ed in various Employment Exchanges
in Orissa as on 30th June, 1964; and

(b) the number of such candidates
who were provided with employment
during the period January to 30th
June, 1964?

The Minister of Labour and Employ-

ment (Shri D, Sanjivayya): (a)
2,4717.
(b) T07.

Persons Registered in Employment
Exchanges in Orissa

[ Shri Rama Chandra Mallick:
1327. { Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Labour and
Employment be pleased to state the
number of persons, both skilled and
unskilled, registered with various
Employment Exchanges in Orissa
State as on the 30th June, 19647

The Minister of Labour and Employ-
ment (Shri D. Sanjivayya): 81,718
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Shift System in Ordnance Factories

1329. Shrimati Savitri Nigam: Will
the Minister of Defence be pleased

to state:

(a) which of the Ordnance Fac-
tories in the country are engaged in
(i) one shift; (ii) two shifts; and (iii)
three shifts; and

(b) whether any one of them haa
been working to the fuliest capacity?

The Minister of Defence Production
in the Ministry of Defence (Shri A. M.
Thomas): (a) The Chemicals and
Explosives Factories, having processes
of a continuous nature, are working
on three shifts. All the other Ord-
nance and Clothing Factories are
working on two shifts.

(b) All the factories had been
working to the fullest capacity.

Film on Untounchability

1330. Shri Rama Chandra Mallick:
Will the Minister of Information and
Broadcasting be pleased to state:

(a) whether any assistance has
been given or proposed to be given
to the Government of Orissa for the
p-oduction of film in Oriya language,
on the Removal of Untouchability
during 1963-64 and 1964-85, so far;
and

(b) if so, the total amount given

or proposed to be given and the
details thereof?

The Minister of Information and
Broadcasting (Shrimati Indira

Gandhi): (a) No, Sir.
(b) Does not arise.

SEPTEMBER 28, 1964

Written Answers 3958
Registration in West Bengal
Employment Exchanges

1331. Shri Rama Chandra Mallick:
Will the Minister of Labour and
Employment be pleased to state the
number of persons both skilled and
unskilled registered with various
Employment Exchanges in West
Bengal as on the 30th June, 1964?

The Minister of Labour and Employ-
ment (Shri D, Sanjivayya): 4,88787.

Retirement of J.C.Os.

1332. Shri R. G. Dubey: Wil the
Minister of Defemce be pleased to
state:

(a) whether it is a fact that the
J.C.Os. in the ASC(SD), cadre of the
Indian Army are made to retire from
service even before completing 56
years of service; and

(b) if so, the reasons for this dis-
parity?

The Minister of Defence (Shri X. B.
Chavan): (a) and (b). The terms
regarding retirement from service of
J.C.Os. are similar in all arms of the
Service and are not linked with age
limits. Subedars and Jemadar Head
Clerks ASC(SD) retire after comple-
tion of 28 years pensionable sirvice
whereas Subedar Majors [Clerks ASC
(SD)] retire after completion of 5
years tenure as Subedar Major or 32
years of service whichever is earlier.

J.C.0s. ASC(SD) who originally be-
longed to IACC, on combatisation in
1942, were, however, given #n option
to continue in service upto 55 years of
age or 30 years of service whichever
was earlier. Those who acccpted this
option have alone been allowed to
continue in service likewise irsespec-
tive of the service limits.
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Lease of Land at Mall Road, Agra

1334, _Shri §. N. Chaturvedi: Will
the Minister of Defence he pleased to
state:

(@ whether the Defence WMinistry
in pursuance of Government policy
offered to lease a plot of land near
the crossing of Mahatma Gandhi Road
and Mall Road, Agra for a petrol fil-
ling station to the Indian Oil Company
on termination of the lease of this plot
on 1st November, 1963 in the name of
Burmah Shell Co, and the Indian Qil
Company accepted the offer;

(b) whether it is also a fact that
the execution of this lease in favour
of the Indian Oil Company is held up
because Burmah Shell Co. has not
vacated its possession; and

(c) if so, the steps Government pro-
pose to take to evict Burmah Shell
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Co. from this plot and hand it over
to the Indian Qil Company?

The Minister of Defence (Shri ¥, B,
Chavan): (a) to (c). Land raeasur-
ing 20541 sq. ft. comprising Survey
No. 131/392, under the management of
the Cantonment Board, Agra, was held
on lease’ by Messrs. Burmah Shell
and Company for a period of 5 years
which ended on 31st March 1957. On
expiry of the lease in 1957 the Com-
pany applied for renewal of the lease
for a period of 5 years. When the
application came for consideration of
Government, it was found that the
Company had applied for an arca of
land actually occupied for 3 Masonary
Kiosk, a pipe line, and a Petrci pump
only. It was felt that the Govern-
ment would be deprived from leasing
out small bits of land inter-lying for
any other use. The Company was,
therefore, advised to apply for the
lease of a compact area whicn should
include the land already in their occu-
pation and inter-lying areas and also
a portion of land used as an approach
road to the Petrol Pump {rom the
main road. The revised application
was received by the Cantonment Board
on 2nd February, 1962 which included
the additional area. The Cantonment
Board recommended lease from 1st
April 1957 to 31st March 1967. At the
time of consideration of the appli-
cation for regularisation of the lease,
the Cantonment Board was asked to
consult the local representatives of
the 10C in case they were interested
in the site. The Cantonment Board
enquired about the interest of the
1I0C on 31st July, 1863. The IOC
expressed their interest in the land
on 26th December, 1963 avismpanied
by an applicaticn on the preseribed
form. The Cantonment Board, there-
fore, recommended the grant of lease
to Messrs. Burmah Shell and Com-
pany upto 31st March 1964 and there-
after to the IOC. The terms and con=
ditions of the lease of plot to the IOC
as well as the terms and the period
for which the occupation of land by
Messrs. Burmah Shell and Company
after 31st March, 1857 are to be regu-
larised are under consideration.
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The occupation of land by Messrs.
Burmah Shell is not unauthorised
and the question of their eviction does
not arise. The question of execution
of lease for this land in favour of the
IOC has to await a decision on the
period of lease to Messrs. Burmah
Shell and Company.

Communication facilities in Raigarh

District

1335, Shri V. B. Deo: Will the
Minister of Communications [|be
pleased to state:

(a) whether the Block Centreg in
Raigarh District in Madhya Pradesh
are not connected with the District
Headquarters at Raigarh;

(b) whether in view of the poor
transport and communication facili-
ties being provided in this backward
area Government have under consi-
deration any proposal to link Jash=
purnagar and other Tehsilg in the
Raigarh District with the District
Headquarters with telegraph and tele-
phone lines; and

(c) if so, whether this will be done
in the current plan period or provid-
ed for during the next plan?

The Deputy Minister in the De-
partment of Communications (Shri
Bhagavati): (a) Two Block Head-
quarters are connected by telephone
and telegraph to Raigarh and one by
telephone only to Raigarh. A state-
ment indicating the provision of
telephone and telegraph facilities at
Block Headquarters, is laid un the
Table of the House. [Placed in Lib-
rary, See No. LT-3255/64].

(b) Of the four Tehsils, three are
already provided with telephone faci-
There is a proposal to link
Jashpurnagar to Raigarh by telegraph
and telephone.

(c) Efforts will be made to com-
plete this work during the Third Plan.

lities.
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Roads Constructed by Chinese in
Occupled Ladakh

1336. Shri Manabendra Shah: Will
the Minister of Externmal Affairg be
pleased to state:

(a) whether Government are aware
of the fact that the Chinese have con-
nected by roads all the seven posts
which they established in illegally
occupied Ladakh; and

(b) whether any protest was lodged
with the Government of China?

The Minister of External Affairs
(Sardar Swaran Singh): (a) Yes, Sir.

(b) In the various notes sent to
the Government of China between
February and September, 1962, the
Government of India have protested
against the illegal activities of the
Chinese in the occupied areas of
Ladakh, including the clearing and
construction of roads. These notes
have been published in the White
Papers placed before Parliament.

Special Stamps

f Shri Ram Harkh ¥adav:
1337. 7\ Shri Murli Manohar:

Will the Minister of Communica-
tions be pleased to state:

(a) whether it is a fact that Gov-
ernment propose to issue special
memorial postal stamps in 1965; and

(b) if so, the detailed description
of the stamps?

The Deputy Minister in the Depart-
ment of Communications (Shri
Bhagavatl): (a) Yes Sir.

(b) A statement showing the de-
tails of the new stamps so far announ-
ced for 1965 is laid on the Table of the
Sabha.
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Statement
Sl Name of Issue Date of
No. Issue

1. Lala Lajpatraibirth cen-
tenary . . . . 28th January

1965.

2. XX  Congress-Interna- February
tional Chamber of Com- 1965.
merce.

3. Jamsetji N. Tata- (1z25th March 1965.
year).

4. National Maritime Day sth April

1965.

5. Abraham Lincoln (rooth 15th April

birth anniversary). 1965.

6. International Telecommuni- May 1965.
cations Union-(1TU)}— ’

Centenary.
7. International Co-operation Date to be
Year-ICY announced
later.
8. Vidvapati-Poet of Mithila Date to be
announced
later.

Alleged Firing by Indian Army

{ Shri D. C. Sharma:
1338, Shri Vishwa Nath Pandey:
Shri N. R. Laskar:
Will the Minister of Defence be
pleased to state:

(a) whether the Pakistan Govern-
ment have charged the Indian Army
with opening fire on civilians on the
Pakistan side of Kashmir at Ferozbun
village and reported one civilian killed
without giving a specific date and has
complained to the United Nations
military observers group for India and
Pakistan about the violation of Kash-
mir cease-fire line; and

(b) if so, the facts of the case and
action taken in the matter?

The Deputy Minister in the Minis-
try of Defemce (Dr. D. 8. Raju): (a)
Pakistan lodged a cease-fire violation
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complaint with UN Military Observers
that on 3rd June 1964, Indian troops
fired one burst of LMG and four
single shorts at a place about 1000
yards west of Ferozbun. In the com-
plaint there was no mention of one
civilian having been killed.

(b) There was no such incMent and,
therefore, the question of anyone ha-
ving been killed does not arise, The
Chief Military Observer has dis-
missed the Pakistan complaint,

Hotel ang Restaurant Workers

1339. Shri Yashpal Singh: Will the
Minister of Labour and Employment

be pleased to state:

(a)whether the persons engaged in
hotels, dhabas and restaurants in
Delhi are not allowed weekly holidays
under the Delhi Shops and Establish-
ment Act, 1954; and

(b) if so, whether it is proposed to
amend the Act to do away with this
provision?

The Minister of Labour and Emp-
loyment (Shri D. Sanjivayya): (a)
Such persons are allowed weekly
holiday; exemption has, however been
granted in the case of hotels which
employ only one cook and one swee-
per.

(b) Does not werise.

Influx of Refugees from East Pakistan

1340, Dr. L. M. Singhavi: Will the
Minister of External Affairs be
pleased to refer to the reply given
to Unstarred Question No. 190-C on
the 1st June, 1964 and state:

(a) whether Government have
taken any decision regarding the
team to be deputed by the Inter-

national Commission Jurists to study
the causes of influx of refugees from-

" East Pakistan to India; and

(b) if so, the nature thereof?
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The Minister of External Affairs
(Shri Swaran Singh): (a) It is not for
the Government of India to take any
decision regarding an enquiry by the
International Commission of Jurists.
Ag the House was informed on the 1st
June, 1964, some preliminary ex-
changes had taken place with the
International Commission of Jurists.
We subsequently understood that they
felt unable to proceed with the
enquiry.

(b) Does not arise.

Uranium Ore Milling Plant Near
Jamshedpu-

( Shri Rameshwar Tantia:
1341, Shri Bishanchander Seth:
Shri B. P. Yadava:
| Shri Dhaon:

Will the Prime Minister be pleased
‘to state:

(a) whether the Union Government
are considering a proposal to set up
& uranium ore crushing and milling
plant at Jaduguda near Jamshedpur;

(d) what will be its per-day capa-
from any foreign country is required;

(c) if so, what kind of assistance

and from which country;

(d) what will be its per-day capa-
city; and

(e) the total estimated expenditure
involved?

The Prime Minister and Minister
of Atomic Energy (Shri Lal Bahadur
Shastri): (a), (d) and (e). Yes. A
Uranium Mill with a capacity of 1,000
tonnes of ore per day and with pro-
vision for future expansion is being
set up at Jaduguda near Jamshedpur,
at an estimated cost of about Rs. 4.20
crores.

(b) and (c). It has been designed
and is being built by Indian scientists
and engineers, and no foreign techni-
cal assistance is required in setting
up this mill.
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Work Load in Ordnance Faotorles

1342. Shri §. M, Banerjee: Will the

Minister of Defence be pleased to
state:

(a) whether the workload in ord-
nance factories has considerably dec-
reased;

(b) if so, to what extent; and

(c¢) whether this fall in workload
is due to the fact that many items
have been given to the trade?

The Minister of Defence Production
in the Ministry of Defence (Shri
A. M. Thomas): (a) No, Sir,

(b) and (c¢). Do not arise.

U.N. Seminar on Humanitarian Rights

S Shri R. G. Dubey:
7\, Shri Jashvant Mehta:

Will the Minister of External
Affairs be pleased to state:

1348,

(a) whether the UN. Seminar on

Humanitarian Rights was held at
Kabul in May, 1964; and
(b) if so, the recommendations

adopted in this seminar?

The Minister of FExternal Affairs
(Shri Swaran Singh): (a) A seminar
on Human Rights in Developing Coun-
tries, organised by the U.N. in co-
operation with, the Government of
Afghanistan, was held in Kabul ‘rom
May 12 to 25, 1964.

(b) A formal report of the
Seminar has not yet been received.
According to the draft report prepared
by the Secrelariat, however, the
Seminar made the following recom-
mendations:—

(1) That the WU.N. Secretary-
General should bring the
report of the Seminar to the
attention of the next sessions
of the Commission on Human
Rights and the Commission
on the Status of Women; and
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(2) that the Commission on Hu-
man Rights should undertake
as soon as possible a study
of the special problems re-
lating to human rights in
developing countries with a
view to helping in the solu-
tion of any special problems
that may exist.
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Training in Submarine Warfare

1346. Shri Surendra Pal Singh: Will
the Minister of Defence be pleased to
state:

(a) whether it is a fact that the
Indian Navy proposes to start a course
of training in submarine warfare;
and

(b) if so, when this proposal will be
given effect to?

The Minister of Defence (Shri
Y. B, Chavan): (a) and (b). Yes, Sir.
Certain aspects, mostly theoretical, of
submarine warfare are aiready a
part of the training courses conducted
in India.

Defence Plan

1347. Shri D. C. Sharma: Will the
Minister of Defence be pleased to
state:

(a) whether the talks with the Uni-
ted States on aid for India’s Five
Year Defence Plan started in May,
1964 have concluded; and

(b) if so, the outcome thereof?
The Minister of Defence (Shri Y. B.
Chavan): (a) Yes, Sir.

(b) A statement has been 'made in
the Lok Sabha on the 21st September,

Shri Vishwanath Pandey:
Shri N, R, Laskar:

Will the Minister of Dellence be
pleased to state:

(a) whether it is a fact that a
pilot was killed in an air accident
near Ahmedragar on the 13th June,
1964;

(k) if so, whether any court of
enquiry has been ordered by Govern-
ment;

(¢) whether the report of the en-
quiry has been submitted to Govern=-
ment;

(d) if so, the details thereof?

The Minister of Defence (Shri Y. B.
Chavan): (a) Yes, near Poona, about
32 miles south of Ahmednagar.

(b) Yes.
(¢) Not yet.
(d) Does not arise.

Army Centre in Orissa

Shrimati Savitri Nigam:
Shri Yashpal Singh:

Will the Minister of Defence be
pleased to state:

Shri Vishwa Nath Pandey:
1948 {

(a) whether Governrment are consi=
dering to establish a new army Centre
in the State of Orissa;

(b) if so, when and at what place;
and
(c) the total cost thereof?

The Minister of Defence (Shri ¥. B.
Chavan): (a) to (c). Various pro-
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posals to locate Army units and estab-
lishments in various States including
Orissa are under consideration.

It would not be possible to give
details as these proposals are still
tentative, and Government have yet
to decide finally.
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Flying Accident near Hoshiarpur

Shri Vishwa Nath Pandey:
Shrimati Savitri Nigam:
Shri Yashpal Singh:

Shri Daljit Singh:

of Defence be

1351,

Will the Minister
pleased to state:

(a) whether it is a fact that some
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officers dieq in a flying accident near
Hoshiarpur on the 15th May, 1964;
and

(b) # so, the cause of the accident?

The Minister of Defence (Shri Y. B.
Chavan): (a) Yes. The details have
already been given in reply to Un-
starred Question No. 508 which was
answered on 14-9-1964.

(b) The Court of Inquiry could not

establish the precise cause of the
accident. The Court has opined that
there was no technical failure in the
aircraft and has ruled out the possi-
bility of any sabotage The Court also
considered whether the accident could
have occurred due to loss of control
In view of the condition of the
wreckage, however, the Court did not
find it possible to investigate this
aspect fully but has opined that,
though very remote, the possibility of
the loss of control cannot be ruled
out.

Flying Accident near Coimbatore

Shri Vishwa Nath Pandey:
1352. 4 Shrimati Savitri Nigam:
L Shri Yashpal Singh:

Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that
Lt. Jayal of the Naval Air Squadron’
died in a flying accident near Coim=-
batore on the 19th May, 1964; and

(b) if so, the cause of the accident?

The Minister of Defence (Shri ¥. B.
Chavan): (a) Yes, Sir.

(b) From the available evidence,
the most likely cause of the accident
was that the pilot failed to effect re-
covery of the aircraft at an altitude of
1000 feet while carrying out dummy
dives.
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Military Hospital at Poona

Shri Vishwa Nath Pandey:
1353, Shrimati Savitri Nigam:
LSlu'i Yashpa] Singh:

Will the Minister of Defence be
pleased to state:

(a) whether Government is con-
sidering to establish a Military
Hospital for providing special treat-

ment for chest diseases at Golibar
Maidan, Poona; and
(b) if so, when and the total

expenditure involved therein?

The Minister of Defence (Shri Y. B.
Chavan): (a) Yes, Sir.

(b) (i) Phase I of the project con-
sisting of domestic accommodation
for Hospital staff is under execution
and is expected to be completed by
the 15th October, 1965. Estimated cost
is Rs, 40.975 lakhs,

(ii) Phase II of the project con-
sisting of Wards, Technical and Office
accommodation for the Hospital is
under consideration of Government. It
is expected to be completed in three
years. Estimated cost is approximately
Rs. 112,78 lakhs.

Special Type of Plastic

1354. Dr. L. M. Singhvi: Will the
Minister of Defence be pleased to
state:

(a) whether it is a fact that special
type of urethane plastic foam has
been devised by the Defence Science
Laboratory, Delhi, for uses like
building huts at high altitude; and

(b) if so, whether it ig possible to
utilise this plastic foam on a large
scale, and for other purposes also?

The Minister of Defence Production
in the Ministry of Defence (Shri A. M.
Thomas): (a) The Defence Sclence
Laboratory Delhi has been carrying
out investigational research on ure-
thane foams using indigenously
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available ingredients with a view to
its manufacture. The results obtained
so far have been promising. The use
of such foams in defence equipment
will depend on their physical proper-
ties, which are under study.

(b) As the research work ig still
in the experimental stage, it is too
early to visualise the utilization of its
results for large-scale production.

Climbing Course for Women

1355. Shrimati Savitri Nigam: Will
the Minister of Defence be pleased
to state the number of women, who
have completed training in the climb-
ing course from the Himalayan
Mountaineering Institute, Darjeeling
and are considered fit to join climb-
ing expeditions?

The Deputy Minister in the Minis-
try of Defence (Dr. D. S. Raju): The
Himalayan Mountaineering Institute,
Darjeeling run two types of courses—
Basic and Advancé. 105 women have
so far been trained in the Basic Course,
Out of these, 22 women have been
given further training in Advance
courses, 13 women are considered fit
to join climbing expeditions.

Trunk DiaHing System

Shri P. C. Borooah:
(Shri Vishwa Nath Pandey*
1356 Shri Ram Harkh Yadav:
* Shri D. J. Naik:
18]:1'1 C. M. Kedarla:

Shri Dharmalingam:

Will the Minister of Communications
be pleased to state:

(a) the names of the towns bet-
ween which automatic subscribers
trunk dialling system is likely to be
introduced by the end of the Third
Five Year Plan; and

(b) which cities are proposed to_be
connected with such system during
the Fourth Five Year Plan?
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The Deputy Minister in the Depari-
ment of Communications (Shri
Bhagavati): (a) Subscribers Trunk
Dialling has already been introduced
between Delhi-Agra, Lucknow-Kanpur
and Delhi-Jaipur. It is likely to be
introduced between the following
towns by the end of Third Plan:

Delhi-Kanpur
Delhi-Lucknow
Delhi-Meerut
Agra-Kanpur
Agra-Lucknow
Kanpur-Varanasi

(b) It is intended that the impor-
‘tant cities having Automatic Tele-
phone Exchanges should be inter-
connected for STD facilities during
the Fourth Plan. Detailed proposals
will, however, be drawn up after the
financial allocations for the Fourth
Plan have been laid down by the
Planning Commission,

Promotions vig LF.S.

1357. Maharajkumar Vijaya Ananda:
‘Will the Minister of External Affairs
be pleased to refer to the reply given
to Unstarred Question No. 159 on the
1st June, 1964 and state:

(a) the number of promotions
made to IF.S. so far from persons
‘serving in the Information Service of

India; and

(b) the proportion of such promo-
tions in relation to promotions made
from LF.S.(B)?

The Minister of External Affairs
{Shri Swaran Singh): (a) Five.
(b) 1:3.4.

AVRO-748

Maharajkumar Vijaya
Ananda:
Shri Yashpal Singh:

‘Will the Minister of Defence be
pleased to state:

1358.
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(a) the progress made in the
manufacture of Avro-T48 and Gliders
in the factories at Kanpur;

(b) to what extent the pace of
manufacture would adequately meet
the defence requirements; and

(c) whether Government have any
plan under consideration to manufac-
ture the same elsewhere in the coun-
try so as to accelerate the production
in the context of the present Emer-
gency?

The Minister of Defence Production
in the Ministry of Defence (Shri A. M.
Thomas): (a) Four 748-aircraft
have been completed so far and six
more are in various stages of produc-
tion. 52 gliders have been completed
so far and 25 more are in wvarious
stages of production.

(b) Steps which are being taken to
increase the rate of production are
expected to enable us to adequately
meet the defence requirements.

(¢) No, Sir.

Pathankot-Leh Road via Manali

1359. Shri Hem Raj: Will the Minis-
ter of Defence be pleased to state:

(a) whether Government have
undertaken the construction of the
Pathankot-Leh Road via Manali; and

(b) if so, when the work is pro-
posed to be started and under whose
supervision it will be done, whether
by the State Public Works Depart-
ment or the Border Roads Organisa-

tion?

The Minister of Defence (Shri ¥, B.
Chavan): (a) The construction of a
road from Manali to Leh has been
takefi in hand.

(b) Except for a stretch of about
50 miles, which has been entrusted
to Punjab P.W.D., the road will be
constructed by Director General

Border Roads.
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Border Roads in Punjab

1360. Shri Hem Raj: Will the
Minister of Defence be pleased to
state:

(a) whether the Punjab Govern-
ment had requested for bull-dozers
for the construction of roads in the
border areas of Lahaul and Spiti from
the Border Roads Organisation; and

(b) if so, how far their demand has
been met?

The Deputy Minister in the Minis-
try of Defence (Dr. D. S. Raju): (a)
Yes, Sir. A request was received from
Punjab P.W.D.

(b) The services of three bull-
dozers (in addition to the four already
supplied) have been placed at the dis-
posal of the State P.W.D. for use on
roads in these areas which the State
Government are constructing on
behalf of the Border Roads Organisa-
tion.

Kangra and Hamirpur Sub-Post
Offices

1361. Shri Hem Raj: Will the Minis-
ter of Communications be pleased to
state:

(a) whether Government have
received proposals for raising the
Kangra and Hamirpur Sub-Post

Offices to Head Post Offices and Mandi
Post Office to a Postal Division in the
Kangra Postal Division; and

(b) if so, the
thereon?

decisions taken

The Deputy Minister in the Depart-
ment of Communications (Shri Bhaga-
watl): (a) Yes, Sir.

(b) While proposals for the conver-
sion of Hamirpur Sub-office into a
Head Office and formation of a Postal
Division for Mandi district on exami-
nation were found not justified accord-
ing to the existing departmental
standards. the proposal for the con-

Written Answers SEPTEMBER 28, 1964

Written Answers 3978

version of Kangra Sub-office into a
Head Post Office is under examina-
tion.

Local Telephone Call Charges

1362, Shri P. R. Chakraverti: Will
the Minister of Communications be
pleased to state:

(a) whether the local telephone call
charges are determined region-wise;

(b) the consideration of fixation of
rates;

(c) whether the charges in Calcutta,
Bombay and Dhanbad are the highest
in India; and

(d) if so, the reasons therefor?

The Deputy Minister in the Depart-
ment of Communications (Shri
Bhagavati): (a) The local call charges
are determined telephone area-wise.

(b) The main considerations are:

(i) Annual recurring expenditure
on the capital inves'ed as well
as expenditure on mainten-
ance and operation.

(ii) Revenue from call charges
based on the calling rate.

{c) The local call charges in the
Calcutta area telephone system and
the Bihar Coal-field area telephone
system are higher than the charges in
other telephone areas in India.

(d) Caleutta: The annual recurring
expenditure was high due to the
high cost of replacement of
the earlier manual exchange sys-
tem by modern automatic exchange
system. The calling rate at Calcutta
was found to be very low. To
balance the revenue with the expen-
diture, a charge of 15 Paise per call
was fixed for Calcutta.

Bihar Coa'field area:
phone system covers an extensive
avea., The recurring expenditure of
the exchange and junction plant is

This tele-
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heavy and an increased call charge
of 15 Paise per call was therefore
fixed for this telephone system also.

The local call tariffs were fixed in
1960. These are proposed to be
reviewed in 1965.
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Passports to Visit Pakistan

1364. Shri Daljit Singh: Will the
Minister of External Affairs be pleased
to sta‘e the number of app'ications
received in 1963-64 from Indian citi-
zens for passports to go to Pakistan
and the number of those to whom
passports were granted?
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The Minister of External Affairs
(Shri Swaran«Singh): The number of
applications received during the period
January, 1963 to July, 1964 from Indian
Citizens for passports to go to Pakis-
tan was 1,84,208 and the number of
passports granted during the same
period was 1,43,388.

These figures do not include infor-
mation in respect of the Union Ter-
ritory of Andamans, which are await-
ed and will be placed on the Table
of the House as soon as they are
available.

Land for Airfield at Pathankot

1365. Shri Hem Raj: Will the
Minister of Defence be pleased to
slate:

(a) the extent of land acquired for
the construction of an airfield at
Pathankot;

(b) whether it is for military or
civil purposes;

(c¢) the number of industries and
residential people to be ousted there-
from;

(d) whether any acquisition pro-
ceeding had been started for the pur-
pose before taking over the posses-
sion; and

(e) if not, the reasons therefor?

The Minis‘er of Defence (Shri Y. B.
Chavan): (a) to (e). An area of 402
acres of land has been acquired at
Pathankot under the Land Acquisi-
tion Act, 1894, A further area of 378
acres has been requisitioned under
the Defence of India Act, 1962.

Requisitioning of the land was
resorted to as its possession was
immedia‘ely requi-ed for the use of
the Indian Air Force. The acquisi-
tion of 402 acres of land involved
ousting of 32 families. There were
no industries on this area. The
number of industries and the persons
ousted from the requisitioned land is
nnt available at present.
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Indians in Kenya

f Shri P. K. Deo:
1366. 5 Snri B. G. Dubey:

Will the Minister of External Affairs
be pleased to state:

(a) whether large number of
Indians have recently come back from
Kenya due to the *“Africanization”
policy of the Kenya Government;

(b) if so, their actual number; and

(c) where they are being rehabili-
tated in this country?

The Minister of Extermal Affairs
(Shri Swaran Singh): (a) and (b).
Some persons of Indian origin
employed in Government services in
Kenya have recently come back from
there. Although their exact number
is not known, it is estimated to be
about 3,000.

(c) The repatriates are free to
settle down wherever they wish.
Government are also helping those
who may be in need of assistance.

Riots in Singapore

1 S Shri P, R. Chakraverti:
367. 1 Shri Gulshan:

Will the Minister of External Affairs
be pleased to state:

(a) whether it is a fact that inter-
racial rioting started on the 21st July,
1964 in Singapore, resulting in several
casualties; and

(b) whether any Indians have been
involved in the riots?

The Minister of External Affalrs
(Shri Swaran Singh): (a) Yes, Sir.

(b) No, Sir. We have no informa-
tion of any Indian having been
involved,
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Indian Foreign Service (B)

Shri Rishang Kelishing:
Shri Bade:
1370. { Shri Hukam Chand
Eachhavalya:
| Shri P. C. Borooah:

Will the Minister of External Affairs
be pleased to state:

(a) whether at the time of forma-
tion of Indian Foreign Service (B) the
employees were drawn from all the
States of India;

(b) if so, the reasons for the dis-
parity in figures; and

(c) the number of officers drawn
from each State?

The Minisder of External Affairs
(Shri Swaran Singh): (a) At the
time of formation of IFS(B), appli-
cations were invited from Govern-
ment employees in all the States.
Applications were considered by a
Selection Board and those found sui-
table were offered appointments in
varig.:s grades,
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(b) The aelection of candidates
depended upon their suitability and
no consideration was given to their
regidence in different States of the
Union.

(¢y The number of Officers who
actually joined the IFS(B) at its
initial constitution from various
States is given below:

Andhra Pradesh
Assam
Bihar
Bombay -
Himachal Pradesh
Jammu & Kashmir
Kerala
Madhya Pradesh
Madras .
. Mysore .
. Pondicherry
Punjab
Tripura .
14. Uttar Pradesh .
West Bengal
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Construction of Air-Fields in Nepal

Shri P. C. Borooah:
1322. {sm P. B, Chakraverti:

Will the Minister of External

Affairs be pleased to state:

(a) the progress so far made in the
construction of air-fields in Nepal by
the Indian Aid Mission and the extent
of work still remaining to be donc;
and

(b) by what time the work will be
completed?

The Minister of External Affairs
(Shri Swaran Singh): (a) and (b).
A statement is laid on the Table of
the House. [Placed in Library, See
No. L‘I‘-325'!/6-l].

Pakistani Labourers in Lubhacherra
Area
1373. Shri Swell: Will the Minis-

ter of External Aff2irs be pleased to
state:
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(a) whether it is a fact that
Pakistani labourers continue to come
and work in our side of the border in
the Lubhacherra area of the Khasi-
Jaintia Hiils in Assam; and

(b) if so, the action taken by Gov-
ernment in the matter?

The Minister of External Affairs
(Shri Swaran Singh): (a) Yes, Sir.
The Pakistani tea garden labour have
at times trespassed into the pruned
area of the tea garden in Lubhacherra,.
in United Khasia-Jaintia Hills, in con-
travention of the Ground Rules,

(b) Efforts have been made by ithe
Indian Platoon Commander and the
Company Commandzr to meet their
Pakistani  counterpart, wunder the:
Ground Rules, to stop this trespass,
but Pakistani Commanders are avoid-
ing such meetings.

Casual Labour System in Bombay
Docks

1374. Shri Mohammad Elias: Will
the Minister of Labour and Emplo¥-
ment be pleased to state:

(a) whether the casual Jabour
system in Bombay Docks has com-
pletely been abolished; and

(b) if so, the total number of casual
labourers since absorbed directly by
Government?

The Minister of Labour and Em-
ployment (Shri D, Sanjivayya): (a)
The stovedore workers in the Bombay
Docks covered by the Bombay Dock
Workers (Regulation of Employment)
Scheme, 1956 have been registered
and decasualised. The chipping and
painting workers, coal workers, and
foodgrain workers covered by the
Bombay Unregistered Dock Workers
(Regulation of Emplovment) Scheme,
1957 have been listed but not yet
registered and decasualised.

(b) The total number of registered’
stevedore workers and listed workers
as on 1-1-1964 was 4730 and 3080, res-

pectively. ™
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Total Area of India

1375. Shri Mohammeq Elias: Will
the Minister of Labour and Employ-
ment be pleased to state:

(a) whether it is a fact that the
Indian Labour Statistics 1964 publish-
ed by the Research Bureau of Minis-
try of Labour and Employment has
shown the total area of India as
12,28,402 square miles which is 33,195
square miles less than the figure
shown in the Reference Manual of
the Research and Reference Section
of Ministry of Information and
Broadcasting; and

(b) if so, which of these two figures
are correct?

The Minister of Labour anq Em-
ployment (Shri D. Sanjivayya): (a)
Yes, Sir.

(b) The area figures published in
‘Indian Labour Statistics, 1964’ relat-
ed to only those areas where the 1961
census had been conducted, The area
flgures appearing in ‘India 1983’
related to the whole country includ-
ing that area of Jammu and Kashmir
under foreign occupation, where the
census could not be conducted in
1961.

MIGs. from USSR,

( Shri Brij Raj Singh—
Kotah:
[ Shri P. C. Borooah:

Will the Minister of Defence be
pleased to state:

(a) whether Government propose
to purchase 38 MIG aircraft 1.om
U.S.S.R. pending manufacture of such
aircraft in India; and

1376.

(b) if so, on what terms?

The Minister of Defence (Shrl
Y. B. Chavan): (a) As indicated in the
statement made in the Lok Sabha on
the 215t Septemb-r, 1964, a certain
number of MIG-21 aircraft are being
purchased from the Soviet Govern-
ment which, together with supplies
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under the August 1962 agreement,
would enable us to re-equip three of
our Fighter Squadrons with MIG-21
aircraft,

(b) The above purchase will be
paid for in rupees which can be used
by the Soviet Government for pur-
chase of goods and articies in India
according to the existing arrange-
ments. '

Bulletins on Prime Minister's Illness

1377, J Shri Bade:
\ Shri Brij Raj Singh:

Will the Minister of Information
and Broadcasting be pleased to state:

(a) whether it is a fact that no
medical bulleting were issued on the
recent iliness of Prime Minister;

(b) Y so, the reasons therefor; and

(c) who was responsible for briefing
the press on Prime Minister's health?

The Minister of Information and
Broadcasting (Shrimati Indira
Gandhi): (a) Yes, Sir.

(b) The illness was not considered
serious enough to necessitate the
issue of medical bulletins, Official
information on the health of the
Prime Minister was, however, sup-
plied to the Press twice a day in the
beginning and once daily .ater on.

(c) Press briefings during the
Prime Minister’s illness were conduct-
ed by the Press Information Bureau.

Canteen Staff in Defence
Establishments

1378. Shri §. M. Banerjee; Will the
Minister of Defencg be ploased to
state:

(a) whether any final decision has
been takcn on the question of treat-
ing the Canteen employees in the
Defence Establishments including the
Ordnance and clothing factories as
regu ar Government employezg and
if not, the reason therefor;
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(b) whether it ig a fact that the

Pirector-General Ordnance Factories,

‘Calcutta has agreed to this; and

(¢) if so, when a final decision 1is
likely to be taken?

The Minister of Defence (Shri
Y. B, Chavan): (a) No, Sir. The
.question is still under consideration.

(b) Does not arise.

(c) All possible efforts are being
made to expedite finalisation of the
matter.

Periodical brought out by Indian
Embassy in Paris

1379. Shri H. N. Mukerjee: Will the
Minister of External Affairs be pleas-
ed to state:

(a) whether it is a fact that our
Embassy in Paris brings out a periodi-
cal called “Nouvelles de 1’ Inde”;

(b) whether his attention has been
drawn to the report that it comes out
somewhat irregularly, the month’s
issue being often delayed beyond it;

(c) whether he has noticed certain
inaccurate and defamatory statements
about conditions in India, our lite-
racy figures, the quality of our films
and film technicians in “Nouvelles de
I’ Inde” for the month of April, 1964
(No. 25); and

(d) whether Government propose
to get the matter carefully examined

so that its defects are rectified?

The Minister of External Affairs
(Shri Swaran Singh): (a) Yes Sir, it
is a monthly journal.

(b) Issue of the journal have,
sometimes, been delayed but steps
are being taken to remedy this.

(c) The reference appears to be to
a signed article by Shri Paul Guerin,
a well-known film Critic, which ap-
peared in the April, 1964 issue of the
journal. The criticism contained in
the article is of a constructive nature
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and the general tenor is of sympathy
and understanding.

(d) The strengthening of staff of the
Embassy handling publicity work 'is
under consideration,
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Telephones gt Residences of P, and T.
Officials

1382, Shri Ramanathan Chettiar:
Will the Minister of Communications
be pleased to state:

(a) the total number of telephone
connections at the residences of
various categorieg of officers and staff
of the Posts and Telegraphs Depart-
ment posted in Delhi and New Delhi;

(b) whether it is a fact that all
these telephone comnections are un-
metered so far as the booking of out-
going calls is concerned;

(e) if so, what machinery has been
devised to prevent the misuse and
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also direct dialling for trunk calls for
outside stations; and

(d) the measures taken or proposed
to be taken to reduce the number of
such residential connections to meet
the rising public demand for tele-

phone connections in  DelhijNew
Delhi?

The Deputy Minister in the Depart-
ment of Communications (Shri
Bhagavati): (a) 477.

(b) and (c¢). All trunk calls are
booked and billed for. While calls

made on service matter are certified
as such, calls made on private busi-
ness have to be paid for. All local
calls and all subscriber dialled trunk
calls are metered but are not billed
for.

(d) The telephones are sanctioned
after taking into account the essen-
tiality of the telephone in the interest
of service i.e, to meet the require-
ments of operation, maintenance, ad-
ministration, etc. of the various P, &
T. Services.

Acquisition of Land for Military
Purposes

1383. Shri Hari Vishnu Kamath:
Will the Minister of Defence be
pleased to state:

(a) whether Government propose
to acquire land in or near Bordha,
Hoshangabad District, Madhya Pra-
desh, for military purposes; and

(b) if so, the details thereof?

(Shri

The Minister of Defence
There-

Y. B. Chavan): (a) No, Sir.
is no such proposal at present.

(b) Doeg not arise.
P. and T. Employees

1384. Shrimatj Ramdulari Sinha:
Will the Minister of Communications
be pleased to state:

(a) whether any memorandum was
submitted to him on behalf of the P,
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and T. employees on the occasion of
his visit at Patna on the 21st August,
1964; and

(b) if so, the demands of the em-
ployees and the reaction of Govern-
ment thereto?

The Deputy Minister in the Depart-
ment of Communications (Shri
‘Bhagavati): (a) Yes.

(b) A statement is placed on the
Table of the House. [Placed in Lib-
rary. See No. LT-3258/64].

‘Housing Programme for Army Officers

1385. Shrimati Renuka Barkataki:
‘Will the Minister of Defence be
pleased to state:

(a) whether his Ministry has decid-
ed to launch a big housirg programme
for army officers and J.C.Os. who
have families; ang

(b) if so, the names of the stations
selected for this purpose?

The Minister of Defence (Shri
X. B. Chavan): (a) and (b), It is
the policy of the Government to con-
struct married accommodation for
Officers and men within their entitie-
ments to the extent of availability of
resources in a phased manner. Pro-
jects for construction of married ac-
commodation have been taken in hand
at various stations. It will not be in
the public interest to mention the
names of those places,

Women Labourers

1387. Shri Vishram Prasad: Wiil the
Minister of Labour and Employment
be pleased to state:

(a) the total strength of women in
India's labour force as on the 1st
June, 1964; and

(b) the comparative figures in
regard to the employment of women
in advanced countries of the world?
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The Minister of Labour ang Em-
ployment (Shri D. Sanjivayya): (a)
The information upto 1-6-84 is not
available. The figure for 1861 was
59.4 millions.

(b) The latest information regard-
ing other countries is as given below:

Country poﬁoﬁamt;?;czﬂl;n‘ﬁ::;s)
Year

Total Female

France . 1958 19°8 66

Germanv(West) 1961 258 9'5
United King-

dom . 1951 232 71

U.S.S.R. 1959 10Q°0 566

Canada . 1962 66 18

United States . 1962 74°7 24°5

Source; The Year Book of Labour Statistics—
1963, International Lebour Office,

Book on late Prime Minister Nehrn

1388. Shri E. Madhusudan Rao: Wiil
the Minister of Information and
Broadcasting be pleased to state:

(a) whether Government propose
to bring out any book inthememory
of the late Prime Minister Shri
Jawaharlal Nehru; and

(b) if so, the salient features there-
of?

The Deputy Minister in the Ministry
of Information and Broadcasting (Shri
C. R. Pattabhi Raman): (a) and (b)
(1) This Ministry has already brought
out a publication in English and Hindi,
in memory of the late Prime Minister,
entitled “Jawaharla] Nehru—Homage",
the contents of which are as follows:—

(1) The passing of Jawaharlal
Nehru.
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(2) A life sketch.
(3) What Mahatma Gandhi said

to him?

(4) Homage from Indian leaders.

(5) Tributes from the World
Statesmen.

(6) Homage from the Indian
Press.

(7) Tributes from the World Press.
(8) What he stood for?

(9) Excerpts from his “Will &
Testament".

‘Versiong in the regional languages are
under production,

(2) It is also proposed to bring out
“Homage Publications” in English
and Hindi, based on the tributes paid
to him in broadcasts from the various
stations of the Al] India Radio.

(3) The production programme of
the Publications Division for 1964-65
also include the following publications
«on the late Prime Minister:

(1) Jawaharlal Nehru's Speeches
on Planning .

(2) Jawaharlal Nehru's Speeches
on Independence Days.

(3) Jawaharlal Nehru's Speeches,
Vol. V.

(4) Children's Nehru.

Abolition of Contract Labour System

1390, Shri D. C. Sharma: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether the Engineering Maz-
door Sangh has demanded the aboli-
tion of contract labour system in en-
gineering units in Delhi; and

(b) if so, the reaction of Government
thereto?

The Minister of Labour and Employ-
ment (Shri D. Sanjivayya): (a) The
Government is not aware of such a
demand.

(b) Doeg not arise.
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Coal Mining Industry

1391. Shri Eswara Reddy: Will the
Minister of Labour and Employment
be pieased to state:

(a) when the Wage Board for Coal
Mining Industry is likely to submit its
report; and

(b) the progress made so far?

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): (a)
The Board hag already made recom-
mendations for grant of interim wage
increase, It is not possible to indirate
precisely the date by which the final
report would be submitted.

(b) The programme of inspection
visits and hearings at the collierv areas
is expected to be completed by the end
of thig month.

Mine Mechanisation Training Institute

1392, Shri Eswara Reddy: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether Government have con-
sidered the proposal of starting a5 Mine
Mechanisation Training Institute at
Bellampalli, Andhra Pradesh; and

(b) if so, the nature of decision ar-
rived at?

The Minister of Labour and Employ-
ment (Shri D. Sanjivayya): (a) and
(b). The entire question is still under
consideration of the Government of

India.
Regional Hospital at Ramagundam

1393, Shri Eswarag Reddy: Will the
Minister of Labour and Employment

be pleased to state:

(a) the up-to-date progress made re-
garding the construction of a building
for the Regional Hospital at Rama-
gundam, Andhra Pradesh;

(b) whether adeguate supply of ce-
ment and steel has been arranged by
the Coal Mineg Welfare Organisation
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as the construction of the building has
come to a stand-still; and

(c) if so, the quantity
plied?

since sup-

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): (a)
The foundation of the building has
been concreted and masonary work in
clinth is in progress.

(b) and (c). 47.70 Metric Tonnes of
cement have been arranged. Action has
been taken for procurement of steel
and additional quantities of cemert
required for the construction work.

MLE S, Sirsa

139%4. Shri S. M. Banerjee: Will the
Minister of Defence be pleased to
state:

(a) whether it is a fact that some
thousands of cement bags were found
set at M.E.S. Sirsa recently;

(b) if so, what action has been taken
against the officers concerned;

(c) how much amount is involved in
this loss?

The Minister of Defence (Shri ¥, B,
Chavan): (a) 459,95 Metric ton ce-
ment was found partially set during
the stock taking conducted in March,
1964.

(b) A Court of Inquiry has already
been ordered to fix responsibility. The
proceedings of the same have not yet
been finalised.

(¢) Loss assessed ig Rs. 60,000 ép_-
proximately.
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Alternative to Uranium

1396, Shri Surendra Pal Singh: Will
the Prime Minister be pleased to state:

(a) whether in view of the dwindl-

ing uranium deposits all over
the world, Government are
making attempts to find some
other suitable alternative to ura-

nium for use in our
plants; and

nuclear power

(b) if so, what success has been met
in this direction so far?

The Prime Minister and Minister of
Atomic Emergy (Shri Lal Bahadur
Shastri): (a) and (b). The established
reserves of uranium in India are
sufficient to support a nuclear power
capacity of over 9 million kw of elec-
tricity which is much more than en-
visaged even at the end of the Fifth
Plan. India has the largest deposits
of thorium in the world, and the long
range objective of Government is that
the country’s nuclear power pro-
gramme should be based on thorium.
The programme will be in three stages,
the first stage being reactors fuelled
by natural uranium, which will pro-
duce some plutonium, the second being
reactors fuelled by this plutonium and
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producing some uranium 233 from
thorium and the third breeder reactors
which will run on the thorium-ura-
nium 233 cycle. In these last stage re-
actors, more fissile material will be
produced than js burnt in them and
they will only require a feed of a few
tong of thorium for breeding purposes.
With the commencement of the con-
struction of a 200 MWe gtation at Rana
Pratap Sagar in Rajasthan and the
proposed installation of additional
nuclear power based on natural ura-
nium reactors, the first stage has be-
gun. As the House is aware, a plant
for treating used fuel elements and ex-
tracting from them the very valuable
fissile material plutonium has been
campleted and is in operation at .the
Atomic Energy Establishment, Trom-
bay, It is this material which wil] form
the bridge to our wse of thorium for
the generation of electricity from ato-
mic energy.

Emergensy Recruitment
1397. Shri E. Madhmsudan Rao: Will

the Minister of Ded: be pl d to
state:
(a) whether it ig a fact that the

Fmergency Commissions have now
been discontinued;
{(b) the reasons therefor; angd

(c) the number of officer< recruited
under Emergency Commissions since
the Chinese invasion ih 19627

Tihe Minister of Pefeace (Shti Y. B.
Chavan)! (a) Yes, Bir, in respect of all
Arms and Services except Atiny Medi-
cal Corps Remounts and Veterinary
Corps. The last batch of Emergency
Commissioned cadets iy now under-
going training and will beé commis-
sloned in January, 1885,

{b) The emergency recruitment tar-
get has deen reached in these Arme
and Services. Normal recrurtment wil)
heareafier be made by granting Per-
manend Regular Commissions and
Shert Serviee Regular Commissions.

(¢) 8439, exchuding Armiy Medieal
Corps and Remounts 5 ° Veterinary
Cerpe.
1267 (Ai) LSD—IS.
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‘Avro’ Plane Mantifssturig Pfoject
( Shrimati Sevitel Nigam:
Shri P. C. Boroosh:

Bhri P, B. Chakiaverii:
Will the Minister o! Deferce be
pleased to stae:

1399,

(a) whether the ‘Avro’ plane manu-
facturing project has entered into some
difficulties, which have thwarted fur-
ther progress of the project;

(b) if go, the nature of the diffi-
culties; and

(c) the mction taken to extricafe the
project from these trouble?

The Mintster of Defence Production
in the Minfstry of Detence (SH¥i A, ML
Thomas): (4) No, Str. Howéver, thé
produetion of Avro 748 aircrafi is be-
hind schedule.
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(b) and (c). Aeronautics India Ltd.,
are at present carefully examining
the potentialities of their Kanpur Divi-
sion and necessary steps to ncrease
the rate of production are expected to
be taken by them soon.

Workers’ Cost of Living Index

Shri P. R. Chakraverti:
1400. ! Shri P, C. Borooah:
Shri Vishwa Nath Pandey:

Wil]l the Minister of Labour and
Employment be pleas2d to state:

(a) whether the workers cost of
living index in Assam, Beng=l, Bihar
and other areas in the North East con-
tinues to rise since the beginning of
1964;

(b) if so, what was the index at
the end of each month during the year;
and

(c) how far the wages of the wark-
ers in each area have risen during the
period?

The Minister of Labour gnd Employ-
ment (Shri D. Sanjivayya): (a) and
(b). A statement showing the Consu-
mer Price Index Numbers (base 1960-
100) in different Centres of Assam,
Bihar, West Bengal and Orissa for the
period from January to June 1984 is
placed on the table of the House.
[Placed in Library. See No. LT-
3280/64].

(e) The information is not available.

Army Uniforms

1401. Shri Brij Raj Singh-Kotah:
Will the Minister of Defence be pleas-
ed to state: -

(a) whethe any of the Defence Re-
search Organisationg or institutions
have canducted research regarding the
suitability of the type of uniforms to
be worn by our armed forces;

(b) if so, the details therecf; and

(c) if not, the reasons therefor?
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The Minister of Defence Prodaction
in the Ministry of Defence (Shri A, M.
Thomas): (a) Research & Development
is being continuously carried qut in the
Defence Establishments for designing
and improving the performance of
uniformg and other gpecialised clothing
items for use of the armed forces.

(b) The researches relate to type of
uniforms suitable for varying climate
such as extreme cold, moderate cold
and tropical conditions.

(¢) Does not arise.

Sainik Samachar

f Shri K. N. Tiwary:
1402. 3 Shri A, S. Saigal:

Will the Minister of Defence be
pleased to state:

(a) whetherd it iz a fact that the
Translators in Sainik Samachar were
re-designated as Assistant Journalists
and their pay scale was revised to bring

them at par with that of Assistant
Journalists; ‘
(b) whether it is also a fact that

the present scales of Assistant Journa-
lists in P.L.B. ig Rs. 270-485 while that
of Assistant Journalists in Sainik
Samachar is Rs. 210-425; and

(¢) whether Governmen! have any
proposal under their considaration to
bring the scale of pay of Assistant
Journalists in Sginik Samachar to
those of P.IB.?

The Deputy Minister in the Ministry
of Defence (Dr. D. 8. Raju): (a) The
translators in ‘Sainik Samachar’ were
redesignated as Assistant Journalists
and their pay-scales (Rs. 150-10-280-
EB.-15-380 for graduates and Rs. i30-
5-160-8-200-EB-8-256-8-287 for non-
graduates) were revised (to Rs. 200-
10-200-15-320-EB-15-425) so as to bring
them at par with the scale of pay
which had been sanctioned for Assist-
ant Journalists in the Press Informa-
tion Bureau before the ‘formation of
the Centra] Information Service.
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(b) With the formation of the Cen-
tral Information Service, senior As-
sistant Journalists of the Press Infor-
mation Bureau were, after a careful
screening, included in Grade IV of that
Service on a scale of pay of Rs, 270-10-
290-15-485.

(c¢) Since the duties and responsi-
bilities of officers of Grade IV of the
Central Information Servic2 are higher
than those of Assistant Journaiists in
‘Sainik Samachar’, it would not be
proper to equate their pay-s:ales. In
fact, the duties and responsibilities of
officers of Grade IV of the Central In-
formation Service have been held to
be comparable to those of Sub-Editers
of ‘Sainik Samachar’ and accordingly
the scale of pay of the latter has been
revised so as to bring it at par with
that of the former.

Ambassador in Nepal

1403. Shri Yashpal Singh: Will the
Minister of External Affairs be pleas-
ed to state:

(a) whether the post of the Ambas-
sador in Nepal ig lying vacant for a
considerable time now; and

(b) if so, the steps taken to fill that
post?

The Minister of External Affairs
(Shri Swaran Singh): (a) The post is
vacant since 20th May, 19564,

(b) Necessary steps are being taken
to fil] the post soon. However, it might
be borne in mind that the appointment
of an Ambassador doeg take time.

Memorial for Jawans Killed in
Ladakh

1404. Shri E. Madhusudan Rao: Will
the Minister of Defence be pleased to
state:

(a) whether any monuments have
been erected at Ladakh in memory
of our brave Jawans who fell in the
last war with the Chinese;

(b) if so, the details thereof; and
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(c) if no such monuments have so
far been constructed whether the
planning of the same will now be
taken in hand?

The Minister of Defence (Shri Y. B.
Chavan): (a) No monument has been
erected for our Jawans who died in
Ladakh fighting. One monument has
been constructed for the Kumaon
Regiment's soldiers.

(b) the monument referred to above
has been constructed at Rezing La at
a cost of Rs. 28259 nP, from the
Kumaon  Regimenta] Fund. A
marble slab for this memorial was
presented by the Marble Association
of Rajasthan. The memorial will be
maintained by the Kumaon Regiment.

(¢) A proposal was taken up some
time ago for the construction of a
National War Memorial in Delhi but
on account of the continuance of the
emergency it has been kept in abey-
ance.

Foreign Ald for Tibetan Refugees

Bhrimati Savitri Nigam:
1404-A. { Shri P. R. Chakraverti:
Shri P. C. Borooah:

‘Will the Minister of External Affairs
be pleased to state:

(a) whether Government’'s atten-
tion has been drawn to the London
reports about the disappearance of
alarming quantities of aid sent to
India for Tibetan refugees and other
charitable objects, according to which
upto two-thirds of the aid shipments
fail to reach their destination; and

(b) if so, whether any inquiry hLas
been made into the matter and if so,
with what result?

The Minister of External Affairs
(Shri Swaran Singh): (a) Yes, Sir.
The report of the Sunday Times
(London) dated 13th September 1964
is highly exaggerated and gives an in-
correct account. There have been
hardly any losses in the gift consign-
ments for Tibetan refugees received
from abroad. There was certain
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delay in the clearance of consign-
ments from Bombay port during the
period August 1963 to March 1864 but
this has not resulted in any appreei-
able logs The Sunday Times repart
has been contradicted by the Central
Reliet Committee (India) and most
of the wvoluntary agencies giving aid
for Tibetan refugees.

(b) The matter was discussed with
the Central Relief Committee (India),
which co-ordinateg receipt ang dis-
tribution of aig from voluntary sgen-
cles for Tibetan Refugeez in India,
and they have confrmed that the re-
port referred to above is highly exag-
gerated and every effort iz  being
made to '‘make maximum utilization of
the aid.

Karimganj-Pakistan Border

( Shrimati Savitri Nigam:
1404-B. { Shri P. R. Chakraverti:
LShrl P. C. Borooah: .

‘Will the Minister of External Affairs
be pleased to state:

(a) whether a border slip-system
has of late been introduced on the
Karimganj-Pakistan border for the
migrants coming from Pakistan in
order to check illega] Pakistani in-
filtration; and

(b) if so, broad features of this
system?

The Mnister of External Affairs
(Shrl Swaran Singh): (a) Ne, Sir.
(k) Doeg pot arise.

—

12.00 hrs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE.

REPORTED DISCOMERY OF DEFENCE MAPS
IN A FRUIT PARCEL AT PIPARIYA
BAILWAY STATION

Shri 8. M. Banerjes (Kanpur): Sir,
1 call the attention of the Minister of
Defence t» the following matter of
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Urgent Public Importance

urgent public importance and I re-
quest that he may make a statement
thereon:

“The reported diseovery of de-
fence maps in a fruit-parcel at
Pipariya Railway Station (Madhya
Pradesh).”

This railway station is in Mr.
Kamath's constituency, Sir

The Minister of Defence (Shri ¥. B.
Chavan): Mr. Speaker, Sir, A report
appeared in some newspapers on 21st
September 1964 that Defence maps of
Ladakh and NEFA depicting newly
built roads, bridges and military out-
posts were found recently in a fruit
parce] at Pilpariya station on the
Jabalpur-Harsi section of the Central
Railway.

2. The fact is that a soldier at
Ranikhet sent a parcel of apples to a
JCO at Pachmarhi, Railway Station
Pipariya. The parcel was received
at Pipariva on 6th September 1964,
As its delivery was not taken till
10th September 1964, it was auction-
ed by the Railway authorities On
opening the parcel, two thin sheets of
tracing paper, one comtaming x rough
sketch of Ladakh and the other of
NEFA were found. The tracing
paper containing the Ladakh sketch
wag placed folded ag upper cover for
the contents of the parcel while the
NEFA sketch was found in five
pieces, each piece being wused for
wrapping an apple. The skefches
were seined by the Govermment Badl-
way Police, to aseertain if there was
any ulterior motive. Prima fuorie,
there is nothing of security value or
military importance in these sketches.
No maps depicting newly built roads,
bridges and military out-posts in
Ladakh and NEFA were found i the
pareel. Even so, the circumstances
in which these sketches came to
Ranikhet and were thus used are
being investigated.

Shri §. M. Banerjee: I want to
know whether the persen to whom:
this parcel was sent and the person
who sent this parcel had been interro-
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gated and if so whether something
hag come out of that interrogation?

Shry Y. B. Chavan: As I said, this
information I got immediately from
the civil authorities, that is Chief
Secretary of the State Government.
The military authorities have been
asked to go into the details and I
have not got the details at present
before me.

Shri S. M. Banerjee: Sir, this was
tabled seven days back. If this is
the fate of calling attention notices,
1 do not know what is going %o
happen,

Mr. Speaker: It was not seven
days, but at least 3-4 days.

8hri 8. M. Banerjee: It is more than
that. '

Mr. Speaker: When was it received
and sent to the Minister? I shall
find it out. But this complaint is
correct, as I said earlier also. Mr.
Barmerjee has put in certain words
that T do not like and I at once ut
that moment also expressed my dis-
approval; yet I agree with him, in-
spite of that, with the substance of
his complaint. His complaint was
justified. In that calling attention
notice he said that they were left
only to become history and there is
not that urgency that is implicit in
calling attention notices. When a
notice has been received and so many
days have expired, then to say that
just now intimation has been receiv-
ed—that doesg not look nice.

Shri Y. B. Chavan: Two channels
of enquiry were involved. We have
to get information from the Chief
Secretary naturally. The whole
thing took place in the Railways. We
have got information from the Rail-
way Police. Our first reaction was
to find information from them. We
got it. There is the military channel
there and from them also I am trying
to get information.
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Shri S. M, Banerjee: 1 attach some
importance to this because the fruit
‘was sent by an army personnel....
Mr, Speaker: That is being enquir-
ed into. [ attach the same import-
ance and I think every hon. Member
does the same.
Shri Hem Barua (Gauhati): From

Walcott’s mysterious flight out of
India.

(An Hon. Member: into and out
of India).

Mr, Speaker: I would request the
other hon. Members to keep silent
and allow him to fly wherever &e
wants,

Shri Hem Barua: Let me try to fly
again, Sir. From Mr. Walcott's
mystery flight into and out of India
down to the discovery of these defenrce
papers in a fruit basket at the rail-
way station, it is a sordid tale of ad-
ministrative lapses. May I know what
steps the Government have taken to
see that defence papers are not made
marketable commodity and whether
the Government have by now caught
hold of these persons, the sender of
the defence papers and the receiver
of the defence papers, and tried to find
out the secret behind this move?

Shri Y. B. Chavan: As I said, cer-
tainly I want to find out those who are
at Tault and if it ig foung that they
are responsible certainly we will take
action,

Mr. Speaker: Their anxiety is whe-
ther the consignor and the consignee,
both, have been interrogated so far
or have been taken into custody, or
some action taken against them.

Shri Y. B. Chavan: As I said we
have asked the military authorities to
enquire into the matter. I have not
got the details. I am not sure whe-
ther they have investigated or interro-
gated by now, We have to wait

it gerare Fag (A7) T AT
T & Wit v a0 fiear §
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Shri Y. B. Chavan: Naturally, it is
expected that every person who is
connected with defence activity and
who has got access to any important
document like maps, etc., should use
them with discrefion and with care.
Those who do not take that care, cer-
tainly make themselveg liable for cer-
tain action which will naturally flow
out of it

Shri Kapur Singh (Ludhiana): I
want to know whether the Govern-
ment are aware that aspions and espi-
als, that is, in common parlance, spies
and their activities, are alarmingly on
the increase in our country and, if so,
whether the Government propose to
overhaul our entire security =ystem,

Shri Y, B. Chavan: | can say we
must take care about these matters
and we are trying our best to take
care in these matter,

Mr. Speaker: He says they are on
the increase; whether the Government
admits or not.

Shri Y. B. Chavan: I cannot give
any opinion about that: whether they
are on the increase or not.

st wterearw dTan (FreT) 0 A
I 9 fE weeme o far az
fo wrasg # ¥ ) q9 F aX A At
wdt wglem F =oen faar fr 7
I el @ F 912 A & AT FrreTa
frr At & ¥
Shri Y. B. Chavan: 1 have given the

information that they were only these

maps. Certainly they were maps of
NEFA and Ladakh, There were no

other papers.

Shri D. C. Sharma
May I know whether

(Gurdaspur):
the Defence
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Ministry has any appropriale appara-
tus for screening all those persons
who have something to do with the
preparation of these defence maps,
with the keeping of the defence maps
and with the despatch of these defence
mapg to the various headquarters of
the Defence Ministry?

Shri Y. B. Chavan: Yes; there is a

complete set of rules about it and the
procedure ig fixed.

Shri Hari Vishnu Kamath (Hoshan-
gabad): Have reports of similar inci-
dents been received from other piaces
in our country in the past, and even
if it be not o, is the Minister in a
position to categorically and frmly
state that in so far as this case is con-
cerned, stern action will be taken
against those who are responsible
even, if necessary, by court-martial?

Shrd Y, B. Chavan: I can certainly
assure the House that il things are
found out, which are not right anq if
the persons responsible for this are
found, certainly we will take stern
action on it.

st gew w wgw (A - A
arAT SEer § f g owe wwi &
9 o °v, fe agfa & ar Ao
qr YT W9 a3 sufe w1 AW FT
qr?

o} AT WEETW © ATH A1 AL
qF W a9 A & | e ag oEe
TEHAET ¥ AT 97| I OF QoA A
W 9T W FE FAHET F 0F F o050
&F ATH AT TAT 97|
Shri Hem Barua: I think they do

not know whether they were Indian
fruits or foreign fruits that were sent.

st arw (f@ee) . ¥ oW
SEEqT FT ¥ § | 99 HaT HEIGT
TaAr A aErd G & fe fee
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J Vo fow & A ¥ M, AT g
FT UL A FT AT w7 &1 Tg FE
IEFE At T8 g

weqe AT @ IR w1 i
FE R FET WAT

Sl gFR W WYY : THT I AT
A fore g § ag A FAeTET AT qHAT
A

weoW WERT : 9 SR agwree
F @ E I ® A 5w HqEH e
Tl R TAEH { T AG I Q
F mfes i mam e
TO9T 39 & 9w aE g

st peR wR wgE ¢ § A
aeaT § fF @ e & Fw R
safe 1 AW fomr qr 1 wifac fe
FT ™ a1 99 9 fa@r gem

WA AR ;. FEAL AT W9
I HIT 9 T T WP | AT EA-
HHIT W9E § I8 OHET F 9 )
qEFETT T @Y &, I 8Y q€@i &
qTE ST T 9§41 | §9 ag R fE
™ & U9 §9 399 9g Ifaer g 2
Tg A AEY & fF gOEr W A 9wy
# fofaet age & @ Fer fF
q 7z gwar agi 2 &)

Shri Ranga (Chittoor): Are we un-
derstand that the Minister does not
have the information from. whom and
to whom the parce] was sent?

Mr. Speaker: He hag said that.

Shri Jashvant Mehta (Bhavnagar):
The Minister stated that in these maps
the roads which were constructed re-
cently were not shown. May 1 know
if these maps are authentic military
maps and they were of which year?

Shri Y. B, Chavan: As I said my-
self, naturally this whole matter has

Violations by
Pakjstan

to be processed through military chan-

nel. It is not for the military people
to sit and give their opinion whether
it is a military map or not.

St geHET WA : FW S AHI
#r foi feaw feat & & ooy ?

shgfcfrr e : T aa &,
S ?

wem Wi fafreer s ¥
ATH HAAT & f 9 ¥ qT WK
9 9 AT @)

st g wegrw @ & Iy
FAAT FAT

st werdie weR (faoe)
"W Hat St A Faem fw ag e
ST BWT & Tra ¥ W1 THH A
7 & AW A dg & @vafeud
Fa1 TR # TaT S fawmr g fow &
IwT WYX Wer@ F grafug A9 @
I ?

st gwEACE s ;B 2T
# 99 ¥ | gom fF g wgr @ R

“Even so the circumstances in
which these sketches came to
Ranikhet and were thuj used are
being investigated."
ww Wt dEer g fF 7 o & owm
T |

12,12 hrs.

STATEMENT RE: CEASE-FIRE VIO-

LATIONS BY PAKISTAN
Mr. Speaker: The Defence Minister

is making a statement on recent vio-
lations of the cease-fire-line. He may
make it.

Shri -Hem ‘Barua (Gauhatl): May I

call his attention, Sir?
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Mr. Speéaker: I will allow ques-
tions, because his statement is in con-
nection with all violations of the
cease-fire line.

The Minister of Defence (Shri Y. B.
Chavan): Mr. Speaker, Sir, as the
House is aware, incidents on the
Cease-fire line have been taking place
from time to time. At times Pakistan
makes calculated attempts to step up
tension by increasing the number of
incidents,  Unfortunately, we are
passing through one such phase, in
which deliberate attempts are being
made to increase tension.

There has been an abnormal in-
crease in the frequency of such inci-
dents since 215t June this year.
Pakistan has resorted to heavy and
indiscriminate firing on our postsand
plequets, and has raided and intrud-
ed into our territory with regular
troops and armed civilians in com-
plete disregard of the provisions of
the Ceasn-fire Agreement. She has
also been constructing bunkers and
trenches and strengthening herself
generally along the Cease-fire line.

Such incidents were most numer-
ous in the month of July. Their
number fell off in August, but has
gone up again this month.

~In September, so far, there have
baeen as many as 183 incidents. They
have occurred mainly in the Akhnur,
Mendhar Naushahra, Tithwal Uri
and Gurais Sectors, Apart from their
increasing frequency they have some
features which are indicative of cer-
tain trends. Firstly, the numbers
taking part have increase. Secondly
the aim is to attack a remote village,
a post or picquet held by a small
‘body of our troops, so as to over-
whelm it and do as much damage and
destruction as possible before help
can Arrive,

The third feature ig that the ltlaqks
are well-planned and pressed with
determination. Prisoners taken. have
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confirmed this pre-planning. The
result is that casualties are high, in
fact they are higher in September
than in any preceding month. Since
1st September we have lost 37 per-
sons killed including 4 villagers, 17
men wounded and 8 missing. Pakis-
tani casualties as definitely known to
us are 72 killed and 2 wounded.

Finally, Pakistan is using armed
civilians for these raids into Indian
territory, without any attempt at
concealment; in fact, with a degree
of publicity. These armed civilians
have been responsible for many de-
predations, and for creating lawless-
ness and subversion on our side of
the cease-fire line. These gangs are
certainly a major factor in mounting
tension in the area.

I shall not recount al] the incidents
which have taken place during the
month. I shall mention only those
about which Honourable Members
have given calling attention notices,
as well as some serious ones which
have occurred during the last week.

One of the notices is about an inci-
dent in the Mendhar Sector on 14th
September.  Pakistan troops fired
several thousand rounds with MMGs
and LMGs on our posts that day, but
their firing was ineffective and we
suffered no casualties.

Another notice ig regarding the
clash on the Poonch border resulting
in the loss of three Indian soldiers
and one officer. On the 17th, one of
our patrols consisting of an officer
and 4 Jawans was ambushed by
Pakistani troops near Poonch on our
side of the Cease:fire Line. Simul-
taneously they fired at two of our
posts in the same area to cover this
ambush. The patrol lost 3 Jawans
killed while the officer iz missing.
Presumably he has been taken
prisoner. The Pakistanig suffered twon
known casualties.

On the 22nd, there were four seri-
oug incidents. In the first our patrol
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clashed with a Pakistani-occupied
Kashmir patrol near Tithwal on our
side of the Cease-Fire Line. As a
result, 19 of their men were killed
and 2 wounded. They left behind 1
MMG, 1 LMG, 1 rifle and 1 Rocket
launcher., We had no casualties.

In another case there wag a clash
between our patrol and a Pakistani
patrol on our gide of the Cease-fire
Line in the Gurais Sector. There
wag heavy exchange of fire for half an
hour, in which 12 Pakistani soldiers
were killed. The intruders with-
drew across the line suffering some
more casualties in the process. On
our side one officer and four Jawans
are missing.

The same day in the Gurais Sector,
Pakistan-occupied troops came over
the Cease-fire Line and attacked our
posts. There was an exchange of
fire for about 20 minutes, and also
hand-to-hand fighting, In the en-
counter about 20 Pakistani soldiers
were killed. On our side, one officer
and 3 others were killed and six
Jawans are missing, believed killed.

The last incident relating to the
22nd instant is the one in which
Pakistanj troops fired at a UN jeep
proceeding to a picquet to collect
mail. A tyre burst, and the jeep
had to be abandoned for the time
being. It was later recovered by
our patrol. ‘The UN representative
wag appraised of the position.

On the 23rd, Pakistani troops, in
some strength, crossed the cease-
fire line in the Uri Sector and attack-
ed a patrol, which had a strength of
three JCOs and 24 soldiers. There
was heavy exchange of fire and hand-
to hand fighting. Ultimately the
Pakistanis withdrew when re-inforce-
ments were sent out to our troops.
We lost one JCO, 8 soldiers and one
constable killed, 6 soldiers and ohe
constable wounded and one soldier
missing. The Pakistanis were seen
catrying sway nine of their casual-
ties
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I would wish to assure the House
that we are fully conscious of the
seriousness of the situation and are
doing all in our power not only to
lessen tension but also to prevent
encroachments on our side of the
cease-fire line. Apart from bringing
these violations of the cease-fire line
to the notice of the UN Observers, it
will be seen by the Hon'ble Members
that all steps are being taken to en-
sure that such adventures are not
profitable for Pakistan. It will be
noticed, that the known Pakistani
casualties have been more severe:
than ours. We would of course
much rather ensure that there were
no incidents and no casualties, To
that end, we have over the last few
months, agreed to the suggestions of
the Chief Military Observer caloulat-
ed to lessen tension. Among them:
was a major proposal to prohibit the
entry of armed civilians within the
500 yard wide zone on each side con-
cerned if such tresspass took place.
To the best of our knowledge, the
Government of Pakistan has not yet
accepted the C.M.0's suggestion.

I may mention that the Govt. of
Pakistan have accepted the Govern-.
ment of India’s proposal that the two
countries should consider ways and
means of avoiding incidents along the
cease-fire line so as to prevent tension
in the area. They have also express-
ed their willingness to discusg the-
subject with the Indian High Com-
missioner in Karachi. Since, how-
ever, our High Commissioner is on
leave owing to illness in his family,
we have requested that Pakistan High
Commissioner may be authorised by
the Pakistan Government to discuss
the matter with us in New Delhi.
The U.N. Chiet Military Observer has
also been requested to use his goed
offices for arranging a meeting of
military commanders to work out
ways and means to prevent incidents.

Shri Hem Barua: We were told
some time back that there was an
interim cease-fire agreement with
Pakistan on the case-fire line me
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[Shri Hem Barua]
Kashmir and judging from the inci-
.dents since then Pakistan has not im-
plemented that interim cease-fire
agreement. In the context of that,

may 1 draw Government’s attention
to the latest statement made by the
President of Pakistan fo the effect
that the same principle on which the
country was divided should be ap-
plied to Kashmir and, if so, in the
face of that, may ] know whether
JGovernment still are hopeful of the
possibility of solving the Kashmir
issue with Pakistan through negotia-
.tion?

An Hon. Member: No reply is
forthcoming.

Shri Hem Barua: Let the Prime
‘Minister enlighten us.
Mr. Speaker: Normally, when a

statement has been made by a parti-
.cular Minister, the supplementaries
should be answered by him. In this
case, the Statement has been made
by the Defence Minister. So, the
questipn should be addressed to him
-alone.

Shri Hem Barua: The Defence
Minister might not be in a position to
give a reply. In that case, it is for
the Prime Minister to give a reply.

Mr. Speaker: So far as supple-
mentaries to a question are concern-
ed, the rules relating to Questions
.apply.

Shri Hem Baruoa; Sir, on a point of
order.

Mr. Speaker: Is it a point of order
that I am standing here? Because,
nothing else has happened.

Shri Hem Barua: Something seri-
ous has happened.

Mr. Speaker: Supplementaries to
the questions are to be put to the
Minister who is primarily and speci-
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flcally concerned with that subject.
When supplementaries are put to the
calling attention notices, they should
be addressed to the Minister who is
in charge of that subject.

Shri Hem Barua: | agree with your
ruling and I bow down to that. But
today morning when I put a supple-
mentary question to the Minister of
External Affairs, it was replied to by
the Defence Minister, So, during
the question hour your specific ins-
truction or rule was violated.

Mr, Speaker: Since we are dealing
with violations, certainly there may
be some deviations.

Shri Y. B. Chavan: [ do not know
what the question is. I can only
say one thing. As far as violations
are concerned, naturally, we have to
make double effort. One is to pre-
vent with strength to see that such
things do not recur; so that if they
try to cross the cease-fire line to
punish them if possible. Secondly,
at the same time, we have to try at
the political level through the High
Commissioner to see that the tension
is decreased. These are the twe
ways in which we can function. I
think on both directions we are mak-
ing efforts.

Shri Hem Barua: My question par-
ticularly the latter part, has not been
answered. It was very specific. I
said that the President of Pakistan
has stated that the same principle on
which the country was divided should
apply to Kashmir and in the face of
that statement, coming as it does
from the President of Pakistan, do
Government think that the steps that
the Defence Minister visualizes to
solve this problem through negotia-
tion could be possible?

The Minister of External Affairs
(Shri Swaran Singh): So far as the
positions of Pakistan and India on the
question of Kashmir are  concerned,
they are fully known fo all of us.
We have got one view and they have
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got another view and there is a great
deal of divergence between these two
views. Our approach, has been that
there should be an effort made to
solve this difference of approach by
negotiation and by peaceful means.
‘There is nothing wrong in it.

Shri Hem Barua: Unilateral ap-
proach?

st gew W wgw  (3W)
T AT HgIRT A At =T fy 3w
At dfaw affmm & gra o2
a7, & st Amear g e ogwm A o
T % 78 dftw o5F § o T o
? at feat o7 § Wk adam feafa
#1 WA T W FIET T AT
T met T A G F fao
famre foar g7

Shri Y. B. Chavan: | cannot give
the number of prisoners because I
should not give it out at this stage; but
certainly we are taking steps to
strengthen our defences and this shows
that they are effective.

st ardr  (feame) . oifeeme
ZRTLT Avedl I 83V #7 @1 & W
397 ¥ 99 71 ot BwwrE @ @ & Ay
T 37 BIWITT FT gMT gATT fazm
Afad & w70 &1 a1 g A 27
AT 9 97 avET |y w1 fq=9 #7
TR
Shri Y. B. Chavan: I do not think

our foreign policy is in any way
defective.

Shri S, M. Banerjee (Kanpur): It
is evident from the statement of the
hon. Defence Minister that this is a
calculated attempt to shoot the peace-
full people of Kashmir and terrorise
them and have internal sabotage in
Jammu and Kashmir. Then, what
steps have been taken by Govern-
ment to counteract this and have
Government made ‘it abundantly clear
to Pakistan that no negotiations with
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them, whether at the Home Ministers'

level or at the Prime Minister and

President level, can take place unless

they stop this firing and crossing the

cease-fire line?

Shri ¥. B. Chavan: I have already
indicajed the steps taken to prevent
cease-fire violations.

Mr. Speaker: The other thing that
he says is that this should be made
known to Pakistan that we would
not enter into negotiations. This is
according to him, this is not Govern-
ment policy. Government policy has
been made clear by the hon. Minister
of External Affairs, namely, that in
spite of our knowing the all that is
happening on that side, we still be-
lieve that we should make an effort
to resolve those differences and min-
imise the cleavage.

Shri S. M. Banerjee: My submis-
sion is only this.

Mr. Speaker: Now he has heard
that.

Shri S, M. Banerjee: I have heard
Shri Swaran Singh very clearly and
after that I asked this question. They
are violating the cease-fire line, they
are killing our people and are doing
all sorts of fanaticism. I want to
know whether on our part also Gov-
ernment is going to take adequate
steps to protect our people at the
border and, secondly, make it clear
to Pakistan that we shall not nego-
tiate unless they stop violating the
cease-fire line.

Mr. Speaker: Answers to them have
come. The first the Government is
doing and the second the Govern-

~ment is not prepared to do.

Shri P. Venkatasubbaiah (Adoni):
I want to know whether it is a fact
that during the frequent cease-fire
violations that have been made by
the Pakistani arms and ammunitions
supplied by America were frequently
used and, if that is so, whether this
fact has been brought to the notice
of the United States of America.
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Bhri ¥. B. Chavan: So far as our
examination goes, there is ng proof
to show that the ammunition or
weapons used are American,

it v Fag () - arfeens
Fo A adafa @ &7
&, a1 T & sral anfeEs -
W F A0 ¥ HET gEAT Wy § o7
O aifeae &1 frded =% 3
IS FT A @ @ oA &
AT T AEFC T wo-H=w A fr

22
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ft ooow fag: T R 3T oF
w1 71 F1§ Iy fear g7

Dr. L. M. Singhvi: The hon.
Minister said that specific steps are
being taken to prevent the recurrence
of such incidents. We would like to
know what these specific steps are
and whether among those specific steps
are also included some steps to see
that the liability of crossing is on ihe
offending party and that the offending
party is made to pay for every viola-
tion.

Bhri Y. B. Chavam: Liability of the
offending party and action to be taken
against it is not certainly the part that
we can do; but as regards the speci-
fic steps I did make a mention. One
was suggested by the CMO, ma&jor
proposal to prohibit the entry of armed
civilians within 500 yards. That was
a very good suggestion. We accep-
ted it. We want the CMO and other
authorities to persuade the Pakistan
Government to accept that.

Dr. L. M. Singhvi (Jodhpur): What
js the answer to my specific ‘question
in respect of meking the offending
pay for these viclations?

Mr., Speiker: That cannot be done.

——
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CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IM-
PORTANCE

ALLECED TAPPING OF TELIPHONE OF
CRIEr MMISTER OF PUNJAB

Wt pew W wmEAw (dAW) ¢
weael Agieg, ¥ afaeadg % s
& frmafafes fawg ®7 @i d=C qur
a7 ®T4 7Y ¥ earq faamar g A7
A4 F T ¢ F ag 1o ATt H oF a¥Ten
Fo—

‘da & gET WA & AR
T 9EME NN CFEET
# 38 Fuarfrgl zrq wfaq
gAr a1

sfiwet o) wweet (dovyT) ¢ EW
AR & FAWT AT SET @ |
Shri Ranga (Chittoor): Mine too, Sir.

WA A9 HET wE AW (s
o AW fRg) o W AER & @@
qare ¥ 39 oar fewred faet of
fe 4érmz &7 ISAEw wEr F 39
FAAT GATT F 87 FAT FIZFTHA
qT W Tl arasra ®1 I ¥ &
F1Z &7 AL wufeal w1 g 2w
Y | T I § Ux afrss waEr
A 9T war & faer 4 9 IRE
TH THTT & AHATET & I=7 K 47 )
9 TR & AT KT T T AT ITH-
are  wEaf@l gro wuig 2deE
qoEd a7 ow-a fawmr & e
FHRIfQ@ T 2HR FTa &1 A9
AN FRTHT AN AR F g
% 1€ o wwror Ay e &

v fowg 97 23 fawswT & daw
¥ AT AETAA A GATT § JE AT
AT AR AR A WA w167 AT

AT ARy A Wer ey wghew w

zqez ww X ug w firam wr fie agi aw
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W qF Fr M SFrw-wEaTH T AT
T AT THT F, A At ¥ TR
FF B T A gt we Y F 0 g™
Tyoer AEY 2

T I%IX 19 ¥ g TN e
FGT AN FT AWTEAGET B L HW
¥ faq faws w7 ¥ Favar T @
weE

Shri Ranga: That is all owver
telephones for years and years. This
‘Government is no better than the
British Government. (Interruptions)

Shrimatli Remns Chakravarity: It is
<dame by the C.ILD.

Shri 8. M. Banerjeec This
have been replied by the
Minister. He is not
tapping.

should
Home
imterested In

ot g W= wopr - & qg ST
At § fs wav got wgey ag qaEa
T ¥ gorer & wogd wat T w9l
I 99§ ¥ orw 1y g, e
AT 3 T FAT AWT § WX T9H
TN I AT T % T ¢ o far
A F T ot g o ¥

st ww Aomw feg 0 & gEw
i 9 for FTwie weew ¥ W qet

& | (Interruptions)

sit araard (TR W AW-
g8 ¥ I P ARy 7

WO W . WA §EE 4§
984 § s ¥a7 Wrew! ag wAF ) T
§ for O woqd wer WA ¥, IEA
g 17 3 § Wi I AT 9
WH FOqb AT T §, AL SR
2% FOar W TP | II® FAR T

0 gear ag g—foewT @ g™ ¥
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1§ awra T 2— s
T F e N TP RE

=it am AT g 98 TR Q
for wok a7 aRY o § e e =
wdlt G g8 fewr @z
Y ¥ e qHo Fo FF Wl &
frd | gagidgea wct & FNHE
T 71w g¥ oY | I wgT 5 oS
TR a7 W T FRY 9T IR
Mg w1 weidr frar | Afew gt
T fevddz ¥ ® ¥5 SRR @
AR F L, WA ATEE |

Fg TF ATREEA AT X TR
N FA RN I, AT I
w1 0w g & | 5w w1 AT
a & orarw 2 g o @ § A%
wgar & 1

st omow fag (FT=T) @ WM
TR & 99 @ T@ B K &
Wl g 5 @9 ¥ Igw sifin =@
oT W gAY EAmET #Y 9 T *%
% 7

it e A fog 0 @ WK ag
ww o ¥ org o @ 3 10w §
g% a1 A ag & fF o geE A
F&wE {0 w7 %1 fifaw W ww,
M A TWF A W, I9 7§ 5 IwF
R AI@ I mfre g, L fF
v T &, WifE O s T a@
Y S T @ F@T R, O IqET 78
T @ar & fF wr gad aga ¥ an
wifwer §iF, &% JEFT 9T T SR
wix et Ared st s

@t ®e WMo wwdl (FAYI) :
Fa% o | Y Aol § o JEX A
S L A
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Shri P. Venkatasubbaiah (Adoni):
The Chief Minister of Punjab has
made a statement on the floor of the
Assembly that his telephones are
being tapped and now the hon. Minis-
ter says that he is convinced that there
is no such tapping. May I know on
what grounds the Chief Minister could
make such a responsible statement on
the floor of the Assembly without
ascertaining the facts?

Shrli Satya Narayan Sinha: Tt is
not for me to say why he made that
statement. But it is a statement of
fact that he said that he made that
statement on suspicion. When he
was asked to give some clue, he could
not give it. He said that it was
absolutely on suspicion that he made
that statement. And the Home
Minister of that State came . . .

St geN ¥ wgAA - qE AAT
1 F1§ gET ¥ G HAT § |

W WERY . WTAHIT A3ETE3
o wR gF |

oY W T WYATT . [EAH WEIEA,
wq IO 3F aIg ¥ AL femr sman
2, A warw £y grm ?

Shri Satya Narayan Sinha: Some oi
my hon. friends are more royal than
the king. What can I do? Those
people in Punjab are satisfiled with
what happened. If my hon. friends
opposite are not satisfied, what can
I do?

PAPERS LAID ON THE TABLE

NortFicATION UNDER COMMISSIONS OF
' INQUmmy AcT

‘The Minister of Finance (Shri T. T,
Krishnamachari): I beg to lay on the
Table a copy of Notification No. GSR.
1228 dated the 28th August, 1964,
regarding conferment of powers on
the Monopolies Inguiry Commission
under section 50 of the Commissions
of Inquiry Act, 1952. [Placed in
Library. See No. LT-3251/64].
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Shri Harli Vishny Kamath: (Hosh-
angabad): On a point of clarification.
Has any date or deadline been set
for the submission of the report of
the Monopolies Inquiry Commission?

Shri T. T. Krishnamachari: The
notification does not refer to it.

Shri Hari Vishnu Kamath: Apart
from the notification, has any date
been set for it?

Mr. Speaker: The notification does
not refer to it,

REPORT ON ESCAPE OF WALCOTT AND
GOVERNMENT'S DECISION THEREON

The Minister of Defence Produc-
tion in the Ministry of Defence (Shri
A. M, Thomas): On behalf of Shri
Kanungo, I beg to lay on the Table a
copy each of the following papers:—

(i) Report of Shri L. C. Jain,
Secretary, Department of
Communications, in  respect
of the escape of Mr. Daniel
H. Walcott in a Piper Apache
aircraft on the 26th Septemn-
ber, 1963, from Safdarjang
Airport.

(ii) Memorandum giving Govern-
ment’s decision on the above
Report. |Placed in Library.
See No. LT-3252/64].

(THIRD AMENDMENT)
Rures

APPRENTICESHIP

Main conclusions of 22nd Indian
Labour Conference

The Deputy Minister in the Ministry
of Labour and Employment (Shri
R. K. Malviya): I beg to lay on the
Table a copy each of the following
papers:— .

(i) The Apprenticeship (Third
Amendment) Rules, 1964,
published in Notification 'No.
GSR. 1181, dated the 2Tth
August, 1964, under sub-sec-
tion (3) of section 3T of the
Apprentices Act, 1961. [Placed
in Library. See No. LT-3253f
64]. .
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(ii) Main conclusions of the 22nd
Session of the Indian Labour
Conference held at Bangalore
in July, 1964. [Placed in Lib-
rary, See No. LT-3254/64).

Shri S. M. Banerjee: Regarding the
second item, may I know whether
the main conclusions include the
discussion on price also on which cer-
tain decisions were taken? May I
know whether Government have ac-
cepted the recommendations made by
that conference?

Shri R. K. Malviya: The proceed-
ings have been laid on the Table of
the House.

Shri & M. Banerjee: 1 want to
know whether Government have ac-
cepted the recommendations made by
that conference?

Shri R. K. Malviya: All, that is
mentioned there in the proceedings.

INTIMATION RE. CONVIC-
TION OF MEMBER

" Mr. Speaker: I have to inform the
House thit I have received the follow-
ing telegram, dated the 25th Septem-
ber, 1964, from the Sub-Divisional
Magistrale, Gonda:—

“Shri Ram Sewak
. Member, Lok Sabha, has been
arrested today, during party
ghera dalo demonstration in my
court, on a charge under section
228, Indian Penal Code, read with
section 480, Criminal Procedure
Code, and sentenced to pay a fine
. of Rs. 200 only, or in default to
undergo simple imprisonment for
one month. Shri Ram Sewak
Yadav has been sent to District
_ Jail, Gonda. Fine not paid.".

Yadav,

PR
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PROVISIONAL COLLECTION OF
TAXES (AMENDMENT) BILL*

The Minister of Finance (Shri T. T.
Krishnamachari): I beg to move for
leave to introduce a Bill further to
amend the Provisional Collection of
Taxes Act, 1931.

Mr. Speaker: He wanted to make a
statement at 1 M. Would he make
it now or afterwards?

An hon. Member: It was Shri Manu—
bhai Shah who wanted to make the
statement.

Mr, Speaker: I am sorry. It was
Shri Manubhai Shah who wanted to
make a statement. Is he here? If he
is here, he can make it now. 1 find
that he is not present here just now.

The question is:

“That leave be granted to in-
troduce a Bill further to amend
the Provisional Collection of
Taxes Act, 1931.".

The motion was adopted.

Shri T. T. Krishnamachari: I intro-
duce the Bill.{

12,38 hrs,

MOTION RE: INTERNATIONAL
SITUATION—contd.

Mr, Speaker: The House will take
up further consideration of the follow-
ing motion moved by Shri Swaran
Singh on the 25th September, 1964,
namely:—

“That the present international
situation and the policy of the
Government of India in relation
thereto be taken into considera-
tion.".

*Published in the Gazette of India Extraordinary, Part II,

dated 28-9-64.
. tIntroduced with the

section 2,

recommendation of the President.
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Shri Hari Vishny Kamath (Hashan-
gabad): There are some substitute
motions also.

Mr, Speaker; Yes, there are some
‘substitute motions. I said on the last
-day that I would allow them. There
is one in the name of Shri U. M. Tri-
vedi. The hon. Member is absent.

Then, there are three otherg in the
names of Dr. L. M. Singhvi, Shri
Kamath and Shri Shinkre. Are they
moving those substitute motions?

Dr. L. M. Singhvi: Yes.

Shri Hari Vishna Eamath: Yes,
No. 5, Sir.

Bhri Shinkre: Yes.

Pr. L. M. Singhvi (Jodhpur): I beg
to move:

“That for the original motion,
the following be  substituted,
namely:—

“This House, having oonsider-
ed the present international
situation and the policy of the
Government of India in relatiom
thereto,—

(a) expresses its grave con-
cern on account of the prevail-
ing tension between Malaysia and
Indonesia, and calls upon the
Government to express itself
categorically in favour of
Malaysian independence and
territorial integrity;

(b) calls upon the Government
to counteract Chinese activitiea
in Asia and Africa, prejudicial to
India's interests;

¢c) calls upon the Governmcnt
to broadbase the composition of
Indian delegations and the man-
ning of diplomatic missions at the
higher echelons, and to stream-
line our external publicity;

(d) calls upon the Government
to desist from supporfing ary
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move for the admission of Com-
munist China into the United Na-
tions and other international or-
ganisations until she renounces
her policy of aggression and until
she is ready and willing to
undertake and implement the
obligations of membership under
thg Charter of the United Na-
tions; and

(e) call upon the Government to
endeavour to secure a rational
and realistic revision of the UN
Charter and to secure for India a
permanent seat on the Security
Council.” ." (4)

Shri Hari Vishnu Kamath: 1 beg to
move:

“That for the original motion, the
following be substituted, namely:—

“This House, having considered the
present internationa] gituation and
the policy of the Government  of
India in relation thereto, is of the
opinion that the foreign policy of
Government has failed to achieve its
objective.”." (5).

Shri Shinkre (Marmagoa): I beg to
move:

“That for the original motion, tne
tollowing be substituted, namely:—

“This House, having considered the
present international situation and
the policy of the Government of
India in relation thereto, and its in-
fluences on this country and having
also considered the fact that this
country benefited very little through
the policy hitherto followed, recom-
mends to the Government of India
the immediate need of study and re-
appraisal of our foreign policy, viz,
the fundamentals of the so-called
non-alignment and the practical ap-
plication thereof to the various pro-
blems facing the country, constitut-
ing for that purpose a High Power
Committse of Parbament.”.” (8).

Mr. Speaker: These substitute
motions are now before the House, and



4031 International

they would be considered along with
the others.

Shri Heda may now continue his
speech.

ot s e o (faeAt)
wEE S, OFAR 99 qaAH
wA T TR A FT AT FT GEOT
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@ 35 27 7 a3 a1 fF wmae
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gafaq g1 mar e SR o q@ o
AT frag ey dfrsmag &
I Taraq faer oy 1 &9 A A &
7 | ¥ a7 9v fF gw oaw &
TEaITTq FET, qaT AT | Jg TATHE
Ffag g ax o @ & 5 & awg
UA3TT WAL WO A X | X9 W
%1€ wF 7@ § fF ag ag7 o= & ok
wE St # 3z fagma w2 fE
7% 7 ¥ ag < fF 9« dew g2 A
S @ ot f Fawt aga ot 3, o w9ty
ag §% 7 ¥ fAQ qear &
qt @t ag fraifea &t @1 fe quar faw
St M OWTR, T AR L, L

st wqarg fag (o) - q@
werdfen 4

W PR : aredt off wgy &
f& % feata & av f g fa &
A AR

Shrimati Renu Chakravartty (Bar-
rackpore): It was very clear. We
pointed it out. He would not agree.
Shri Kamath was also there...

Shei Hari Vishnu Kamath (Hosh-
angibad): On a point of guidance for
the future. I do not know how this
contempts took place. To the mast-
ing of the Committee on Privawe
Members’ Bills and Resolutions last
week, I was also invited by the Chair-
man, the Deputy-Speaker. We were
present at that meeting. The impres-
sion was clear. When I suggested that
the debate on that Bill be adjourned,
it was clear—and the Deputy Speaker
seemed to agree by a nod of his head—
that Shri Shastri's Bill would be taken
up after the other Bill was disposed of.
On that definite understanding I moved
the motion for adjournment of the
debate on his Bill. But suddenly some
other Bill was. taken up. I do not
know how it happened asIhad to
leave the House suddenly,
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Mr. Speaker: At that time, hon.
Members must have been alert. In the

motion that was being moved for pos'-
poning the discussion on that Bill, it
ought to have been made clear that it
would be taken up after the other Bill
was disposed of.

Shri Hari Vishnu Kamath There
must be something in the rules for
that. I used the wording specifiad in
the rule.

Mr. Speaker: Time also could bL2
given.

Shri Hari Vishnu Kamath: 'I"here is
nothing in the rules to guide us in that
matter., That is unfortunate.

Mr. Sp:iaker: Now Governmant
might consider whether it is possible
for them to agree to it.

Shri S, M. Banerjee (Kanpur):
There was a suggestion by Acharya
Kripalani that we might sit on the 2nd
of October, Gandhiji's birthday; or we
can sit one hour extra and have two or

three important discussions. This s
a very important matter.
Mr. Speaker: Government might

consider that also.

Shri Heda (Nizammabad): Mr. Speak-
er, Sir, while 1 was speaking the other
day, I was referring to how Shri
Ranga in his speech wasz att~mpiing
to twist the policy of non ulizam ut
that we have been following a’l these
years, I was drawing his attention to
the comments of columnists in US,
UK and other western countries that
the impact of the letter that -was
addressed by Prime Minister Nehru to
all heads of State after the aggression
of China was so great that it
constituted one of the major
factors for the decision of the Chinese
not only to withdraw but not to take
any drastic action in future. So to say
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that the policy of non-alignment did
not give us any benefits is not cor-
rect.

Then he also said that the Foreiga
Minister had given certain priorities
and in that relations with our neigh-
bours was the third priority. In fact,
what our Foreign Minister had done
was to give the five tenets of our
policy. There is no question of
priority to any of them; there is no
question of priority No, 2 or priority
No. 3. All the five equally ho.d good
and they are equally important. We
hold to a'l these five tenets stead-
fastly and pursue them simultaneous-
ly. So, to come forward und say that
we are not respecting or caring for
Nepal or Bhutan and that we have
given them third priority, is not cor-
rect. That would not be painting the
picture of the foreign policy of the
country correety. As u leader of the
Opposition, he owes a duty to the
House and alsp to the country to see
that the name of the country is
supreme and it should not be marred
or undermincd by any such observa-
tions.

Now I will come tg another waspect
to which he referred. He was very
harsh upon China. Very good. He
wanted that we should treat China as
our enemy number gne. Very nice.
He wants to fight China tooth and
nail. But what was his attitude to-
wards Pakistan? Is not Pakistan
equally an aggressor? Is not Pakis-
tan an enemy? Is not Pakistan in
poss2ssion of our territory? But his
attitude towards Pakistan is soft. It
is not very difficult to find out why it
is so.

His leader had come out with a new
theory. To appease Pakistan. he
would like to present Kashmir to her
on a platter, But the point is: would
Pakistan be wappeased? The whole
thing is that countries go by their
own interests and therefore, we have
to understand those interests. The
very basis, the foundation of Pakistan
and of our ocuntry is different. We
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fought a non-violent war for our in-
dependence. The basis, the foundat:on
of our countryis trust and love while
that of Pakistun is the communal
spirit and hatred. We will go our
way and they will pursue their ‘ine.
Therefore, we have to take note of the
line they are pursuing and from that
angle, take uction,

I am wvery happy to note that 2ven
in the Swatantra party, there is no
support to Rajuji's line of action, ex=-
cept the lone voice of Shri Maszni.
which finds expression in the press
now and then., When we personally
talk with the membersg of the party,
we find they are vehumently opposed
to Rajaji's uppeasement policy.

You know Rajaji is a genius—good
or cvil, everybody knows. We, memi-
bers com'ng from the south, know him
very well. In 1942 also, he had come
out with a similar plea, and what
was the result? The result was terri-
ble, Certain things enter into  his
mind, take possession of his mind and
he gets obsessed witn those ideas and
pursues thom;  the results ure disas-
troug to the country. It is very good
that the country is not giving any ear
to him; it is equally good that even
members of the Swatanira party are
not !ending uny ear to him. 1 am
very glad to find that not gnly the
bulk, but the vast majority of his swn
partymen are not following  his
policy. Therefore, to give sup-
port, directly or by implica-
tion, to his policy by saying that we
should be very harsh upon China
and soft to Pakistan is not good. So
far ag the integrity of the contry is
concerned, we should be equally con-
cerned with both of them, and when
the question of defence comes, mno
other consideration can be uppermaost.
But Shri Ranga says that we should
curtail our defence expenditure, If
we curtail our defen~e expenditure,
how shall we fight China, let alcne
Pakistan? With American men, arms
end materials? A'merican aid is wel-
come, but after all it has a Timit, We
must fight with our own men.
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When the trial came, we noticed
that there was such a big emotional
upsurge in the whole country. Every-
body was contributing to  the De-
fence Fund, everybody was prepared
to enrol himself in the army, except a
fow cases. In my own State, the
Nizam said that he was u poor man
and he could not contribute. Except
one or two such cases, everybody,
whether he belonged to the printely
order, whether he was a poor man, a
labourer or a farmer, had come for-
wad, and even in remote places like
tny constituency I found that among
the young men and women there was
great fecling, and everybody was pre-
pared to sacrifice everything for the
security of freedom.

Shri K. D. Malaviya stated that Lhe
time had come when we should quit
the Commonwealth, but he himse.t
very clearly said that it was a club,
and there was nothing binding any-
body in beinz a member of the
Commonwealth., The main rzason or
argument that he gave was that in
our disputes with Pakistan, the atti-
tude of the prominent memovers of the
Commonwealth was not friendly to
us as it shou'd have been, rather it
waz more friendly to Pakisqan, But
will our going out of the Common-
wealth in any way help us in  this
matter? In spite of the fact that we
arc in the Commmonwealth, not only
in the Commonwealth but, rather, we
are the binding factor of the Com-
monwealth, the attitude of ecounlry
“A", “B"” or “C" is like this, If we go
out of the Commonwealth, how wil! it
help us, or soften their attitude, how
would thy become more friend’y to-
wards us? In fact, from the diploma-
tic point of view, you would sce tha?
Pakistan is having all the beneiits ?f
being in the Commonwealth, being in
the CENTO and SEATO, and aded
tp it, having a very friendly allinnce.
even a military allianie, with China.
So, we have lo see what s happering
in the othe: camp take note of it,
and from that ang'e, we have ‘o de-
cide our own foreign policy. There-
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fore, it is not a good plea that at this
moment we shuld go out of the Com-
monwealth, and I strongly oppose that
move, and I support the Government's
line of action in remaining in the
Commonweaith., Whatever benefits
accrue to us by being in the Com-
monwealth, we should get, and what-
ever differences there are, we should
face them.

Let us not forget that even Shri
Malaviya said that we must go out of
the Commonwealth if the Conserva-
tive Party came to power. Let us net
make this distinction between  the
Labour Party and the Conservative
Party. It is a well known fact that
Labour is and has all along been more
friendly to India, but lct us not forget
that at the time of trial the Conserva-
tive Prime Minister. Mr, Macmillan,
had made the m>~nificent statement
that they would help India with
everything possible, that he weuld
even send their men. '

Ranga had referred to Malaysia and
he szid that we had not lent our sap-
port to Mulaysia, and that thereby
we had done a grievous wrong. It is
wrong, it is incorrect,

Mr. Speaker: When the Members
feel that they should mention the
name of another Member, there ought
to be something added to it, hon.
Member or Shri at least.

Shri Heda: So far as Prof. Ranga is
concerned, he knows very well that
I have nothing but respect for him.

Mr. Speaker: It is not a private
affair between him and Prof. Rarnga.

Shri Joachim Alva (Kanara): You
are right about that point. We should
be uniform in addressing Members,
either ag Shri or hon. Member, or Mr.
We sometimes call them by name, but
in the House of Commons they say
“Hon Member from so-and-so consti-
tuency™, just to see that they do not
fall fou! of each other.
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Mr. Speaker: Either “hon. Member™
or at least “Shri”.

Sbri Hem Barua (Gauhati): 1 think
“Mr.” is better.

Shri Heda: We are very friendly
towards Malaysia, anq there is no
doubt about it. We are very grateful
to Malaysia’s Prime Minister, Tunku
Abdur Rahman, for the magnificent
statement which he made at the time
of our peril. He knows our iriendly
sentiments, and he knows that when
the time comes, we will nelp him.
But the point is that we have a cer-
tain role to play, and that role we are
playing, and because of that role, we
are nol coming ogut openly, but it
does not create any misunderstanding
in the other Government. In the cir-
cumstances, it is not correct for any
Member, and much more sc, for a
leader of an  Opposition Party, to
make such a statement which is likely
to create misunderstandings among
the ordinary people of India and
Malaysia who mav not know the intri-
cacies of the different Troles that
friendly nations have to play.

With these words, I support the
foreign policy of the Government,

PAPER LAID ON THE TABLE

STATEMENT REGARDING PRODUCTION AND
PRICE CONTROL ON VARIETIES OF CLOTH OF
MASS CONSUMPTION

The Minister of Commerce (Shri
Manubhal Shah); I beg to lay on
the Table a statement regarding pro-
duction and price control on varie-
ties of cloth of 'mass consumption.
[Placed in Library. See No. LT-3250/
84],

Mr, Speaker: He was going to hold
a press conference. Therefore, he
thought it fit that he should place it
on the Table.

Shri Harl Vishnu EKamath: Now he
is free to go to the press.
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Mr. Speaker: How long is the Min-
ister of External Affairs going lo take
for his reply? Shall I call him at
4 o'clock.”

The Minister of External Affairs
(Shri Swaran Singh): It would be all
right,

Shri Nath Pal (Rajapur): Like the
anticipatory bail, he has given an
anticipatory reply already.

Mr. Speaker: I thought it wou,d be
worth while having even that much,
because if »» nhad gone to the press
conference first, we would have tuken
exception tg that.

Shri Nath Pai: I have to offer a
clarification. When Shri Manubhal
Shah started this new precedent, in
response to your many directions that
it any important statement is to be
made pertaining to policy, this is the
forum where it should come, and I
congratulated him. When you asked
the Foreign Minister about time, I
said he had already taken sufficient
time—not that I do not like to hear
him—and that he had made an antici-
patory reply, anticipating points.

MOTION RE; INTERNATIONAL
SITUATION—contd.

Mr. Speaker: Now there would be
several points raised by Members,
and he has to reply to them. If he does
not specifically give a reply, then too
they would take objection.

Shri Indrajit Gupta (Calcutta South
West): On the previous day, several
hon. Members had requested you to
consider extending the time of this
debate a little. We started very late
today too. You may kindly see to it
that he might reply at 5 instead of 4
o'clock. It is already 1 o'clock and
there are many people to speak still.

Mr, Speaker: He has also two ge
away and I must consult his con-
venience also.
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The Minister of Externaj Affairs
(Shri Swaran Singh): I am prepared
to surrender another 15 minutes,

Shri Nath Pai (Rajapur): I have a
serious point. We should put in
longer hours of work at ieast to
deserve the increased salary!

Mr. Speaker: This is for hon. Mem-
bers to decide, not for me alone, as
to which precedes the other, whether
it is because they were working more,
thev have got the increased salary, or
bhecause they have got increased salary
they should put in more work!

I would request hon, Members to
condense their remarks within 15
minutes.

Shri Hari Vishnu Kamath: Wouid
you be so good as to call him at 5§
o'clock?

Shri Indrajit Gupta; He is willing.

Mr. Speaker: He says he surrenders
15 minutes.

Shri Harl Vishnou Kamath: Make it
4-30, a via media.

Shri Swaran Singh: I am prepared
to start at 4.30, but if it spills over
by 15 minutes or so, then the House
might show indulgence.

Shri Hari Vis'imu Kamath: We
might push the half-hour discussion
to tomorrow.

Mr. Speaker: Yes. we will not t k=
the half-hour discussion {odn
Acharya Kripalani. He will taze
fifteen minutces.

Shri Shinkre: The hon. Minister
has covered so mrany points and it
will be difficult for us to cover within
fitteen minutes all those points.

13.00 hrs,

Mr. Speaker: Every hon. Member
should not touch every point that had
been mentioned by the Minister. They-
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should take up two or three puints.
So, that is not a very valid argument.
{Interruptiuns)

Shri J. B. Kripalani (Anuoha.:
Mr. Speaker, Sir, when I thcught
that the illusions about Panch sheel
were over and nobody today talks of
Panch sheel, our Foreign Minister for
whom I have very great regarq has
enunciated another Panch  Sheel
These, he considers, are the principles
of our foreign policy, The first i> that
“we shall continue to seek friendship
and develop our relations with coun-
tries irrespective of their ideology or
their political systems.” It js a very
strange doctrine, If there are crun-
tries whose ideology is aggressive and
who nibble at our territories, I cannot
really understand how we shall scek
and continue to seek thg frivndship
of such people. They might foliow
in their own country whatever ideo-
logy they choose for themsclves and
but that ideology should not be such
that it means that they invade vther
countries, especially our country.
How <can we be friends w-h
them? Unfortumately in using poli-
tical language we do not carefully
see what we talk about. The beauly
of the language covers the defect in
thought, 1 canno! understand how we
can cultivate friendly relations, say.
with China or with Pakistan, if their
ideology is aggressive. And I say that
it is inherent in the communis! idco-
logy that they should be aggressive
because they have taken upon them-
Jelves to bring about a communist
revolution in the world. Of course
that objective has been modified by
Russia; but it has not been modified
by China.

I have alreadv stated many times
that thiz ‘non alignment' has no <ig-
nificance today except that we ar: not
in a military slliance with any coun-
try. What does it mean? When we
were in trouble, a friend of mine
here on the Congress Party just now
saig that the whole people rose as
one man and made contributions, But
could we resist the Chinese with
these contributions? If at that time
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help had not come from western dc-
mocracies, especially from America,
would jt have been possible with all
the money that we collected—what
you collected was gbsolutely mothing
compared to the help that was sent
by America—to resist aggression?
How are we non-aligned when we are
at war ang are involveq in cold war
with our neighbours? I want werds in
political language to be properly used.
How can we be non-aligned, when we
are in hot war and cold war with
China and Pakistan.

Then he enuncialeg some other
principles also: “we want to help
the UNO". Can we help UNO it it
is being controlled by power blocs?
If power politics are work ng in the
UNO, what js the good of our help?
We helped the UNO by taking the
Kashmir question to it. What was
the result of it?

One may leave aside all these five
principles which our Foreign Minis-
ter had enunciated. 1 am afraid he
has left one principle according to
which the foreign policy is guided
ang should be guided, That principle
is that we shall safeguard our legiti-
mate interests. That is the first and
foremost principle. All the other
principles are of np value at all; even
our working for peace in the world
is of no value if we do not take care
of our own interests. If we do not
take care of our own interests, we
cannot even work for world peace.
That is the first principle of foreign
policy of g country. It is the first
principle of diplomacy: that we have
to take care of our legitimate inter-
ests. It is this prineiple that we have
forgotten and neglected and it has
placed us in such an unfavourable
position today that we have very few
friends left in the world.

I also say this. Not only have we
to safeguard our legitimate interests
but we have also to make alliances,
if necessary. Is it that we are non-
aligneg eternally? Supposing there
is an invasion of India? Before the
Chinese invasion in 1962 autumn, we
said that any military help from the
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power blocs would impair our nom-
alignment. But when the time came,
though it was too late, we called for
help from the Americans, after the
Emergency was declared. But even
then we got that help. Will we say
at such a time, as we had said earlier,
that if we took military help, we
would be involved in the colg war?
We got the help. That was one of
the causes why Chinese went away.
Tomeorrow, it may be possible that
this help would not be enough and
we will want more help and help
would come only when we are align-
ed to some country. What are we
going to do then? Are we going to
jeopardise the safety of our country
and our Independence because we are
bound down to the principle of non-
alignment whi:h has no meaning at
all in the present world? We must
recognise from where we shal] get
help.

It is very well to say that we get
help without strings. But is it rea-
sonable to get help without strings?
What is the meaning of ‘without
strings’? Somebody does something
for me and I dg nothing for him!
This is very good! Somebody should
oblige me and I do not feel obliged!
This is what comes to be the mean:ng
of “without strings.” 1 say when the
last war as going on the British
Prime Minister was asked, how he
could combine with a communisti
country when he was so anti-commu-
nist? Heg boldly said “I would align
myself with the very devil if 1 have
to save my country from Hitler” We
cannot make this non-alignment es il
it were a mora] principle from which
we cannot deviate. You may do what
you like; you may take the help from
America and yet cal]l yourself non-
aligned; you may get military help
even from Russia ang call yoursell
non-aligned. But I say it js ulter
nonsense; it makes no sense at! all
You may use the same word if you
like, but it is a fact that if we are
in trouble, we will get help only from
the western countries; we may get
some from Russia, but I do not know
-whether Russia sent us arms when
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we were in difficulty. It did net It
may send us today, but it cannot send
us in quantity for the massive help we
shall require, if we are attacked. So,
let us realise that massive help 1n any
emergency can come only from Ame-
rica and from the west.

If it were not for America today,
the whole of Europe would have been
over-run by the communist regime.
If it were not for America, there will
be np South Korea left; if it were not
for America, I have no doubt that
there would be ng South-East Asia,
an independent South-East Asia.
There will be little kingdoms; they
would just be like the kingdoms in
eastern Europe under the control of
Bolshevik Russia and they would be
behind the iron curtain. Np country
has ever stood alone when it is in
difficulties. So, we must at last say
that if there is any attack upon us
we will get help from any quarter,
alignment or no alignment,

Then there is anoither {(hing we
must remember. It is a principle of
foreign policy; it is a principle of dip-
lomacy that our enemy's enemy is our
friend. We have never made our
enemy's enemy as our friend. Re-
cently, I read in the papers that the
Formosa Government has issued a
map which is in no way different from
the maps that have been circulated
about our boiders by China itself.
Why did Formosa do it? It is the
enemy of communist China. Why did
it circulate the very same maps that
were circulated by aggressive com-
munist China? Nationalist or commu-
nist, that China is nationally aggres-
sive js admitted today even by Rus-
sia. Why did Formosa do it? Because
we would not talk with Chiang Kai-
shek and his govemment. “We have
nothing to do with it” Even the
enemy’s enemy is not our friend. It
is a strange way to carry on diplc-
macy. What did Pakistan do? “India's
enemy is China; therefore, ley us
make friends with China.” And we
are now in a quandary. This is the
most ancient principle of diplomacy:
that the enemy's enemy Is our friend,
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We have people who want to be
friends with us, but we will ot make
friends with them. Take, for in-
stance, Israel. Israel is a faci, arnd
Israel cannot be wiped out as nation
unless there is another third worid
war and that also if the third world
war is won by the Arabs. We are
friendly with the Arabs. So also,
many countries are friendly with the
Arabs in Africa, but they are also
friendly with Israel. From Israel we
can learn very much because they
have made a desert intg a garden.
Our problems are gimilar. Also, if
we want to learn co-operation in
agriculture, we can learn it best from
Israel. 1 do not understand why in
order to cultivate friendship with
Arab countries we should refrain
from friendship with Israel, the coun-
try is very anxious to have friend-
ship with us. I do not think there is
any difficulty in this. If we are so
much afraid, then our policy cannot
be independent. If we are afraid of
the Arab countries, if we are Lo con-
sult the Arab countries whether we
should be friendly with Israel or not,
then I say we have no independont
foreign policy. Foreign policy is not
based upon fear. It is baseq upon
independence. It is based upon our
sovereignty. If we find that we
can get a good deal of knowledye
from Israel, I really do not see why
we should not have diplomatic rela-
tions with that country.

13.13 hrs.
[Mr. DepoTY-SPEAKER in the Chair]

So, we must remember that there
is only one principle in foreign policy,
and it is that by all means, by every
means, we must protect our vital in-
terests. The five principlzs do not
apply here. I tell the Foreign Min-
ister, we will have to forget them.
We violated the principle ol non-
alignment when we tock the massive
help from the west,

Mr. Deputy-Speaker: The hon.

Member's time is up.
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Shri J. B. Kripalanl: When did we

take this help? We took it afier the
emergency was declared. If we had
been careful, if we had not been
caught in this phrase, “non-align-
ment”, we would have got help much
earlier and we could have iesisted
China. I do not want to take more
time than the Deputy-Speaker would
allow me.

1 would request our Government to
have only one principle of foreign
policy, and it is that we shall take
care of our vita]l interests that are
legitimate by all means at our Jdispo-
sal. If it means military galliances, it
shal] be military alliances. Thank
God, nobody wants military alliances
with us. For, what can we give in
return? We can give nothing. Ame-
rica has said lct there be undersiand-
ing and let there be proper under-
standing that if South-East Asia has
got to be defended it has got io be de-

fended by India and the West. If
India is not there, the West
alone will not be able 1p defend

South-East Asja, I am sure cf that,
because they will want our help. If
India is indifferent tp South-East
Asia's  independence, then I think
sooner or later, and sooner than later,
the West will also say, “Let them go
to hell if thev do not recognise their
own interests,

Shri Indrajit Gupta: Mr. Deputy-
Speaker, Sir, the opening remarks
made by the Foreign Minister were
in my opinion a fairly satisfactory ex-
position of the general principles of
foreign po'ic.- which this country has
been following, and I welcome very
much the reiteration anq the re-deec-
laration that he has made of those
principles.
not so much on the things he said
as on the things which hs did not say
or gmitted to say. Ag for the other
arguments which have been heard in
this debate, particularly those which
have heen made by both the Acharyas,
I do not wish to deal with them be-.
cause I have npot got the time. 7
leave it to the hon, Minisier to ans—
wer them because we must remembar

My quarrel with him is
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that thig debate is taking place also
at a time when twg very important
elections are taking place abroad, the
presidential elections in the  United
States ang another presidential elec-
tion in Pakistan. The impact of both
these electora] campaigns will be, I
think, to step up the cold war atmos-
phere rather than anything else. So,
if the sentiments of Mr. Barry Gold-
water found an echo in this House
through the mouths of certain hon.
Members, I am not particularly sur-
prised, I leave it tp the Minister to
reply to them.

Acharya Ranga and Mr. Kripalani
also, who suddenly find the balance
of forces in the wor]q changing, have
themselves stated that alignment is
gradually giving way to non-align-
ment among the big powers. Just at
this moment, they feel India from be-
ing non-aligned must become al'gned
—a curious logic which I was not able
to follow. In Pakistan too, I think
President Ayub is facing probably the
first serious threat to his power. Re-

ports are speaking of massive sup-
port which Miss Jinnah is already
drawing in her electoral campaign

aga'mst him. It would not be sur-
prising, therefore, if faced with that
situation, the Pakistan dictator sought
some meang of diversion, which would
strengthen his position in the electo-
ral campaign. That diversion may
very well be at India's expense in
terms of military provocalions ard
such like. Therefore, the cold war
atmosphere is likely to increase in
the coming weeks and not diminish
in South-East Asia and on our bor-
ders.

In that situation, 1 welcome cer-
tainly some of the very limited steps,
steps nevertheless which should have
been taken earlier also, which the
new Foreign Minister has taken, such
as strengthening our ties with certain
neighbouring countries and so on. Of
course, we are all very happy that he
made a direct contact with Ceylon and
that the Ceylon Premier is coming
#200n to our country. But ic-might
also have vaid gz little attention to
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the fact that on this question of the
[ndian settlers in Ceylon, I read in
the Press that Mrs. Bandaranaike, be-
fore shie visits this country, as a pre-
paratory slep, has held all-party con-
sultations on this issue. She has dis-
cussed with the Leader of the Opposi-
tion in the Cylonese Legislawure, the
Leader of the Tamil Federal Party,
the Leader of the Commuuist Party of
Ceylon and various other gioup+« have
all been consulted by her in all-vart-
ies conference as to what stand they
should take in Ceylon's interests, on
this issue when she comes to negotiate..
[ do not find any such parallel move
or thinking on the part of our Gov-
ernment. They never bother to con-
sult the opposition parties on this
issue. They are only content to ans-.
wer questions and supplementaries
whenever they are put.

Shri Nath Pai: They have a ficti-
tious consultative committee.

Shri Indrajit Gupta:
quite the same thing.

That is not

He hag not told us anything about—
[ hope he will do so in his reply be-
cause it is something which is disturb-
ing the country very much—thi; &
parent impasse into which these
cease-fire talks with Naga hostiles
seem to have go: bogged down. I do
not know what the truth of the mat-
ter is. But we were led to believe
all sorts of optimistic tales and stories
a few weeks ago, when we were con-
cerned about the activitiez of Rev.
Michael Scott among other people.
But now something seemed to have-
happened suddenly like an anti-cli-
max. I would like to know what the
Government is thinking and or what
lines they want to break the dead-
lock, if it is at all possible.

He hag not told us about the renew-
ed outbursis of anti-Indian propa-
ganda by, of all people, Portugal,
which now claims to go to the United
Mations with a complaint against us
for having reduced conditions in Goa,
according to them, to a state which
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is far worse than what prevailed be-
tore the liberation, and accusing us

of acts of neo-colonialism....,,

Shri Shinkre: Only the Sovern-
ment are to blame for it, for their
lenient z:titude towards the Portugu-
ese nationalg still in Goa.

My, Deputy-Speake::
He is not yielding.

Crder, orde-

Shri Nath Pai: His voice needs to
be heard, Sir, because he represents
Goa. We tried to raise this matter of
Portuguese complaint to, the United
Nations. ...

Mr, Deputy-Speaker: Order, order,
He is on hiz legs.

Shri Indrajit Gupta: We would like
to know somcthing about that, be-
cause India's voice has to be heard in
reply and nothing has been siid so
far,

On the question of china, we all
welcome very much this reaffirmation
of the initiative which was taken by
Pandit Jawaharlal Nehru, which I
really consider to be a bold initiative
in the sense that we made this pro-
posal before the world that in terms
of the Colombo Proposals, if China
agrees 1o vicale these seven posts in
‘the demilitarised sector of Ladakh,
we would consider siiting down to
talk with them and begin negotia-
tions. This is basically a move in the
direction of snatching the initiative
away from Chinese hands in diploma-
tic terms. But he hag not told wus
whether we are just going to go on
repeating this formula in a lifeless
sort of manner or whether in the
.context of the coming Cairo confer-
ence of non-aligned mnalions mnext
month, any special steps are contem-
plated by which this initiative, which
has been taken very rightly by us,
will be utiliseq to the fullest, so that
we can mobilise maximum support
‘behind our stand that these non-align-
ed nations can give, because many
“here have mentioned on more than
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one occasion tha! among this non-
aligned family of nations, support for
us does not come automatically or
spontaneously on thig India-China
border dispute. We have gt to win
it for ourselves. He has not told us
much about that. Anyway, these are
some of the points which he omitted
to mention.

This, of course, is the first foreign
affairs debate in the absenc. of Pan-
dit Nehru and il we say » few things
which seem to soine puople to be un-
charitable sometimes, I do not think
we should b: blamed, because this
Parliament, after all, has to act as a
sort of Vigilance Commission of the
pecople too, without any offence being
meant to anybody. Some words have
been used lately in Parliam.ni and
outside about deviation, to which some
people have a sort of allergic rcaciion
and they get very annoved. 1 do not
want to use that word. We can use
words like lapses, mistakes, depar-
tures, or whatever may be the choice
of vocabulary. We must function as
a Vigilance Commission, because it is
our concern to sec that the basic poli-
cies which we hav.: f{ollowed and
which we consider to be correct and
admirably suited to the requirements of
this country’s foreign policy are firm-
ly retained and not cast adrift in this
mighty turbulent ocean of internatio-
nal storms in which we are function-
ing. It is pecessary. I personally sug-
gest that it is a distortion, it is a slan-
der, if ] may say so, of the late Prime
Minister to suggest even indircetly
that he was not flexible, he as rigid,
he was dogmatic and therefore, in the
name of flexibility and pragmatism,
what doeg it matter if we make a lit-
tle shift here and there to suit chang-
ing times. I suggest this is a slander.
Pandit Nehru was the most flexible of
all world statesmen and flexibility in
diplomacy should mean diplomatic
tactical skill, It should mean the
capacity for initiative combined with
firmness in adhering to principles.
Flexibility should not become a cover
for dilution, for resiling from certain
basic principles step by step. It should
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not become a cover for yielding tc
pressurcs which are manifestly hos-
tile. Non-alignment certainly should
not be reduced to isolationism. Does
non-alignment m:an that we are just
passive isolationists, neutral »opn all
issues? That is not the concept of
non-alignment as Pandit Nehru taught
this country. Therefore, it is only
from that viewpoint that we have to
make some critical remurks about c¢.r-
1ain actions or certain statements of
the Government in recent days,

I do not wish to cover old ground,
because a lot has been said in the
country about th: Commonwealth
Conference in London, rather about
one aspect of it, the most regrettable
injection into the final communique of
that reference to the Indo-Pakistan
dispute, Enough has been said on
th  All T would like t7 know i=
w.ich other country participating in
that conference, apart from Pakistan
and the UK., was so insistent thal this
particular reference must be made in
the communigque, because certainly 1
cannot believe that without Mr.
Krishnamachari's concurrence, it
would have been possible for that
roference to be inserted.

Shri Nath Pai: 'What have you lo
say about the omission nf mention of
Chinese aggression in the communi-
que?

Shri Indrajit Gupta: There are
other aspects of the conference and
the communique, which represents
the sum and substance of the discus-
sions there, that have not been taken
note of adequately in my opinion.

I wish to say a few words about
this, For example, the Common-
wealth Confxrence also discussed the
questions of economie development ot
the Commonwealth countries, parti-
cularly the under-developed members
of the Commonwealth—-trade, mutual
assistance and so on. The background
of that is provided by the United
Nations Conference on trade and
development which had taken place
{in Geneva a short while earlier where
our Indian Delegation led by Shri
Manubhai Shah did very good and
commendable wark, In that confer-
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ence India had played quite g lead-
ing role particularly in the delibera-
tions of the devcloping countries—
there were 75 developing countries—
of Asia, Africa and Latin America.
They used to sit together and chalk
out their line of action. In that Unit-
ed Nations Conf:rence, India, by all
accounts, had played a very leading
part which was welcomed by all thesa
developing countries. One would have
thought that in this field, at any rate,
Shri T. T. Krishnamacnari would
carry forward the good work at Lon-
don, But the Pruss reports—they
have pot been contradicled—say that
when this particular issue was dis-
cussed at Marlborough House our re-
presentative remainod silent, The
communiqu> talks in general terms of
assistance from the United Kingdom,
Canada, and so on, to other countries.
But we find that, in the report 2f the
discussions, the African countries
were disappointed at the fact that
India remained silent and, of all peo-
ple, President Ayub Khan got an op-
portunity to pose at this conference
as though he was the champion of the
‘have-not nations’ of the Common-
wealth as arainst the ‘haves'—it is
there all on record, I have no time
to quote them.

What could be the possible expla-
nation for this silence, I do not fol-
low, because it runs counter to the
stand we took at the United Nations
Conference on trade and development
where we had very positive things to
say? Is it reflection of Shri T. T.
Krishnamachari's desire that the as-
sistance that India should give to
other  under-developed countries
should be channelled primarily
through the private sector, because we
find that in recent days private Indian
industrialists have been encouraged
by the Government and are being en-
couraged to establish new industries
in many South-Asian countries and
East African countries? A high-
powered delegation of the Federation
of Indian Chambers of Commerce is,
perhaps, at the moment touring East
Atrica, Sudan, Ethiopia, Malawi and
Zambia. Mr. Birla and other friends
of his are naturally anxious to invest
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capital in these countries. But, sure-
ly, what th.: under-developed coun-
tries of the Commonwealth expect of
India is that on a government to gov-
ernment basis we would try to the
best of our capacity to render them
mssistance, Shri Krishnamachari's
silenc: on this point at Malborougn
House gives rise to the suspicion that
apart from some technical know-how
and training schemes which we as a
Government may provide for them,
we want to leave tho rest of this plan
of capturing markets abroad, as it
were, to the Federation of Indian
Chambers of Commerce.

Bhri Nath Pai: Sir, may I point out
one thing. The hon. Member is very
gallant but h> is now becoming . ..

Shri Indrajit Gupta: Sir, I refuse
to yield. Shri Nath Pai is a very
good friend . ..

Shri Nath Pai: I would like to
know why when there were three
representatives, he mentions only one
all the time and not the failure in
the other two . ..

Shri Indrajit Guapta: 1 leave it to
him to mention about them, He is
also gallant, young and all that. But
he has recently acqguir:d the habit of
interrupting other Members.

Shri Nath Pai: This is an old
habit, not a new one.

Mr, Deputy-Speaker:
habit.

A very bad

Shri Nath Pai: That is a very par-
llamentary one,

Shril Indrajit Gupta: On the ques-
tion of South Africa the filnal com-
munique to which we are a signatory
says: '

“It was recognised however
that there was a difference of opi-
nion among Commonwealth coun-
tries as to the cffectiveness of
economic sanctions and as to the
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extent to which they regarded it
as right or practicable to seek to
secure the abandonment of apart-
he'd by coercive sanctions of
whatever kind.”

This is the communique which we
have signed, although the United
Nations Resolution, which is at least
morally binding on all member States,
calls very definitcly [or econcmic
sanctions and boycott of South Africa
by all possible means.

Here, if 1 may say so. I think the
Foreign Minister knows tha! two dis--
tinguished representatives, one of the
South African National Congress and
on: of the South African Indian Con-
gress are at this moment touring this
country as guests of India. They have
made it clear in numerpus siatements
that the real trouble, the r.al reason
why this white racist regime in South
Africa is able to go on is the fact that
it is being buttressed by the support
particularly of the United Kingdom
and the United Stat»s of America. It
is they who, because of the millions
they have invested, the capital they
have invested in South Africa, the
trade that thoy carry on, the arms
they are supplying to South Africa,
are most reluctant to implement the
United Nations Resolution.

Now, in view of this, was it nal
India's duty at Marlborough House—
we are supposed to be one of th:2
elder members of this family—to say
something? Did we say anything?
Did we just try to pass the buck
on to someone elsz or did we boldly
state this fact that it is no use pass-
ing resolutions about South Africa
unless the United Kingdom changes
its policy? There is no evidence on
record to show that we took a stand
of that type. -

Shri Swaran Singh: You know
fully well that we have enforced all
possible sanctions against South
Africa,

Shri Indrajit Gupta: Of course, we
have, and because we have done
that . . .
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Shri Bwaran Singh: Any enforce-
ment is more eloguent than any
speech.

Shri Inir j't Gupta: Because we
have done that we are in a much
stronger position to tell the Govern-
‘ment of the United Kingdom that they
must fall in line with the United
Nations Resolution, I cannot forget
that I have to really say a word of
praise for Shrimati Lakshmi Menon
who is sitting over there, because 1
find that in hor speech that she made
on behalf of our country in the Secu-
rity Council of the United Nations on
on Bth June, in the special discussion
on South Africa, she minces no mat-
ters. I would ask the Foreign Minister
to compare it with the tone of the com-
munique passed at Marlborough House,
On 8th June the ashes of Pandit
Nehru were in the spezcial train going
on the way to Triveni Sangham, but
1 would like to think it was his voice
speaking through the mouth of cur
reprosentative to the Security Council.
Just listen to the words:

“Unarmed, exploited, humiliat=
ed and tortured neople are de-
manding justice and appealing to
the United Nations—the only hope
mankind has today. They may
be killed by the rashness and
madness of the South African
Government. This august hody
may become an object of growing
suspicion and scepticism of the
smaller nations, The spirit of peo-
ple struggling for freedom and
equality will not yield to pres-
sures and policies »f the South
African Government, however
much they may be supported by
external assistance.”

Mrs. Menon then went on to refer
to South Africa’s build-up of her
defence forces and the British supply
of arms to that country even though
the United Nations had imposed an
arms embargo, and said: ‘These deve-
lopments are an expression of further
deflance of the United MNations and of
internationa] opinion, They are a
threat to the peace of the world’
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Very good. And, from this United
Nations debate to Marlborough House
in London, there has been—what
polite word shall I use, because if I
say ‘deviation’ some opeople get zn-
noyed—a dilution, Has there been a
dilution or has there been a softening
down (Interruption),

Sir, in the Kenyan Parliament at
Nairobi last week, one of Mr. Keny-
atta’s Ministers said that if the Bri-
tish Government did not change its
policy towards South Africa, African
members of the Commonwealth might
be compelled to demand Britain’s ex-
pulsion from the Commonwealth,
Quite a refreshing thought, I feel.
When we have already accepted this
idea that for all time to come the
head of the Commonwealth must be
the British Sovereign, here is a new
African country thinking in terms of
expelling Britain from the Common-
wealth.

Sir, my time is yp but I have a lot
of things to say. 1 will touch just a
few more points. On the question of
Malaysia, of course, wea are all very
grateful to the Malavsian Government
and Mr. Tunku Abdul Rehman for
his statement of support at the time
of Chinese aggression, But may 1
ask whether that is the only criterion
by which we are to judge our stand
in relation to all other countrirs? If
s0, T would like to ask, why do you
diseriminate between West Germany
and East Germany. The Capital of
West Germany, Bonn, has strangely
enough become one of the main cen-
tres in Europe for dissemination of
Chinese propaganda, whereas, as
everybody knows very well, it was
in the German Democratic R-publie,
in East Germany, where for ihe first
time after the Chinese aggression on
India a Chinese delegation who ap-
peared at an international conference
there was heckled and howled out.
But what do we do? We recognize
the West German Government and we
refuse to recognize the German De-
mocratic Republie to this day. And
I am very sorry to know—I would
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like confirmation from the hon, Min-
ister—a story is going round the capi-
tal that the Deputy Chairman of their
Council of Ministers who has recent-
ly been here had on behalf of her
Governmen! made a new offer of as-
sistance to India of a sum of Rs, 27
crores. They were wiling to s2t up
the entire plant and equipment the
payment was to be in rupees, spread
over a period of twentyfive years at
2} per cent interest, but that offer
had been turned down by our Gov-
ernment. Because, I am reminded of
the e.hoes of the Belgrade Confer-
ence in 1961, the
of non-aligned nations. I remember.
on the eve of the Beigrade conference
a communique was issued from Bonn
by the West German Governm.nt ad-
dressed to the nations assembled in
Belgrade saying thalt any country
which restores diplomatic relations
with East German Government will

b: denied aid by West Germany, This .

{s the famous Hallstein doecirine, Now
we are approaching Cairo again, for
the second conferensz, and yet the
East German Government, with which
we have built quite good trading and
commercial  relations, is not recog-
nized by us. I do not know what sort
of non-alignment is this; in any case,
it is bevond me. They come and
make us 3 good offer and we are told
that it is being turned down. Has it
scme bearing, T do not know; I would
like to know.

Similarly, with regara to Malaysia,
I would only say this. We shou'd not
rush in where angels fear to tread.
Is it essentin]l that we must take sides
in such a way? We mav lik+ to sup-
port Malaysia but we should not do
so in such a way that necessarily
Indonesia is angry. At Cairo next
week when we are sitting round the
table with 50 nations Indonesia will
be there but not Malaysia, b:cause
Malaysia is verv much aligned. She
does not come there, She is not there
in the list of nations which will be
assembled at Cairo. I sav that if we
respect Tunku Abdul Rahman’s c¢on-
cern for the freedom and integrity of
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his own countiry, we should pay equal
respect to President Soekarno's state-
ment that he considers Malaysia to be
a British pistol pointed at the hear! of
Indonesia. Why do we not do that?
We have to be very diplomatic and
tactful in thcse matters,

I do not know how many members
are aware of the fact that when this
new confrontation is taking place
between Malaysia and Indonesia and
we have committed ourselves through
some statement, which [ consider to
be unfortunate, even our Embassy at
Jakarta ijs not manned since March
1964. We have no Ambassader in In-
donesia, That post is lying vacant
and therefore we are not even in a
position to be in proptr touch with
them. Therefore, I think this kind of
methods and practices of ours should
be reviewed and corrected if we are
not to commit all soris of diplomatic
blunders,

Mr. Deputy-Speaker: He should
conclude now.

Shri Indrajit Gupta: [ will take
another five minutes,

Mr. Deputy-Speaker: He has al-
ready taken 23 minutes.

Shri Indrajit Gupta: In that caze,

I will just conclude with one more
point.

We are very disturbed about the
reported action at the Commonwealth
Prime Ministers' Conference for the
first time to give an institutional form
to this association, Some hon. Mem-
ber a little while agoe zeferred to
the spiritual kinship and ties which
have always been the speciality of this
Commonwealth. Then why should
this spirit be given a sordid Secreta-
riat, 1 do not understand. Let us
stay in the realm of the soul. But
here we find we have signed a com-
munique approving of tha setting up
of a Secretariat. I do not know what
that Secretariat is supposed to be.
whether it Is a new kind of asso~ia-
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tiony, but the communique mentions
nothing about it. I would like to
know whether our delegation to Lon-
don was authorised by our Govern-
ment to commit themselves for this
and to accept it, because 1 am worri-
ed more by the news that there is
a parallel move by the British Gov-
ernment, becaus: the British Govern-
ment is interested in some institu-
tional form being brought into being
in place of the spiritual kinship which
is starting to disintegrate, there was
a parallel move at Camberley where
the Joint Chiefs of Staff were meet-
ing, including our military com-
manders—it was reported in the
press, perhaps, it has been shelved
for the present—to have joint Com-
monwealth defence forces for peace
keeping operations under the Unite:l
Nations. That joint Commonwealth
force might have been a bit prema-

ture and, therefore, people did not

fali for it. But these things are not
ac.idents; they are not coincidences.
Therefore, we would like to know

what is the concept now of this
kinship in the Commonwealth. De
we attach more attention and more
respact to the precincts of Marlbor-
ough House, Buckingham Palace and
Chequzrs, for example, than we do
to the meeting halls in Cairo and
Belgrade? We have to make the
choic>, but we cannot go on like this.

Since the time at my disposal is
over, | would like to sav only this that
we should be very vigilant about the
developing colWdwar atmesphere in
this part of the world. There are
prossures going on and if Mr. Barry
Goldwater is elected in November, the
United States Sevemh Flect will go
on extending its area of operation in
this part of the world. Other smaller
nations have protested against the
entry of aircraft carriers equipped
with missiles, but we are still saying
that we do not know of the proposal
to set up any bama in the Indian
Ocecan, so why should we protest.
But these bases are not regular bases,
but floating bases, from which a ves-
se] could pass from on2 end of the
Indian Ocean to the other end come
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back because they are equipped for
modern warfare. But we do not scem
to be concerned about these things.

These are some of the points 1
would like to indicate brifly. 1
would like the hon. Minister when he
replies to tell us whether on all these
matters the Governmeant is prepared
to say something definitely because I
feel that there is a big opportunity
presented to us next we:ck at Cairo
where we can once again take the
pr:per dynamic leadership which is

~wocted of us; not that w: should
sssume to ourselves the leadership of
all the non-aligned countries of the
world, not that, but the role that the
other nations ctxpect of us can be
played. At Cairo if we prepare pro-
perly, whatever misunderstandings or
whatever disappointments have becn
caused by some of our prrformances
at London can be repaired to a large
extent if not wiped out, and there-
fore, I think we should go to Cairo
with that spirit. For that I wish all
best luck, all good fortune to the
Prime Minist:r and the Foreign Min-
ister. They will go there with our
good wishes. Let us hop2 that they
prove ‘worthy of this country's great
traditions.

Shrimati Renuka Ray (Malda): Mr.
Deputy-Speaker, Sir, th> basic tencts
of our foreign policy were laid in the
remote past from the time cf Buddha
and Asoka. In the immediate past, the
Gandhian techniqu: has been the
guiding line. But it is Pandit Jawa-
harla] Nehru who had been the
chief designer and the chief architect
for all these seventecn years of the
rolic of India. It was he
who aroused the consciousness of a
wider world in India, Even during
the freedom gstruggle it was Pandit
Nehru who thought in terms of the
world and humanity and that thinking
has become the conscious part of
Tndian thinking today.

Now I am reminded of some words
that were told to me some years back,
in 1940, by Prof. Harold Laski. when
1 was on my wav to the United Nations
as a member of the Indian delegatien.
He said: India is poor and ignorant

[N .
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-and suffers in many ways, but she
is the most fortunate country in the
word todiy as rhe is the only coun-
try which has a greay leader and not
a mere statesman at the helm of her
affairs, the only person who could
give a lead to the United Nations. And
80 it was. India's contribution due to
Panditji has been of greatest signi-
ficance. He not only fashioned and
tempered the instrument of non-
alignment against great criticisms,
but later it has become the
accepted creed of many nations,
particularly those which are
newly emerging into freedom. The
power-blocs are coming nearer to each
other in consequence. ] am sure, the
new Foreign Minister, who has al-
ready a hand in implementing the
policies, will do his best, But it is not
an casy task.

Perhaps Shri Indrajit Gupta or some
-other Membecr said that the policies of
Panditji had no flexibility. 1 do not
think such a charge can be made
against his policies by anybody. They
had flexiblity and they used to change
in tune with the changing times, Yet,
the basic tenets of his policy ~ never
‘changed. 1 am sure the new Foreign
Minister will carry on those policies
.n the new atmospheres that are
‘bound to arise in future with under-
-standing.

The new Minister has been to some
neighbouring countries and 1 am glad
that he is laying the basis of a new
understanding again with them, He
has told ys much about China and
has made the position categorically
clear. T 10 not want to dwell on this
‘point any more except to point out at
a later stage some of the ways in
which we should counteract the lying
propaganda that is going on.

Now I turn to Pakistan. I agree
with those who believe that there
should be bonds of friendship with
this country whose people are the flesh
of our flesh and the bone of .our bone,
whose history, tradition and culture
are the same as ours. To the extent
possible we should go out of our way
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to make every move to be on friendly
terms w.th them, We can even put up
with jnsults hurled at us, but we can-
not barter away our territory, We
should not give any solemn indication
or show any kind of hesitation by
which anyone can misunderstand our
position regarding our territory. We
have to give an answer to posterity
and we cannot, in this House or in
this country, today barter away the
territory of India even in order to keep
friendly relations with 3 neighbouring
countiry. That must be very unhesita-
tingly put. If it is not done, it leads
to a lot of misunderstanding.

That brings me to the question of
the Commonwealth Prime Ministers’
Conference about which much has
been said. Let me make mysell per-
fectly clear. I do not think for one
moment that Shri T T  Krishnama-
chari or Shrimatj Indira Gandhi, to
whom reference has been made indi-
rectly, are in any way responsible for
some of the things and the abuses that
have been hurled against them are
wrong, specially some of the things
that have been said even during
this debate. But I would jike to say
that we should remember that the
architect again of this particular rela-
tionship in the Commonwealth was
Panditji who said—I cannot remem-
ber the exact language—that this was
a tenuous, vague thing which links
the member-countries together, It was
on that basis that for so long we have
continued, but the trend today is an
unfortunate trend There js no doubt
about it. Tt mav be true that a mere
reference to good wishes regarding
disputes between member-nations is
innocuoug in itself; but it is the thin
end of the wedge. It does imply that
if you can give good wishes, you can
also criticize. Therefore it is a warn-
ing not only to India but to all na-
tions of the Commonwealth of what
the future might bring,

Then, reference hag been made to
the Commonwealth Secretariat.
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1 hear that they are going to
lay an agenda for the next Prime
Ministers’ Conference, These things
are dangerous. It is a dangerous trend.
[t is something which we must try to
avoid. It is quite true what Shri
Indrajit Gupta has already mentioned
that Nigeria has said—and I agree
with it—that if it comes tp that it is
worthwhile that even Britain should
leave the Commonwealth.

Shri Indrajit Gupta: Not Nigeria;
Kenya, -

Shrimati Renuka Ray: I am sorry.
Kenya has gaid that if it comes to that,
the British can leave the Common-
wealth but we can carry on. I would
rather agree with that point of view.
I think, unlike Shri Malaviya and
some others who have spoken have
said that we should immediately get
out of the Commonwealth, I do not
agree with that point of view, I do
not believe in a policy of receding
trom positions. This Commonwealth in
its tenuous form has given some con-
crete help in world affairs. It has pre-
vented the position of a cold war turn-
ing into a hot war, Is that not some-
thing? There are many other things
that it has done. Therefore instead
of receding from a  position, I
think, what is ~ necessary for
our Government particularly s
to be alerted and for member-
nations of the Commonwealth to
remember that surely they need not
submit to these trends that are before
them. It is very regrettable and I can-
not help saying it that in this Com-
monwealth Conference reference
tould be made to China as a country
of great gignificance in the Far East
and yet no reference was made to her
aggression on India. If any reference
was to be made to China, it could not
be done surely without that. That, I
think, is something personal; put the
rest of it does not apply only to India
but to all member-nations and thev
should all be alerted.

Now I turn to something else which
happened then and something which
would be surprising but probably
which has been shown up because a
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world leader has been removed from
the scene. We have said—and I have
said in this House—time and again
something about our public relations.
The public relations of India, I think
hardly exist and we have seen a glar-
ing example of its incompetence dur-
ing the Prime Ministers’ Conference in
London. What happened? When Pakis-
tan put out all its false propaganda
about Kashmir being on the agenda
to the world Press, thi; was revealed
to us jn a press despatch from the
Correspondent of the Statesman first
that it took hours before we could
contradict jt. What was happening
to our Foreign Department? The Mi-
nistry has been in existence for 17
vears. What about the public rela-
tions? T think, we have to take drastic
steps today. Something has got to be
done in order that our foreign policy
is implemented the right way 1 think.
the new Minister must take the aid of
a proper secretariat and proper public
relations in all the countries of the
world. We have to think afresh. I
would request the new Minister—he
is not here at the moment, but his
Minister of State is here and she can
oass it on to him—that the entire
Foreign Ministry should be overhaul-
ed just as Shrimati Indira Gandhi is
overhauling the Information and
Broadcasting Ministry. A similar
thing must be done with the Foreign
Ministry. Tt is absolutely true that
time and again. even in Panditji's
time, it has let him down. Today
when that outstanding figure is re-
moved, it is impossible for us to car-
vy on and to be able to put across our
policies to the re<t of the world in a
proper wav. It is really a surprising
thing but true.

Another thing -which I would like
to mention is that the voice of All
India Radio never reaches to other
countries at times when people tune
in, neither to South East Asia nor to
the Middle East and even to our own
troops when the aggression was on
and even now. Today in spite of the
pressure that this House put, we have
not vet got a 1000 kilowatt transmitter
so that India can be heard.
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All these things need rectification.
These are smaller things, but these
are urgent things. They are far more
urgent than anything else at the mo-
ment. Our foreign policy had been
truly laid on basic tenets, Naturally,
many of its manifestations must change
as times change. There is no question
of any rigidity about it, but in spelling
it out, in its implementation we must
have a strong machinery and that
machinery must be built in a proper
marmer.

In this connection I would like to

refer to the visit of our President
from which he has just returned to
the USSR ang to Ireland. The Irish

have pointed out that now they have
understood the position regarding
Kashmir and India's stand. Is it not a
reflection on the way these things
were put forward in the past? Does it
not bring to light that we must have
the right type of persons going abroad
to put across our policies, This is not
something departmental, It cannot be
done by persons who have not the
right approach. Some of those wWwho
represented us in the counecils abroad
have been very good in the past but
there were others who had failed
signally. We must be very careful spe-
cially about the representatives to
other countries, We must see to it
that such representatives are persons
who understand the underlying ap-
proach and the stand of India and
who have the capacity and the perso-
nality to put these forward.

One more word and I have done.
That is about the non-aligned confe-
rence to which our Prime Minister is
going very soon. Many people have
spoken about it before and I will only
add one word, I am sure that the
Prime Minister and the Foreien
Minister will make a deep impres-
gion there and many of the coun-
tries who today are not fully
cognisant or who have some kind of
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reluctance to support outright the In-
dian stand in regard to China will be
able to understand and appreciate it
better. I am sure this whole House
wishes them well and that when they
come back we hope that we hall be
able to feel that even those couu-
tries who are not tolay fully aware
of the Indian stand will understand
it and appreciate it, I also feel sure
in the future our policies will be car-
ried out in the spirit of the past but
in tune with the changing times.

14.00 hrs.

Shri Hem Barua: Mr. Deputy-Spea-
ker, Sir, true it is that there has been
a continued lessening of international
tensions particularly betw=en the two
major power  blocs, US.A, and
U.S.5.R. but then newer frontiers of
tensions have op=ned this time locat-
ed amongst sma'ler nations, from Cy-
prus to Laos and from Cuba to Cam-
bodia and that is why, Sir, | say that
foreign affairs responsibility has in-
creased many more t‘mes and it is in
that context that the shifting of th's
foreign affairs responsibility to the
exc usive charge of a Minister is a
most wel~ame ‘hing. We welcom~
Mr, Swaran Singh to his new r~-
ponsibilities and wish him good luck
also.

In the recent times, the ~efugee pro-
blem that has been vexing India for
long hag acquired newer dimensions.
The problem hag widened its ambit. A
fresh problem of refugeeg has been
created for ug bv Burma and some of
the erstwhile Portuguese colonies like
Zanzibar besides the one that Cevion
threatens to perpetrate on us, ‘The
most disturbing thing is this that the
Cevlonese Prime Minister is trving to
draw her insoiration from what has
happened in Burma in relation to peo-
ple of Indian origin. Thig is what the
Ceylonese Prime Minister hag said:

“Why should India condemn
Ceylon expelling domiciled people
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from Sri Lanka when Indians are
bundled out of Burma without
even Rs. 75 per head?”

This js what she has said. True it is
that Indians are bundled out of Burma
with their property confiscated. True
it is that they are reduced to a state
of nakedness and all thig is done to
glorify the new Burmese social order,
a social order that has been described
by the formulators of the new Burma
policy as “neither Marxist, nor anti-
Marxist, neither pro-capitalist nor
pro-communist.” I do not want to cri-
ticise this ‘neither-nor’ new Burmese
social prder. But then the fact remains
that Indians gre bundled out of Burma
with their property confiscated and

our Government looks on this tragic
spectacle of ruthlessness with the
splended indifference and unconcern

of a dead mummy,

Shri S. M. Banerjee\‘ (Kanpur):
Dead Indian mummy, .

Shri Hem Barua: Might be. We
were told that arrangements were
made to receive deposits of gold orna-
ments and jewellery of the repatriates
with the Indian Embassy in Rangoon.
Then what happened? The entire Bur-
mese press raised a hue and cry and
charged ‘capitalist” India—thiz 1s
their word—of trying to sabotage Bur-
mese socialism. And I know that al-
though to receive deposits, no prior
sanction is necessary from the host
country. our Government has bowed
down to the Burmese threat and with-
drawn their decision to receive depo-
sits. Those people who voluntarily
wanteq to leave Burma were huddled
back from the airports, And what was
their fault? Their fault was that they
deposited their gold ornaments and
jewellery with the Indian Embassy in
Rangoon. Our Foreign Minister goes
to Burma, comes back and tells us en-
thusiastically: “We discussed matters
of mutual interest.” We know you did
that but then we are interested in
knowing whether you were able to
evolve any measures towards the re-
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moval of hardships with which these
people of Indian origin are confronted
in Burma, To this, there is po reply.

Then, Sir, it pains me tp say that
things are worsening and with it gur
international prestige, shattered into
shambles by the Chinese aggression of
1862, has also gone down. What pres-
tige do you have in the international
world today except the doubtful pres-
tige of a borrower of money and food?
We want our external policy to vindi-
cate our national rights, 1 will say,
mere platitudes—we have heard a lot
of platitudes here on non-alignment,
on this and on that—cannot be substi-
tutes for achievements. I have al-
ready said that the Ceylonese Prime
Minister is trying to draw her inspi-
ration from what has happened in
Burma in relation to the people of
Indian origin in that country. May I
tell you that the so-called Stateless
million in Ceylon are morally and le-
gally Ceylonese citizens and the Cey-
lonese Prime Minister by her various
overtures is simply trying to beguile
India into Ceylon’s imbroglio? Our
Foreign Minister had been to Ceylon
also where he discussed matters of
mutual interest with the lady, May I
know whether he told her or not that
the problem of the so-called Stateless
million is Ceylon’s problem, Ceylon
must solve it and Ceylon must not try
to draw India intp it? Frankly speak-
ing, in the political harem of the
world I do not want our Foreign Mi-
nister to conduct himself like an eu-
nuch. This problem of national mino-
rity has acquired massive dimensions.
Colonialism is either dead or dying
but then a different type of new colo-
nialism is on the ascendency in the
world today. So, if we could be silent
spectators when the people of Indian
origin are humiliated and oppressed
in countries like Burma and Ceylon,
may I know why is it that you sent
strong notes of protest against the ra-
cial policy pursued in South Africa?
I do not say that that was a wrong
thing to do. But then what follows
from that as a natural corollary is
this that our Government must not
view with indifference and unconcern
similar situations emerging elsewhere,
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and that too situations in which Indian
interests are directly involved, 1 do
not want to say that India should send
gun-boats to protect national minori-
ties elsewhere for that would be an
utterly foolish thing to say, But why
is #t that India cannot organise or
make efforts towards organising the
TUN. as a supreme tribunal in the in-
terest of national minorities? The
U.N. can at least formulate a set of
rules to be observed by all civilised
Governments vis-a-vis national mino-
rities in their countries. ‘This sup-
reme tribunal can function as a per-
manent international commission in
the interests of minorities. This might,
1 know, be interpreted as an inter-
ference in the internal affairg of a
State, Non-interference in the in-
terna]l affairs of a =state is a
sound principle. But then may I ask,
when Ngo Dien Diem Government
persecuted the Buddhists in South
Viet-Nam, why is it that the Afro-
Asian nations agitate for a U. N. com-
mission to inquire into or to investi-
gate into the excesses committed in
that country? 1 remember when Mos-
sadeq of Iran confiscated British pro-
perty in that country, Britain did not
abdicate her rights She went to the
International Court at the Hague, My
submission is this that when funda-
.mental human rights are so blatantly
violated, the question of interference
and non-interference by a civilised
forum like the U. N. cannot arise,

Now, let me submit a few things
about China. Chinese bellicosity and
her expansionist ambitions are a
potential source of danger for India
and for South-East Asia. May I tell
you that China is not interested in
the Colombo Proposals? And it has
.now become clear as daylight that the
Colombo Proposals are a source of
great humiliation for us. China is
.interested neither in the Colombo Pro-
posals nor in negotiations. What
China is interested in is mounting
humiliations and insults on India
Without knowing even an iotg of the
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Chinese mind, Ceylon suggested to us
that China was willing to withdraw
her seven posts from Ladakh. And
what happened? Our Foreign Minis-
ter jumped up and hailed the sugges-
tion as a substantial compliance of
the Colombo Proposals. And then
what happened? Then came the rude
rebuff from China. China openly
stamped her foot down on the sug-
gestion and characterised it contemp-
tuously as “another pre-condition.”

I do not know why our Government
should go on making concessions to
China. Have they not conceded much
to the Chinese already? May I cata-
logue them one by one? (1) By ob-
serving the cease-fire unilaterally im-
posed on us by China, have not our
Government made concessions to the
Chinese? (2) By observing the truce-
line unilaterally or arbitrarily im-
posed on us by China, have not our
Government made concessions to the
Chinese? (3) By agreeing to a parity
of posts in Ladakh, have not our Gov-
ernment made conces-ions to the Chi=
nese? (4) By agreeing to withhold our
armed personnel from NEFA under
Chinese behest. have not our Govern-
~ent made concessions to the Chinese?

We must not forget that even if
China withdraws her seven posts from
Ladakh, China remains in illegal occu-
pation of quite a few thousand square
miles of our territory. How can you
expect China to come to the conference
table where the question of illegal
occupation of our territory is to figure?
How cap you expect China to do that?
China has grabbed our territory by
force of arms and there the matter
ends so far as China is concerned. To
talk of dislodging China fram what
she has occupied, through negotiations,
is all moonshine. And with the
latest rebuff coming from China, the
veil of illusion is completely shattered.
I would say that it is high time for
our Government to announce to the
world and to the Colombo Powers that
the Colombo Proposals no longer exist
for us.
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There is a rather very original sug-
gestion made by some apostles of
peace that India should lease out
Aksai Chin to the Chinese. There is
no protest coming from the Govern-
ment, categorica] protest coming from
the Government so far. If you lease
out Aksai Chin to the Chinese, be-
cause the Chinese needs are reckon-
ed more urgent than ours, may I know
why did you tury, down Mr, Jinnah's
proposal for a corridor across north-
ern India connecting East Pakistan
with West Pakistan? If you lease out
Aksai Chin to the Chinese, how can
you say ‘No' to Mr, Phizo's demand
for a separate independent Nagaland?
These so-called peace talks that you
are having with the Naga hostiles in
Nagaland at present are destined to
fail, in spite of the bell, book and the

candle with which these talks are
started. .
I remember that our late Prime

Mini ter Mr. Nehru made an offer to
China that India was prepared to
hand over Aksai Chin Road to the
Chinese for civiian use. What did
the Chinese say then? This was what
China said. namely ‘Why showld China
need to ask India's permission for
using its own road on its own terri-
tory? What an absurdity?” This ~as
what China said on 2nd June, 1962.

There are people who say that our
economic situation i difficult and,
therefore, we should appease the Chi-
nese, our enemy, by delivering a por-
tion of our own territory to them, The
economic situation is difficult because
of inflation and failure of Plan targets.
Initead of trying to tackle the situa-
tion so as to improve conditions, to
say that we should try to appease the
enemy by delivering a portion of our
own territory is sheer cowardice. It
it is not a policy of weakness and
vacillation that our Government are
pursuing or following towards the
Chinese, what else are they following?

Now, may I say that I am now
quite confident that there can be no
solution to our border dispute with
China except military solution? We
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must not forget that all our talks of
negotiations with China have proved
futile and effate becauss of Chinese
intransigence. I remember what that
great American lady Miss Helen
Keller, the blind lady, said, namely
that one of the greatest calamities that
could befall g person ig to have eyes
and not to see things. Our Govern-
ment unfortunately have eyes but
they do not see things. May I say
that our (Government's external policy
is a policy of weakness and vacilla-
tion, a policy of platitudes and pious
wishes? Politically speaking, the
world ig changing rapidly, whereas
our external policy is fixed, static and
staccatp and jettisoned into a set of
dogmas.

Mr. Deputy-Speaker: The homn
Member should try to conclude now.

Shri Hem Barna: I shall conclude
in another five or six minutes.

Shrt Hari Visime Eamath: He is
the only spokesman from our big
group.

Mr. Deputy-Speaker: He may take
two or three minutes more and finish.
There are a large pnumber of Mem-
bers who are wanting to speak.

Shri Hem Barua: Instead of trying
to fit our policy into the changing pat-
tern of the world our Government
are trying to put the changing pat-
tern of the world intp their set prin-
ciples, into their fixed dogma-ridden
policies. This must stop.

Our Government policy of non-
alignment should be really non-align-
ed and must not suffer from any emo-
tional or psychological bias towards
thig nation or that nation, not to speak
of the classical East or the classical
West. But, unfortunately, our forsign
podicy is not free from such blemishes.
We know in that compilation called
Tributes of Homage oo  Mr. Nehru's
death, the message sent by the Presi-
dent of Israel does not find a place?
This is & disrespect shown not only to
the President of Israel but also to our
own President who received the mes-
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sage? Even UNESCO stipendees are
demued passports to Israel. 1 have
documentary proof with me of e
Government writing to a UNESCO
stipendee, her.elf Jewish, asking aer
not to visit Israel, in the poliucal 1n-
terests of our country. What poliii-
cal interests do you have except bias
against israel? And you call this a
policy of non-alignment?

That is why I would say that India
is today not 4 major fac.os 1o e
Miaaie rast. 1 nope and trust Wiaw
when Sari Lal Banadur Snasurl visits
Cairo 1n connection with tne Nou-
Augned Contercnce, he would try to
improve mauers. oShri Lai Baondaus
Shasiry 15 not tired of telling the
nation that he has not, and he Jdoes
not propose to deviate from M.
Nehru's policy. If deviation at jeas.
in exiernal affairs means deviatiun
towards a policy of firmness 1 woud
say that let Shri Lal Bahadur Shasiri
deviate, for non-deviation or refusal
to deviate from Mr, Nehru's polwy,
with all respect to that great man,
would mean firstly permanently leas-
ing out 14,500 sq. miles of our pre-
cious territory to the Chinese, and
secondly allowing Kashmir to hang on
eternaliy on the precipice of a crisis
for us.

1 want a certain element of firmness
to be introduced into our foreign policy
So as to preserve and promote our
national interest.

South-East Asia cannot be isolated
from the Chinese global war strategy.
Both Jakarta and Peking are respon-
sible for creating dissensions and dis-
order in South-East Asia. When
South-East Asia is in torment, shoula
our Government follow a policy of
Micawberism? The Indian image in
South-East Asia is steadily eroded and
it is almost destroyed. May I know
what steps our Government have
taken to rehabilitate the Indian image
angd create a pro-Indian climate in
these strategic areas?

SEPTEMBER 28, 1064

Apart from Laos and South Viet
Nam, the couldron of war is boiling
so far as Malaysia and Indonesia are
concerned. In this hour of wria] for
Malaysia, what is our attitude, when
Malaysia is invaded by Indonesian
paratroops? When Britain sent her
troops, to Suez, we protested, and
rightly protested. But now, what is
our attitude? This attitude is a very
helpless attitude to Malaysia in hes
critical hour of destiny and hislory.

A map has recently been published
by Chuna. In 1t 12 counwies are snown
as within tne orbit, within tne orbit of
the <Chnese kmpire—pernaps as
saiellites, In this list of twelve, india
occupies the 10th place. I am 1fraid
our Government, unpervious as they
are to the reaiities of the situation,
are banking too much on tne present
rift between China and Soviet Rus-
sia, even to the extent of neglectng
relations with nations that inatled.
Thig Sino-Soviet ritt will continue till
one of the two participants in the
sirife, Mr. Khrushchev or Mao Tse-
Tung, is removed by destiny from this
mortal scene.

Then what happens? After that,
what? It is for that future that 1
want our Government to formulate
their policies and attitudes, organise
their politics and psychology and not
allow things to drift and drift, as they
are doing at present.

Shri Joachim Alva: It is needless
to mention about Shri Jawaharlal
Nehru, for a foreign affairs debats
without him is, in our generation, Like
Hamlet without the Prince of Den-
mark. His great and noble policies,
which he formulated, will always be
remembered after the din and bustie
of parliamentary life is over. When
the history of non-alignment will have
been written, he will have the first
and foremost place, in that history of
the world. His words of passion and
compassion, his declarations on vio-
lence and non-violence will always be
quoted in every part of the world,
wherever foreign policy at its truest
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and best will be debated upon. We
lnueed miss (lm, tNose ol Us wilo have
hesid mum from ume L0 Lme lor Lhe
lasc 1b years 1n this House. waether
he spoke about g great toreign pelso-
nauty—I recall especially hus speeci
on Stalin, a ten minute speecn, which
was one of the best speeches deilver-
ed in this House—or other numerous
declarations, we shall always remem-
ber them with gratitude those who
have benefited by hig idealism. Some
of ug hag rough ideas, some others
displayed violent ideas. But they
were polished by his idealism, after
our coming from outside and after
hearing him within these great walls.
It is impossible to start a speech for
the first time in this House specially
in a foreign affairs debate without
mentioning about our great leader
who is no more.

We welcome the new Foreign Minis-
ter. We welcome him specially be-
cause he is g Foreign Minister who is
not entrusted with any other Minis-
try. Sardar Swaran Singh is an im-
pressive, towering personality and I
do hope that he will be able to put
many things right, many things which
the former Prime Minister and For-
eign Minister, burdened with affairs
of the world and numerous other
affairg did not find time to aitend to.
He did not have the time, spare time
to attend to service matters like com-
plaints that a First or Second Secre-
tary or even a chaprasi might have
against his superiors. [ hope the new
Foreign Minister will keep his eyes
and ears open, would listen to com-
plaint; from anyone so that things
may be put right. .

We also welcome the declaration of
our new Prime Minister in regard to
Pakistan and China. As soon as he
assumed his new office, he made a
very welcome declaration in regard
to Pakistan and China. I do not know
what Acharya Kripalani meant. He
wanted us to walk into the American
parlour. He wanted ug to be subject
to the manipulations of millions of
dollars. We all know into what straits
Viet Nam has fallen. Every day 3
million dollars are spent there. He
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almost suggested that we should walk
o the American pariour. we refuse
lo walk nto anypoay's paciour. We
snall toliow the poucies lawia down by
Prime Minuster Nenru what we ghail be
independent, that we shall be selt-
reliant. We shall of course take awd
from other countries especially wnen
we are in distress, but we shall fiimly
hold on to our own principles and
policies; but we shall not give up our
independent stand and shall not allow
ourselves to be dictated to, by ihe
West or the East.

Hence Shri Lal Bahadur Shastri's
declaration that we want to be friendly
with Pakistan and with China is a
welcome declaration. These two
aspects of policy shall remain the cor-
ner-stone of our foreign policy 1.
immediate and long-term solutions,

We are also happy that our honour-
able President has paid a visit to
Russia and Ireland and created a tre-
mendoug impression there. Ireland is
physically a very tiny country. But
we have beepn tremendously inspired
by lreland, by its great President, De
Valera. On the other side, both Mr.
Khrushchev and Mr. Mikoyan, the
President of USSR, have made decla-
rations of the warmest friend.hip for
us. It will be a disastrous day when
we separate from the Soviet Union.
It wag Pandit Jawaharlal Nehru who
as early ag 1925 paid a visit as an ordi-
nary person to the Soviet Union and
came back with a fervour of admira-
tion. I still remember the day when
press correspondents and thousands
of students before the thirtieg sur-
rounded him and asked, ‘What about
the Soviet Union?’

All these are things of the past. If
we look ahead, I think my hon. friend
is completely wrong in his views. As
regards the quarre] between Russia
ang China, they may make it up; we
have nothing to do with other coun-
tries’ quarrels. They may make them
up. But it will be completely disas-
trous for India, now or in the future,
to have any quarrel with the Soviet
Union. We should rely on a mighty
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and great power which js our ne.gh-
bour; we cdannot reiy on 4 Lueau
5,080 or 10,000 mues away! When they
offer us thewr unsunwed mo.ai, ph,sl-
cal and every kind of suppori we
shall certainly accept it.

Acharya Kripalani never talks of
Sou.n Viet Nam, how South Vier Num
ha, been turned into a desert! [ wisn
1+ had time to quote from the Hindu
of the Zzoth September, 1964 as early
as three days ago, where 1ts South
East Asia _orrespondent wri.es about
the people of South Viet Nam, how
they are distressed, how they are in
sore straits. They say they are not
communist or anti-communi.t, but
they want to be friendly with every-
body. We see how therein Geneva
Convention has been violated.

Some are always talking that we
must take the protection of the U.S.
We are grateful to the U.S.A. for the
help she gave us. We admire ihe
.idealism of America, we admire hes
demacracy Their presidential clex-
tion, which I witnessed tne last Lil«
it was held in 1960 is one of the great
feats of democracy. But all the same
we shall hug to our own principles.
We shall stand by our own principles.
We are an ancient country, an Asian
country. We have our quarrel with
China, but we are strong enough and
shall expel Ching from our territory
when the time comes, when we have
developed our self-reliance and
strength.

I would suggest that the nomencla-
wire of the External Affairs Ministry
should be changed. We gave a lead to
other Commonwealth countries ;n the
matter of pioneering a Republic with-
in the Commonwealth. Now we shal!
change the description of the External
Affairs Ministry to ‘Foreign Ministry’.

Secondly, we are happy that the
post of Secretary-General is gaing to
be aholished. It wag only a decora-
tive post. Now we know it is going
to be abolished—it has been announc-
ed in the papers.
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Thirdly, there should be a per.on of
a Cabinet Minister’s rank to represant
us at the UN, a man or woman who
can deliver the goods on our behalf.
We want a front-rank man or woman
of Cabinet Minister status there. Alr.
Harold Wilson, the Labour leader, has
de.lared that the UK will be 1ep:e-
sented at the UN by a person of Cabi-
net Minister rank if his party comes
tn power. It is time that we did nol
out a third class or ordinary persin
nf the foreign service to represent us
when crucial issues come up for dis-
cussion and decision, sitting by the
side of people like U.K’: Sir Pearson
Dixon or US.A’s Mr. Adlai Stevenson
or Soviet Union's Mr, Dobryn. We
want a man or woman of stature to
represent our country at the UN. I
hope this will be done now that this
new Government has been ushered in.

1 would like to say a word .bout
another matter. It is for the first
time that we have heard about a
foreign Government inquiring about
a speech by our foremost VIPs. I do
not know if this has happened in the
last 16-17 years. I am not a big man;
T am not a high-up; so I do not know
But since it has come in the papers.
I think it behoves us to tell those
concerned that we are an independent
nation. The U.S.A. ambassador is
welcomeg to have the texts of the
speeches of our VIPs through th= ordi-
nary press channels. But I think it
was not quite correct to agk whAat was
the speech made by our President,
speriallv when he had delivered it in
the proper tone, representing our
policy.

We also know that the leading
journals of the world like Time and
Life, great magazines with large cir-
culations in their own country, and
ulsg in our country, never put a wuri
about the last visit of our hon. Presi-
dent to the United States of Ame-
rica. One <mall paragraph was put
in and that when he wag awarded a
doctorate, Otherwise, his visit was
not mentioned in these two papars.
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I am mentioning this, because they
are world papers, great papers, or-
gans of public opinion; we are fas-
cinated by them and are enamoured
of them. And the wvisit of the
honourgble President of our country
there was not mentioned.

Shri Hari
great, big.

Vishnu Kamath: Not

Shri Nath °"Pal: Big papers, not
great papers.

Shri Joachim Alva: | did not in-
terrupt Mr. Nath Pai. I do not wish
ta be interrupted. These are great
papers of the world, great papers of
the United States of America.

I am mentioning these small facts
to show how the wind blows in the
great seats of democracy and how the
peaple are impressed by these things.

In regard to China, China does not
mean business. China does not want
to vacate the seven posts in Ladakh.
It wants to go around the world with
the halo of a peace-maker. Three
years ago, on my return from Africa,
1 said that China is going over our
heads and will build up a strong posi-
tion in Africa. Today that has
become more than true, Fram Zanzi-
baz, from Dar-es-Salaam the Chinese
are operating. In Tanganiyaka just
eleven Chinese families are tiraining
up girlg in the militla with even
woeden rifles! And today in Adfrica
neither perhaps the influence of Rus-
sia nor the influence of the United
States ar the United Kingdom or cven
of India substantially counts. But the
influence of the Chinese counts, be-
cause the Chinese are determined, they
are unscrupulous in their mathods,
they are strong, and they are going to
create trouble. And we, who had a
place there where Mahatma Gandhi
made his great name with his cam-
paign on behalf of the coloured peo-
ples, we have no place therein; be-
cause many of our countrymen who
are there stil want to hug to their
own privileged positions without be-
coming Africans. And, as our former
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Prime Minister Jawaharlal Nehru,
said, not once but several times, that
if we settle down in a country we
must become a part of that ~ountry
Unless we understang this basic pro-
blem that wherever we go we have to
become a part of that country, we
shall always be in trouble, expecting
that our country will run to their
rescue on their cries: “please take us
out of thi; trouble”,

China is today forging with a great
pace in Africa, and I would like the
House to note that China in Africa
will be a more determined enemy and
in 3 more dangerous position against
us—will be a greater adversary of
India or of the freedom-loving coun-
tries than China on our borders, just
coming acrosg NEFA In the Chinese
aggression against us 2,300 were killed
3,942 were taken prisoners, but we
have still not heard of 770 whe are
still missing. What has happened to
them? Even seven can be a cdanger
in the hands of the Chinese on the
Chinese radio I would like to know
from the hon. Minister what has hap-
pened to these 770 men who were list-
ed as missing.

China has violated four Conventions
of Geneva. It has signed the Geneva
Conventiong but it has also wviolated
those conventions. Here is the testi-
mony of Capt. Sood of the Indian
Army. He says: “Immediately after
we were captured, I saw the Chinese
shoot dead our regimental cook who
was wounded, although I had request-
ed them to bring the cook along with
us.” And there are so many other
statements in the brochure. I want
you to understand how China has
broken the conventions and yet can
get away with it. We refuse to make
use of such propaganda. Yet I do not
know what happens to our machinery
of propaganda. I do not kmow where
we are and what we are. Everybody
gets away making some false and
colouted statement, But when we have
a first-clasg case lp present morally,
physically and in every sense justly,
yet we do not seem to get along well
indeed.
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I want lastly to speak about
the treatment of South Africa.
South Africa has been neglected

The people of South Africa are in
a terrible position. There are
four million whites in the whole of
Africa of which three million are in
South Africa. The resolution last year
in the General Assembly of the United
Nations, condemning South Africa was
passed by 106 votes against one. 106
votes went agdinst South Africa and
only one was in its favour. And yet
we are not able to move an inch be-
cause of the terrific investment by the
United Kingdom totalling 1,000 million
pounds. And half of that amount is
the investment by the United States.
Money is more important; money
talks, money acts, and money moves
even mountains. And we are unable
to move with all our moral power and
the 106 votes against South Africa in
the U.N.! The  English-speaking
whites control 99 per cent of the min-
ing capital in South Africa, 94 per
cent of the industrial capital ang 88
per cent of the finance capital and 75
per cent of the commercial ecapital.
What happens? It is a strange spec-
tacle of a few white people control-
ling the destinies of Africa. They
live in a beautiful country, fabulous-
ly rich in natural resources and sur-
roundings, with a glorious climate
with economy fed by the British and
American investment and practising
violence to a degree not surpassed of
the most extreme dictatorships of the
left or the right. Such is the fate of
the coloured South Africans, the ori-
ginal inabitants.

When we lose our dynamic leader-
ship for indeaalism—when we are not
after power, when we are not gafter
mere positions when we do not want
the first place in any assembly—then
we shall not lose our idealism, we
shall not lose our dynamic ways. That
is what Pandit Jawaharlal Nehru, fol-
lowing in the footsteps of Mahatma
Gandhi, taught us. The day we lose
our dynamic leadership, the day we
water down our idealism, we shall
take a back place and nobody will
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look towards us for inspiration and
we will be thrown in the dust-bin of
history.

I do hope the new Foreign Minister
and the new Government will remem-
ber that our idealism has to be kept
at its finest and zenith point, It we
lose that idealism for the underdog,
for the exploited, for the black man,
we  shall have lost our place in
history; and even a tiny little coun-
try like Pakistan, finding that there is
a vacuum as Pandit Jawaharlal
Nehru is no more, will try to take
that place. But I want you to
understand that this idealism we
shall have to retain in the treasury of
our collective wisdom, that the opposi-
tion this way or that way shall not
create trouble but that we shall al-
ways stand by our idealism, come
what may? And then only shall we be
able to operate in a big way and re-
tain our leadership.

Shri Umanath (Pudukkottai): Mr.
Deputy-Speaker, Sir, we heard from
the hon. Minister for External Affairs
a re-assertion of the policy of non-
alignment, world peace, anti-colonia-
lism, ete, Before examining the work-
ing of this policy I shall first deal
with the total opposition to it by Prof.
Ranga. Rangaji drew up a picture of
South-East Asia being gobbled up by
communist aggression and that of de-
fence of South-East Asia becoming a
strategic objective, to fulfil which we
are asked to give up non-alignment
and become part of a grand South-
East Asian glliance against communism
with United States assistance,

Rangaji cannot take credit for the
originality of this idea. It js a borrow-
ed idea. The correspondent of the
Hindu dated 5th September 1864 re-
ported a gentleman as saying:

“He believes that in the long
run there is no real defence
against Communist aggression in
South Eagt Asia ‘unless you view
it as a much larger region than
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the Indo-China peninsula’. He
feels that the only counter-balance
against Chinese power is a coali-
tion of powers with India ag its
main force.”

Is it not clear, Sir, that Rangaji
echoed just this sentiment of the per-
son referred to above? And who is
that person? None other than
Mr, Humphrey, Democratic Party's
candidate for Vice-Presidency in the
United States,

I do not blame our Professor for this
borrowed stuff. Perhaps it stems
from the extra-territorial faith of the
Swantantra Party,

Coming to the application of the
non-alignment policy by our Govern-
ment, the hon. Minister said the test
of its success lay in the aid that we
got from both the United States and
USSR. If this is the test of true im-
plementation of non-alignment,
then what about Pakistan? Pakistan
ig getting help from the United States
and it is being offereqd aid from the
Soviet Union also, and an additional
third help is from China, Does it
mean that Pakistan is following a
policy of non-alignment with suc-
cess? Indonesia and Ceylon have re-
nounced United States assistance of
late. Does it mean that Indonesia
and Ceylon have ceased to be non-
aligned? That is not the real test
The real test is what impact our
policy has made among the Afro-
Asian nations which cover millions
of people in the world.

And what is the impact? Shri K. P.
Karunakaran, a reader in the Indian
School of International Studies, the
only institute specialising in foreign
affairs and which is conferred the
status of a University by the UGC,
writes in the May 1963 issue of the
Seminar:

“Many observers in Asia and
Africa felt that India was behav-
ing like the big brother, prepared
to give patronising support to
them, but not willing to court the
intense displeasure of the big
powers, against whom they were
engaged {n a bitter struggle.”
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Thig is the impact of the working
of our policy. Oftentimes it is said
that it is due to the inadequacy of
our publicity abroad. No, Sir. We are
not in publicity; but in policy,

Take our attitude towardg the la-
test Tonkin Gulf incidents. On August
5th, the USA warships and bombers
attacked North Viet Nam. Describing
the interna] situation in South Viet
Nam on the eve of these incidents, the
New York Herald Tribune wrote on
August 3rd:

“In late winter and early spring,
the Government analysts began to
say with increasing emphasis,
that the War in Viet Nam was
going very badly indeed, and that
it would end in defeat, wunless
severe, corrective measures were
soon taken.”

Referring to the state of internal
administration in South Viet Nam, the
London Times wrote on August 13:—

“With each shift of power in
Saigon, control gets weaker, pur-
pose is dissipated, and the enlarg-
ing prospect of total collapse
comes nearer. A collapse in morale,
once it affects the Generals and
Civil Servants, it will be beyond
the power of the Americans to
stop.”

Is it now clear, Sir, that the attack
on North Viet Nam in Tongkin Gulf
was to be a calculated morale booster,
and to carry the war into North Viet
Nam, to avoid defeat in South Viet
Nam?

In this bargain, the United States
was pushing the world to the brink of
disaster, We, who unhesitatingly came
out against Britain and France when
Egypt was attacked, are now hesitat-
ing to come out against these provo-
cations of the United States, There
cannot be non-alignment between
forces of war and forces of peace.

Or, take again our attitude to oppo-
sition to foreign bases, which con-
stitutes another crucial test of a
policy of non-alignment. United
States and Britain are exploring the
Indian Ocean to locate a base. The
imperialists say that it is meant to
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be just a radio link. But what is the
truth? | am giving it straight from
the Lion's mouth. The Hindu daled
31-8-1964 quoted a British spokesman
as saying:

“The new American baseg being
sought there are purely and simply
to provide radioc communication
links, but, of course, they could
be extremely usefu] for forward-
ing staging points for troops. If we
find one big enough, and if we
could lay down a runway without
spending millions on it, we could
have a first class base for troops
And what is the strategy these new

bases are supposed to serve? I am
again giving a quotation from the
London Economist dated 5th Septem-
ber, 1984, It says:

“When the winds of change
have pulled the last Union Jack
from the last colonial flagpole, it
looks as if there are still going
to be Western interests and obli-
gations which will keep Britain
active in the wast gemi-circle of
territory round the Indian QOcean
and which will probably call for a
continued British military presence
there, as part of a joint Anglo-
American strategy.”

Is it not.clear that the plea of its
serving as a radio communications
link, is meant to hoodwink the peo-
ple? Ts it not surprising that our Gov-
ernment, on such a crucial issue of the
policy of non-alignment, should pro-
ject the imperialist alibi in this res-
pect?
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All these are proofs of the fact that
of late the sharp edge of our non-
alignment policy against imperialist
war provocations, foreign bases and
colonialism, is getting blunted.

1 agree with Shri K. D. Malaviya
when he said that our foreign policy
is the projection of our home policy.
And our home policy has, of late,
come to lean heavily on foreign aid,
for the purpose of industrialisation,
foreign exchange, food and defence.
This. explaina the soft-pedalling of
anti-imperialiam in our foreign policy.

But let us not forget the adverse
impact this policy is making on the
Afro-Asian nations, Shri Karunaka-
ran, discussing the various conse-
quences of this increasing reliamce on
foreign aid, writes:

“One of such consequences is
that in the eyes of many non-
aligned nations, India, far from
being taken as a leading member
of the under-privileged, is con-
sidered as one moving towards
the privileged.”

I hope the Government will take
note of this serioug development.

Let us see how we are faring in the
matter of bettering our economic re-
lations with Afro-Asian countries. In
this we have to contend with Chinese
competitian in the field. And what
do the Chinese Government do? Shri
Rashiduddin Khan, writing in the
issue of Seminar of October, 1964
says: -

“China has been giving lavish
aid to many Asian and African
countries since 1956, gpectacular
among which are:

N, Korea & N. Vietnam

Cambodia 1956
Cambedia 1960
Nepal 1956
Egypt 1966
Ceylon 1957
Indonesia 1857
Indonesia 1958
Burma 1857
Burma .. 1861
Algeria .-

Guinea .. —

Ghana .o—-

1956—61 4,000 million deilars

22.4 million dollars
26.5 million dollars
12.6 million dollars
4.7 million dollars
27.5 million dollars
11.2 million dollars
14.3 million Sterling
4.0 million dollars
8.4 million dollars
10.0 miflion dollars
25.0 million doYars
19.6 million dedlars
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Shri Hanumanthalya (Bangaicie
City): You are doing propaganda for
Peking,

Shri Umanath: I am giving a quo-
tation from Seminar, published in our
country. This is to show to aur coun-
try what we have to contend against.
Unless we realise this, the question of
facing Chinese competition in Afro-
Asian countries is meaningless. That
is why I am quoting that,

Most of these are interest-free loans,
and their timing is also very impor-
tant. When Egypt's foreign exchange
was blocked by the Western imperia-
lists, this loan was given to Egypt.
Similarly, the loans to the various
other countries were given when they
were battling with imperialism for
freedom. When we were not prepared
to recognise the Algerian Government,
this loan was given to them I am
saying about the timing, and how they
are canvassing in the Afro-Asian
countries.

Against this background, what do
we offer to these countries? We offer
our private industrialists as our Mes-
siahs. Shri D. S. Joshj had gone to
the African countries. Another mission
of the FICCI has gone with official
blessings., They adwvertise for collabo-
ration agreements in these countries.
Even in this respect, how do they be-
have? The Hindu correspondent writes
from Nairobi on 20-8-1864:

“Since Kenya became indepen-
dent, nearly half a dozen Indian
trade and export promotion dele-
gationg have visited Fast African
countries and all of them have
been talking joint Indo-Kenyan
projects with major Indian techni-
cal and flnancial collaboration
without a single project materiali-
sing go far."

Why is it so? Because friends of In-
dian big business are busy exploring
prospects of higher profltability
through these ventures, than better
.economic relationg with these coun-
tries. The image of India, projected by
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these men, is one of a big brother who
has come to exploit them., We cannot
face Chinese competition, nor better
our relationship with these countries,
by a policy of reliance on Indian big
business,

With regard to our neighbours, I
welcome the initiative taken by our
Minister of External Affairs in visiting
some of our neighbouring countries
like Afghanistan, Nepal, Burma and
Ceylon. With regard to the problems
of Indians in Burma and Ceylon, I
welcome the approach that has been
brought to bear, viz.,, one of trying to
understand the policies that these
Governments are pursuing in their
own countries, and of not seeking to
interfere in these policies in any way
whatsoever. But, as far as the human
aspect of the problems of Indians in
Burma and Ceylon is concerned, it is
as much the respongibility of the
Government of India as it is the
responsibility of the other Govern-
ments. And therefore, only to
the extent to which we come
forward to discharge our responsibi-
lities, shal] we be able to insist on the
other Governments to discharge theirs.
I want that the initiative taken in this
respect must be continuously kept up
with vigour. I hope no efforts will be
spared to settle the problems of In-
dians in Ceylon successfully when the
Prime Minister of Ceylon will be visit-
ing our country.

Coming to the crucial question of
our settling the border disputes with
China, it is an admitied fact that there
can never be a military solution to this
prublem, After all, some time or other,
either today, tomorrow, ten years or
50 years hence, a solution to this pro-
blem has got to be found on a political
basis,

It is in this context that the question
of withdrawa] of seven Chinese posts
has come up. Referring to the Gov-
ernment of India’s stand with regard
to this proposal, our late Prime
Minister Nehru said on the floor of
this House, on the 13th April, 196847

“] had clearly stated to Lord

Russel’s representatives and later
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on to Mrs. Bandarnayka, that this
could be considered if a proper
approach was made to wus by
China. No such approach has
been made and therefore, the
position remains the same as
before.”

Even without the Chinese Govern-
ment approaching us, our Government
have considered this proposal anrd
declared their stang that an act ot
withdrawal of the geven Chinese posts
would be considered as fulfilling the
obligations under the Colombo pro-
posalg and that we would be prepared
to start direct negotiations.

What that would mean is elarified
by Mr. Felix Bandaranaika, re-
presenting the Ceylon Government. in
his statement to the Cevlon House of
Representatives on 19th August, when
he said:

“1 think perhapg it is falr to
say that the most important ques-
tion on which the two sides can
meet and discuss matters round a
table. woulq be the establishment
of the basic principles of what
they are to discuss. At the time
the Colombo  proposalgs were
being formulated as long ago ss
December, 1962, and January,
1983 the problem was one of con-
solidating a ~ease-fire. The cease-
fir= is now well and trulv con-
snlidated, and the tension h=s
eased. The Colombo proposals
have prevented gn immediate
outbreak of confliet again. To
that extent they have made a
contribution, and what remaing is
the ultimate negotiations of a
boundary.”

Tn so far ag our Government consi-
dered the proposal for the withdrawal
of the seven Chinese Posts
without waiting for the proposal
to come from the Chiness Govern-
ment it certainly amounts to our
‘Covernnient taking 'some initiative
for the purpose of breaking the stale-
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mate. Having done that, I only sub-
mit that this initiative must be vigo-
rously pursued by all channels in-
cluding the diplomatic channel. Cer-
tainly, no one can say that resort to
diplomatic machinery is derogatory
to our national honour.

1 wish to state that my submission
is in keeping with a growing trend
of thought among various cross sections
of our people. For {nstance, 1t
Times of India dated 24th Awugust,
1964 echoeg that tenq thus:

“A failure to press ahead on the
substantive issue after the pur-
pose of the Colombo proposals has
been fulfilled. will be most damag-
ing and may indeed. remove all
possibility of any fruitful nego-
tiations in the future.”

Capital dated 23rd July, 1964, writes:

“l am not <uggesting that the
affair with China can be settled
in a couple of days, or even
months or vears. What T am wary
about is the vested interests that
may grow over prolonging the
affair both in New Delhi and
Peking. Years ago, I had to
negotiate with a landlord for the
present offices of Capital. This was
first done through two firms of
solicitors and the correspondence
went on and on. I then spoke to
the landlorq direct and exchanged
a couple of simple letters with
no legal jargon at all........
This is where Mr. Swaran Singh
can apply himself with wvigour.
If with Mr. Bhutto his brief was
to make the talks yield noth-
ing, with China he can take new
initiatives..........The Colombo
proposals were never promising.
Other ways remain.”

As early as 12th June 1964, Wwhen
Vinobhaji advocated the acceptance
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of the seven posts withdrawal pro-
posal, he did not want our Govern-

ment to stay where it was after
acceptance. He said:
“India should accept it, take

further steps and go ahead.”

Ang further, he advocated unilateral
steps by India.

This growing trend within the coun-
try for our taking the initiative to
break the deadlock arises out nof a
serious rethinking relating to the
harmful effects of the present deaa-
lock to our country.

Even as early ag May 27, 1963. Mr.
N=nporia reftected jt sharply when
h2 wrote:

“Washington would prefer a sort
of permanent status quo as the
most convenient golution of
awkward problem. China will
agree to this for other obvious
reasons, which means that the
we'ght of opinion will be in
favour of no one breaking the
present deadlock. ...

“And if the deadlock is not
broken at some time in some
wav, New Delhi will be reduced
to drifting from one point of
helplessness to another.”

And at another place he says:

“Peking is under no obligation
to take the initiative since it al-
ready has what it wanted”

Sir, this Government must Rtake
rerious note of thig trend of thought
and firmly go ahead. This trend was
enly in driblets in 1963. Today in
1964 it has grown into streams. Since
it s in full conformity with our
countrv's  genuine interests, it is
brund to grow into torrents in the
future.

Shri Braleshwar Prasad (Gaya):
Mr. Deputy-Speaker, Sir, the answer
to the question whether we should
comeg to terms or not with
China and Pakistan depends upon a
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correct evaluation of the nature and
scope of the Sino-Pakistan Pact.
Clina and Pakistan are in league wilh
England, France, West Germany,
Turkey and Iran. The aim of Eng-
‘erd, France and West Jermany 1s L0
drive out the TUnited Stateg ol
America from Western Europe but
this cannot be done unlesg Russia is
driven out from South Eastern
Europe. But Russia cannot be driven
out of Southern Eastern Europe un-
less it is driven out of the Heartland.
But jt does not lie in the power of
England, France and West Germany to
drive out Russia from the heartland.
Turkey, Iran, Pakistan and China
surround the Heartland. The last
attempt to integrate Central Asia
with Turkey was made by Anwal
Pasha, Turkey, Iran and Pakistan are
to drive out Russia from the Cau-
casus and Central Asia. China is L0
drive out Russia from Siberia. Cen-
tral Asia hag been the home of Pan
Tslamism since time immemorial. The
Arabs were the hewers of wood and
drawers of water in the Ottoman
Empire. The aim of the [foreign
policv of Pakistan 1s to ressurrect the
Ottoman Empire with Islamabad a8
its capital. The establishment of a
confederation between Turkey, Iran
and Pakistan would constitute a threat
to the territorial integrity of Russia
in the Caucasus and Central Asia.
Siberia is the only region where China
can expand. India and South-E=st
Asia are overpopulated. The condi-
tion precedent to the maintenance ot
the American power in the rimlana
end of the freedom and territorial in- -
tegrity of all the countries of Asa,
Africa and Europe is the maintenance
¢! the territorial integrity of Russia
in Asia.

The emergence of China as an
wollow peril and the coming togelher
of Ergland, France, West Germany,
Turkey, Iran, Pakistan and China as
a result of the establishment of the
tharmenuclear stalemate have placed
Russia, America, India and the /rab
wotld in one camp. The goal of
world disarmament woulq have been
achieved by now if the Afro-Asian
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sector of the rimland in general and
China in particular had been divided
after the close of the Secand Woria
War like Europe in General and Ger-
many in particular into two spheres
of 1mfluence—Russian ang American.
“What United Germany was to Europe,
probably that or more is China to
the Afro-Asian sector of the rimlana.
Y hat Latin America in general and
Cuba in particular are to Unilea
States of America in the New Worla,
probably that or more, are South
Chma and the continental and penin-
sular regions of Asia bordering ihe
Pacific Ocean to the United States o!
America in the Asian Sector of the
rimland. What the States of South-
Eastern Europe are to Russia ™n
Europe probably that or more are
Turkey, Iran, Pakistan, Tibet, Sin-
kiang, Inner-Mongolia, Manchuria sad
Nno:th China to Russia in Asia.

The division of Europe intu 1wo
spheres of influence has provea hene-
ficial to humanity in general snd Lo
the peoples of Europe in particular.
The multipolar world hag been rc-
placed by a bipolar world and Europ:
has been enjoying peace and pros-
perity which cannot be interrupted by

any political catacylsm. The Second
World War broke out because the
statug quo had become ‘obsolete in

Europe. The conflict between Russfa,
America, the Arab World and India
on the one side and England, France,
West Germany, Turkey  Iran, Pakis-
tan and China on the other is due lo
the fact that the status quo on the
the stage 'of international politics in
general and in the Afro-Asian sector of
the rimland in particular has pecome
obsolete. British, French and German
hegemony may be established over
Eastern Europe and Russia within the
framework of a United States of
Europe and over large parts of Asia,
Africa and the United States of
America; Pan-Islamic hegemony may
be established not only over the Cau-
casus, Central Asia and large parts
of India but over the whole region
extending from Moracco to Indonesia
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and Chinese hegemony may be estab-
lished over Siberia, the continental
and peninsular regions of Asia bor-
dering the Pacific Ocean and over
large parts of India, Africa and the
United States of America if a politi-
cal settlement is not arrived at bet-
ween Russia and America on the basis

., of the division of the Afro-Asian sec-

tor of the rimland into two spheres
of influence—Russian and American.
The heartland has been the home of
invaders since time immemorial. The
rimland has suffered much as a re-
suit of these invasions. The days of
Chengiz Khan, Timur, Nadir Shah and
Ahmedshah Abdali may come back

once again if Russia .. (Interrup-
tions.)
15.00 hrs.

Shri Eapur Singh (Ludhiana):

‘The hon, Member is making an origi-
nal contribution but the other Mem-
bers are laughing. I go not know what
is there to be laughed at.

Shri Swaran Singh:
Member also is smiling.

The hon.

Shri Koya: Everybody may not be-
lieve in astrology. (Interruption.)

Shri Brajeshwar Prasad: I am not
indulging in astrology. This is my
estimate of the situation. The days of
Chengiz Khan, Timur, Ahmed Shah
and Nadir Shah may come back and
if Russia is driven out of the heart-
land . . .

Shri Swaran Singh: They will not
come back.

Shrl Brajeshwar Prasad: I do. not
say that those days will come back.
Please listen to what I say. If Russia
is driven out of the heartland, and if
China and the Pan-Islamic States
fail to establish law and order over
this region India would flourish in a
Russo-American world for the
does not cut across the path of Russia
India would
perish in a world of Pan-Islamism.and
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Chinese hegemony for she cuts across
the path of China as well as the
Pan-Islamic States.

The champlons of the multi-polar
world—England, France, West Ger-
many, Turkey, Iran, Pakistan and
China—are bound to0 be routed
because the bipolar world cannot be
broken up into a multi-polar one.
The world will be destroyed and not
transformed into a multi-polar one if
all States become thermo-nuclear
powers. It lles within the power of
Russia and America to destroy not
only China but the whole world with-
in the twinkling of a moment.

The conflicts between India on the
one side and China and Pakistan on
the other can be resolved only by
the induction of Russian troops into
the Aksai Chin, The Chinese inva-
sion of India has rendered null and
void the offer that China might use

the Aksai Chin road for civil pur-
poses if both Indian and Chinese
troops withdrew from that region.

The Government of India cannot be a
party to the concentration of the
Chinese troops on the Sino-Indian
and the Sino-Soviet frontiers. At
the back of the minds of those who
want the Government of India to
lease the Aksai Chin to China, or to
give up the lien over the Aksal Chin
area, is the idea that Russia is the
common enemy of both India and
China, and therefore, the Government
of India should permit the concentra-
tion of Chinese troops on the Sino-
Soviet frontier.

An Hon. Member: How can she
prevent it?
Shri Brajeshwar Prasad: China

needs Aksai Chin to keep Tibet and
Sinkiang under bondage, Sinkiang is
directly connected with China. Fast
Pakistan has no connection with
West Pakistan. The Aksai Chin road
is a corridor connecting Tibet with
Sinkiang. By suggesting to the
Government of India that the claim
over the Aksal Chin should be walv-
ed, the ground is being paved for the
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construction of a corridor connecting
East Pakistan and West Pakistan.

Mr. Deputy-Speaker: The hon.
Member's time is up.

Shri Brajeshwar Prasad: I am the
only Member of this House who speaks
only on this subject.

Mr. Deputy-Speaker: There are
others also. He has taken more than
15 minutes.

Shri Brajeshwar Prasad: Two
minutes more, Sir. The continuance
of the deadlock would lead to the
liberation of the Aksai Chin and faci-
litate the passage of Russian troops
into Tibet. Russia took back Sakha-
lin from Japan after a lapse of 40
years. If we give up our lien over
the Aksai Chin either the Sino-
Soviet Pact may be resurrected or a
Sino-American entente may be form-
ed or both Russia and America may
come to terms with China or both
Russia and America may be driven
out of the Heartland and the Rimland.

The alm of China 1is to establish
hegemony not merely over the NEFA
and the Aksaj Chin but over large
parts of the world. Com. Tito has
compared Com. Mao with Chengiz
Khan and not with Hitler. There
was an element of saving grace in
Hitler. Chengiz Khan on the other
hand was a purely destructive force.

To expect that China which has
conquered Tibet will solve differences
with India through mutual adjust-
ment {s sheer fantasy. England,
France and Russia tried their level
best from 1870 to 1939 to solve their
differences with Germany through
mutual adjustment. Two world
wars and a few European wars had to
be fought in order to liquidate the
German menace. In the Aksai Chin
no mutual adjustment is possible
because the whole defence system of
India and the Heartland and all hopes
of independence for Tibet and Sim-
kiang would be shattered to pieces if
the Chinese are allowed to bulld a
missile base In that reglon where
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the best missile base in the world
can be built. The dismemberment
of China as the result of either a
Sino-American war or a Russo-
American political settlement on the
basis of the establishment of Russian
hegemony over Turkey, Iran, Pakis-
tan, Tibet, Sinkiang, Inner Mangolia,
Manchuria and North China, and of
American hegemony over South China
and the continental and peninsular
regions of Asia bordering the Pacific
Ocean is inevitable if the achievement
of the goal of general and complete
disarmament is the next step in poli-
tical evolution and if the threat of
the Yellow peril is to be combated
by Russia and America. No honour-
able settlement with China and Pakis-
tan on the basis of vacation of aggres-
sion iz possible. If negotiation was
not a condition precedent to aggres-
sion, how can it be a condition pre-
cedent to the vacation of aggression?

The reason why many countries are
not sure that the Chinese action in
the Aksai Chin amounted to aggres-
sion is that all States are enemies of
one another by virtue of the impera-
tives of power politics in a world of
anarchy. Hitler was labelled an ag-
gressor only after he had invaded
Poland and not when he took over
the Rhineland, Austria and Czecho-
slovakia. The many countries which
are not sure that the Chinese action
in the Aksai Chin amounted to aggres-
sion are those which want to capture
the Chinese market. Some of them
are happy that India has been thrash-
ed by China. The widening rift bet-
ween Russia and China has brighten-
ed the prospects of a Sino-American
.entente. This consideration impels
some states to pretend that they are
not gure that the Chinese action in
the Aksai Chin amounted to aggres-
sion. There are some states which
do not want to supvort India unless
she joins the American block. The
fear of China prevents others from
zharacterising her as an aggressor, In
any case outsiders are not competent
to pass any judgrhent on the auestion
of our frontler with China which ex-
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tends over a distance of nearly 2,800
miles.

Dr. L, M. Singhvi: Mr. Deputy-
Speaker, Sir, I am everwhelmed to the
extent of being floored and I am un-
able to compose my thoughts after
hearing such profundities propounded
by my learned predecessor. We arz
glad that the hon. Minister of Exter-
nal Affairs has taken the earliest
opportunity to give us a review of
the international situation and to share
with us his thoughts. If I may be per-
mitted to personify the tasks of foreign
policy in our contemporary world, I
would describe the task of the pre-
sent, Foreign Minister as representing
the fullness and meaning of ages past
on his face and on his back the bur-
den of the world We wish him
strength in order that he may be able

to carry his burden, which is a
national task, with his accustomed
competence.

Before ] return to the review of in-
ternational affairs put before us by
the Foreign Minister, ] would also like
to tender, in all humility, my felicita-
tions and articulate the nation’s grati-
tude on the return of the President
of our Republic who has explained
India's foreign policy so ably and so
well while he was abroad.

I must confess that I for one and I
hope the whole House today misses
the spiritual eloquence and the re-
freshing presence of the late Prime
Minister even though many of us had
on various occasions differed from him.
We are duty bound to harken to the
memory of the man who was the
principal architect of these foreign
policies, such as thev are. ¥ should
therefore first of all like to remind
hon. Members on both sides of the
House that the architect of these
foreien policles was not a dommatic
man, he was nelther hide-bound man
nor orthodox. He had a livelv abher-
rence for orthodoxy and for rigidity of
approach.

In sayine so I should Ifke to quote
a portion of his speech, which perhaps
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was his last speech in this House on
the subject of foreign affairs: While
dealing with Acharya Kripalani's pro-
posal to do away with non-alignment,
he had this to say:

“Non-alignment is not a basic
policy of ours or of any country.
It is our reaction to events, and
more particularly, our desire to
maintain our independence of
thought and action. Ii arose chief-
ly because of the two power blocs
headed by the United States of
America and the Soviet Union,
and ouy desire not to get entangl-
ed with them. To some extent it
continues, but many changes have
taken place in these alignments.
The USA and the Soviet Union
are not so bitterly opposed to each
other as they were, and they are
growing closer to each other.
Among the power blocs, internal
differences have arisen, and in
some oses, they amount almost
to a split. Thus, the Soviet
Union and China. the two com-
munist powers, have practically
separated from each other and are
bitterly opposed to ea.h other. In
the western bloc, some differences
have also arisen. Meanwhile a
large number of newly indepen-
dent countries have come into
existence and most of them adhere
to the policy of non-alignment.”

I am not quoting our late Prime Minis-
ter to demonstrate that in the last days
of his life. he had grown to question
the foundations of the policies which
he had formulated. I am quotineg him
to show that he kept alive in him a
questioning open-mindedness
the realism and the practical value of
the underlving ideas ot the policles
which the Government, in his opinion,
should be following.

Therefore, T should like first of all
to say that we should not extol or
place on a pedestal our policy of non-
allenment as if it were a wveritable
deity. We should not plav this up as
a permanent principle, for in inter-
natioral affairs, it would be unwitting
innocence on our part to do so. It
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would, in my opinion, sap the vitality
of our foreign policies and may undo
the promise of our tomorrow in foreign
affairs.

15.12 hrs.

[Mg. KBADILEAR in the Chair]

Non-alignment is not to be viewed
as a mere inaction or inertia, prompt-
ad by fear that if we act, we might
commit sin. It was the positive con-
tent that was given to the policy of
non-alignment by the late Prime
Minister which I think did do a great
dea] of good, to this country's national
interests in the international con-
text. To the extent that neutrality
or non-alignment iz negative, to the
extent that it represents inertia and
inaction, it is to be eschewed by u
virile nation. I should like to sav that
it is not my purpose here to say that
non-alignment is sanctioned by a
moral evaluation of the world, nor
would I like that our country should
look with contempt and judge other
countries in a denigrating way. For,
in my opinion, the global aspects of
international affairs should bring upon
us more of a sense of cosmic humility
rather than an attitude of presumption.

We find that in the non-alignment as
it has been pursued by our country
for sometime past, there has come to
enter a certain listlessness, a certain
flagging of the human spirit, a certain
weakness, if I may say so. ‘This,
if allowed to continue in the foreign
policies of our country, would efface
the very idea of non-alignment and
would undo the conception of non-
alignment, as a positive force in in-
ternational affairs. T submit that the
time has come when the policies ex-
emplifying non-alignment should be
reviewed realistically, with a view to
impart to them a forward-looking
content, a certain programmatic vision,
a certain hope for the under-privileg-
ed nations of the world, {0 impart to
these policies the promise that we
shal! redeem the freedom of the rest
of the world. At least we shall strive
towards that end. Whenever we fail
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or flag in this effort, we would be
pursing a policy, by whatever name
it may be called, which would be
calculated to undo our national inte-
rest and which would take us away
from playing the role that we should
be playing in internationa] affairs.

The late Prime Minister had said
in his last speech on foreign affairs in
this House to which 1 referred that
by and large, the content of non-align-
ment today was psychological. It ap-
pears to me that it is being further
diluted today and I would not pass
any judgment on this, but it does ap-
pear that non-alignment is perhaps
being redefined today, either because
non-alignment as it was known earlier
has lost meaning in the world of ours
or because it does not have the kind
of validity or force it used to have be-
fore. It appears to me that this is
represented by the composition of the
forthcoming conference at Cairo. One
would be hard put to define that con-
cept of non-alignment which combines
these motley nations together to a
common approach to foreign  policy
and yet I would like to say that this
association is useful not only to us
not only to the various small nations
which belong to this assoclation, but
also to a progressive growth of inter-
national society on sound principles
of human rights and anti-colonialism.

1 would like to submit that unless
non-alignment is made more dynamic,
unless, we strive together to give it
content and meaning, unless  non-
alignment comes to have an entirely

different, aspect than it had hitherto, -

namely, a force for a war against
poverty, a force for emancipating the
under-privileged nations from the
shackles of economic backwardness,
we would not be able to claim the
leadership which has been given to
us by the nations which look to India
as one of the fore-runners of freedom.
This is because I think in the world
of today, the emergence of poly-
centrism or the emergence o many
centres of power, is necessary In order
not only to relieve the rigours of cold
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war, but also to spell out the phase of
creative development of international
gociety.

Mr. Chairman, the communique =ut
the Commonwealth Conference was
not so objectionable or exceptionable
because it contained a somewhat in-
nocuous reference to an effort being
made to compromise our differences
with Pakistan, but it was highly
objectionable in asmuch as it refrained
to take note of the menace which
China represents today in Asia, it was
highly objectionable because it did not
articulate a categorical reaction to
the Chinese aggression on India. Sir,
the Chinese are carrying on today an
incidious, frenzied, crusading propa-
ganda against us, and our response to
this, our answer to this really is
anaemic, it is ineffectual. It is an
apology for an answer. Unless we are
able to meet this threat of psychologi-
cal warfare initiated by China we will
not be able to project India in the pro-
per perspective in the international
world. This is happening both in
Africa and in Asia where Asians look
to the two examples of India and
China with anxiety.

In this context, I should briefly like
to refer to the question of admission
of China. Time has come when the
Government should review its appro-
ach to this whole question. The Unit-
ed Nation’s Charter clearly savs that
it would admit to the United Nations
those countries which are ready and
willing to carry out the obligations
under the Charter, which are willing
to keep peace. Our sponsorship of the
Chinese admission to the United
Nations does us no credit and it is
wholly contradictory, inconsistent, im-
proper ang even illegal. T would sub-
mit, at a time when we were asking
for the exvpulsion of South Africa from
the United Nations for violating cer-
tain dictates of the Charter, it 1is
entirely incomprehensible why we
should be svonsoring the cause of
Communist China’'s admission to the
United Nations
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Mr. Chairman: The hon. Member's
time is up.

Dr. L. M. Singhvi: Sir, allow me five
more minutes. I am the only speaker
from my group.

Mr. Chairman: He has taken already
20 minutes.

Dr. L. M. Singhvi: Sir, 1 have hard-
ly taken 15 minutes. Anyway, other
speakers before me were given 20
minutes and 25 minutes.

Mr. Chairman: He has already taken
20 minutes. He may have two more
minutes.

Shri Kapur Simgh: Sir, he is such a
learned speaker. ... (Inte‘rmpﬁuﬂ_).

Dr. L. M. Singhvi: Sir, if your re-
cord shows that I have taken 20
minutes, I have nothing to say. But
I think I have only taken 12 to 15
minutes.

I want to say a word about the
plight of persons of Indian origin
abroad. This unfortunate class is
tortured, it is in difficulty, the Indian
has had a raw deal and, what is more,
the agony and pain end of this all is
that he has been disowned by his own
Government, in a certain way, not
openly but in a way which is painful-
ly evident. I had occasions to witness
this. I hope Indian diplomacy will
show more resourcefulness to come to
the rescue of the unfortunate, embit-
tered Indians abroad.

Sir, before I conclude I should like
to emphasise that the time has come
when we should try to secure a seat
for ourselves on the Security Council
and, perhaps, a rational and realistic
revision of the United Nations Charter
at an early date.

In concluding, I should like to quote
from the Vedas which say: WIfarea
afw  that we must establish peace
which will give birth to peace and
which will be based on a proper com-
bination of our peaceful intentions and
the capacity for righteous indignation.
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This is the invotation which is held
for us as a beacon light by Yajur Veda
which I have translated in these words:

“Luckless and in error was ],
while I was incapable of just in-
dignation, I invoke you Oh just
indignation, Fortify me with your
strength.”

Shri Osman Ali Khan (Anantapur):
Mr. Chairman, Sir, since this House
met last discussed the international
situation, the cauge of world peace
and international goodwill has suffer-
ed g loss in the passing away of our
beloved leader Jawaharlalji. Our
great esteem for him. Our respect
and regard for him is manifest in our
adhering to hig policies and in our
carrying out the tasks for which he
ceaselessly strived during his life
time,

Qur Prime Minister, Shri Lal
Bahadur Shastri, has made it clear
ang has reiterated more than once the
continuance of our foreign policy.
The policy of non-alignment and the
policy of working for world peace and
the principles of co-existence will
form the basis of our foreign policy.

The hon. Member opposite, Shri
Ranga, and also Acharya Kripalani,
referred to the policy of non-align-
ment at length in their speeches. Shri
Ranga said; “It is most unfortunate
that we stick to dogmas long after
their use is over. My fear is that it
has no positive role to play”. Shri
Rangg is a senior politician and hails
from my State of Andhra Pradesh. 1
have great respect for him, but poli-
tically we differ. I am unable to
understand when he callg this policy
of non-alignment g dogma. Does he
call it a dogma. because we havesaid
our foreign pelicy is the natural result
of our rich heritage of the ages? Sir,
I will have to assert that this olicy.
of non-alignment is not merely not
a dogma, it is the only rational,
realistic policy the country could have
pursued in the present day world.

The world today is threatened to
extinetion by stock-piles ‘of nuclear
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and thermo-nuclear weapons. The
:hought uppermost in the minds of
people all over the world is to save
this world from destruction. Small
nations and big nations are all con-
cerneg because they have realised the
implications of a nuclear war if ever
it happens in the present day world
In these circumstances, efforts for
peace and policies of peace 8re the
crying need of mankind. and our
policy of world peace ig directed to
meet this essential objective, this
essential need of humanity.

The hon. Member, Shri Ranga may
agree—he actually agrees—with this
policy of peace. but, at the same time,
he questions the usefulness of the
policy of non-alignment. The answer
to this is not far to seek. The policy
of non-alignment is the natural corol-
lary to the policy of peace. 1 may
illustrate this by a common place
example. Let us assume that there
ars two persons who are engaged in
a quarrel or in a fight and there a
third and fourth persons arrive. I
the third and fourth persons join the
persons who are quarreling or engag-
ed in a fight the quarrel is intensificd.
If, on the other hand, those two
persons stand aside, they remain non-
aligned, and they help in solving their
dispute they would be helping in
establishing peace between those first
two persons.

1529 hrs.
[Mr. KHADILKAR in the Chair)

1]

Sir, our policy of non-alignment has
so far helped in preventing conflicts
and in reducing tension in the world.
Our role in Korea and Congo and
our part in Vietnam, in addition to
our contribution in the United Nations
and to the cause of disarmament, are
illustrations of our policy of peace
ang non-alignment, The policy of
non-alignment has served not only its
basic ethical objective of promoting
world peace but it has also paid us
dividends on the home front, We had
been able to maintain the most cordial

SEPTEMBER 28, 1064

Situation 4106

relations not only with the United
States, West Germany, United King-
dom and the other Western bloc coun-
tries but we have also been able to
maintain the most cordia] relations,
the friendliest relations with the
Soviet Union. This has been render-
ed possible because of our policy of
non-alignment. If we had been able
to secure massive economic aid from
both the power blocs, it is due to this
policy. We have been able to get
economic aid not only from the United
States and the Soviet Union but we
have been able to obtain moral sup-
port as well as help to build up our
defences from other countries too to
meet the challenge of the Chinese
aggression. As a result of our secur-
ing the help of the Sovigt Union, as
well ag the Western bloe countries,
China today stands isolated in the
world. This is entirely due to our
policy of non-alignment,

Professor Ranga and some other
hon. Members have said that non-
alignment is not & positive policy. I
may say that it is not a passive policy
either. It is different from neutral-
ism. A neutral counlry remains aloof
from the world issues. According to
our policy of non-alignment, we do
not pre-judge issues; wa judge each
issue on merit and take our decision.
Having taken that decision, we act
upan that decision. Shri Ranga dur-
ing the course of his speech asked:
“non-alignment against whom? Not
against Russia, because it is not neces.
sary; nor is it against the United
States, because it is not necessary.”
Then he goes on to say that this
policy does no longer serve any pur-
pose because Russia and the United
States are coming together. I do not
understand him when he asks against
whom this policy is directed. It is
evident that this policy of non-align-
ments ig not directed against anybody.
If at all, it is g policy directed to-
wards promoting goodwill and friend-
ship between the nations of the world.

It is true that there has been lessen-
ing of tension and there has been
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better understanding between the
Soviet Union and the United States.
But to what extent has there been
improvement is a point to be noted.
While it is true that there has been
better, understanding, all the same, it
is most inadequate. The progress at
the disarmament conference is still
very slow. The stockpiling of nuclear
weapons by either side is continuing
still, threatening worlg to extinction.
Unless and until we succeed in dis-
arming these two great countries,
unless and until we make progress at
the disarmament conference, we can-
not say that the relations between the
Uniteg States and the Soviet Union
have improved. Many sparks of con-
flicts appear on the international scene
off and on and we cannot say that
these two countries have come to-
gether, justifying an alteration of our
policy of non-alignment. Even ggsum-
ing these two countries have come
together, I still feel there is no reason
for us to give up our policy of non-
alignment and align ourselves with
the Soviet Union and the United
States against China, as has been
pointeq out by Shri Ranga.

There has been some criticism both
in this Houge and outside about the
communique issued at the end of the
Commonwealth Prime Ministers’ con-

ference. In a short passage in the
communique:
“The Prime Ministers have

noted with satisfaction the public
statements of the Prime Minister
of India and the President of
Pakistan and have expressed hope
that the problems between them
would be solved in the same
friendly spirit.”

There has been much hair-splitting
about the consequences and implica-
tions of this communique. We have
to read the words in the communique
in their proper perspective. The re-
ference is not to any discussion of
what hag taken place in the Com-
monwealth Prime Ministers’ confer-
ence. There is no reference in the
communigue to Kashmir. No harm
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couly possibly be done by such a
reference to our cause. Ag far as the
reference in the communiqug to con-
ciliation is concerned, it is conditional
on two parties ggreeing to mediation.

If anybody has reason to feel dis-
appointed about this communique, it
is President Ayub Khan of Pakistan.
He has not succeeded to include even
many attempts that he made at the
Conference to have included in the
communique a reference to Kashmir,
He has not succeeded to include even
a reference to the proceedings of the
Commonwealth Prime Ministers’ Con-
ference in the communique. It
appears there was a digcussion for two
hourg in the Commonwealth Prime
Minis:ers’ Conference and at the end
of the two hours the Commonwealth
Prime Ministers agreed not to refer to
any discussion in the communique;
they also agreed not to refer to
Kashmir in the communique. All
that they have done is to refer to the
public statements of the Prime Min-
ister of India and the President of
Pakistan,

1t may be asked why there should
be even that reference in the com-
munique. For an answer I can do no
better that gquote the hon. Finance
Minister on the subject. He has re-
plied to it in a short sentence. He
said “it was unnecessary but hardly
objectionable”. Many an unnecessary
thing has gone into this communique.
It has been done to please several
Prime Ministers who were present at
the Conference.

The publicity advisers of Pakistan
have tried to make it as if they have
gained some victory in this Confer-
ence by this mere reference in the
communique. 1 will say that they
have done this as a face-saving
device; they have done this to cover
up their miserable failure in their
attempt to have in the communique
a referenc to Kashmir or even to the
proceedings of the Conference in
spite of all that President Ayub Khan
hag said in the Conference about
Kashmir and the dispute between
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[Shri Osman Ali Khan]
India and Pakistan. Having failed in
their attempt, they want to make
their people believe that they have
succeeded in their attempts in having
included in the communique a refer-
ence to Indo-Pakistan relations.

It will ill-serve the presentation of
our case if we ourselves protest
against the working of the communi-
que, thereby endorsing the claimg of
Pakistan. We will be playing into the
hands of the propagandists of Pakis-
tan by doing so. But | must admit
that there is justifiable apprehension
in the minds of some people in this
country that this reference, harmless
though it may be, still has its impli-
cations. It may be that the first
reference is harmless. Next year they
may go a step further and they may
refer more directly to the dispute
between two Comonwealth countries.
So, there is some apprehension, justi-
flable apprehension if I may say so.
1 am sure, Government will resist any
such attempt as and when it arises.

Mr. Speaker: He should
now.

Shri Osman Ali Khan: Could 1 have
five more minutes?

conclude

Mr. Speaker: T am sorry. Shri Swell.

Shri Bade (Khargone): As Shri
U. M, Trivedi is not here, I may be
given a chance.

Mr. Speaker: I am sorry, all groups
cannot be accommodated. Shri Swell
will have ten minutes,

Shri Bade: If Shri Swell could be
given an opportunity, why not I?

Mr. Speaker: They should not com-
pete with each other. I will see if 1
can give him an opportunity.

Shri Swell (Assam—Autonomous
Districts): Mr. Speaker, I will try to
confine to ten minutes, although it is
rather somewhat disappointing.

Mr. Speaker: Quite right. 1 share
hiy diseppointment.
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Shri Swell: Mr. Speaker, followwng
the sad demise of our late Prime Min-
ister, who for seventeen long years
was the soul and substance of our
foreign policy, and preceding the con-
ference of non-aligned nations in
Cairo just by a few days, this discus-
sion appears to have an importance of
its own and has not come a day too
soon.

During the very limited time that
you have been pleased to give me, I
will only draw attention of the House
to a number of developments in the
international world which appear to
me tp be of special significance and 1
shall conclude by urging on the Gov-
ernment to adopt a more politically
dynamic approach towards the solu-
tion of our problems.

Firstly, the death of Shri Jawaharlal
Nehru by itself was the most porten-
tous event for us. Not only have we
lost the man who with both his hands
lifted India to an honourable position
in the comity of nations but also his
death has excited the world's curio-
sity about us and our future.

Secondly, our inglorious perform-
ance in the Commonwealth Prime
Ministers’ Conference in London in
July last has fllled many people with
misgivings not only in this country
but also abroad as to whether we have
the capacity to maintain the position
that we have been holding so far.

Thirdly, our Prime Minister, who
has not been anywhere outside India
beyond Nepal, will make his debut in
an international meet in Cairo. He
has an onerous duty on his shoulders
not only in filling the place, a big
place, occupied by Shri Jawaharlal
Nehru so far but also he will have to
retrieve somewhat the position that
we lost in the London Conference.

Fourthly, for the first time in the
history of our country we have a
Minister who is solely in charge of
external affairs and if grievous mis-
takes in _the working of the External
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Affairg Secretariat or in our missions
abroad were detected in the past
because of Shri Jawaharlal Nehru's
preoccupations with his duties as
Prime Minister, those mistakes cannot
be excused now.

Fifthly, the prospects of peace in
Nagaland which were raised in our
hearts by the current peace talks seem
now to be dimmed and I am filled
with masgivings and forebodings tnat
if these talks should fail and another
bloodbath should take place in Naga-
land, the intervention of the Chinese
Army or the Chinese volunteers in
that part of our country cannot alto-
gether be ruled out.

Sixthly, our disputeg with Pakistan
and China remain where they were
before. We have a tremendous lega-
cy and it is for this Government to
prove whether they are worthy of
this legacy, whether they can main-
tain it

The Minister of External Affairs in
the speech that he read out to the
House last Friday has reiterated that
this Government will abide by the
policy enunciatedq and built up over
the years by the late Prime Minister.
He has also reiterated the two basic
tenets of that policy, namely, non-
alignment ang peaceful co-existence.
May I submit, Sir, that I do not think
that there are many people in this
country who will seriously and basi-
cally differ from that policy except
in the implementation of it, in the
nuances given to it, in the emphasis
placed on it from time to time on
different issues? There cannot be a
departure from that policy because
the only alternative to that is confron-
tation and the risk of global annihila-
tion. [ agree with what the External
Affairs Minister said the other day
that thig policy has earned for wus
rich dividends; but I would not go
into that because the time in my

- handg is limited. 1 would, however,
take this opportunity of congratulat-
ing the Minister of External
Affairs for having taken the earliest
opportunity, soon after assuming ree-
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ponsibility, to visit our neighbouring
countries, Nepal Burma, Afghanistan
und Ceylon. It was altogether a step
in the right direction, for if we are
to exist as a nation, we have to exist
together and get along with our
neighbours. We have problems with
these neighbourg of ours and these
problems huve got to be solved sconer
or later in u friendly and a co-opera-
tive spirit. I note that the Minister
of External Affairs has also agreed to
accept the invitation of the Foreign
Minister of Pakistan to visit that
country in the near future, 1 wish
him godspeed in this venture also.

That, Sir, will Jeave out only one
more immmediate neighbour of ours but
which is the most portentous ag far
as we are concerned, China. With re-
gard to China we have been repeating
that we stand for a peaceful solution
of our dispute with her. We have ac-
cepted the Colombo Proposals and
we' have gone even a little beyond
that. We have said that if China
would withdraw the seven posts in the
demilitarised zone in Ladakh, we shal]
consider that a substantial fulfilment
of her acceptance of the Colombo pro-
posals and that we are prepared to
sit on the negotiating table with her
thereuafter. But  notwithstanding
the rather optimistic statement of Mr.
Felix Bandarnaike in the Ceylon's
House of Representatives to this effect,
China has so far prevaricated, But,
may I submit, that there is no reason
to be pessimistic; there is no reason
for us yet to lose our balance and to
cry a wolf. There is no doubt that
we have got to safeguard our territo-
ria) integrity, that we have got to
strengthen our defences. In this re-
gard the statement made by the De-
fence Minister on the defence aid from
the USA and the USSR the other day
has been encouraging. But let us not
lose the larger world perspective and
that if we are to solve this problem
with China, we can solve it not in

the military way but in the political
way.

We have taken a certain stand with
regard to China. It will be uselegs o
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[Shri Swell)

expect—it will be foolish to expect—
that China, a great and proud nation,
to come round meekly to ourterms,
specially so after the debacle that we
suffered at her hands. But we have
also to remember that China bears a
chip on her shoulder because she has
been denied a place in the United
Nations Organisation which she thinks
is her due, because rightly or wrongly
she feels that she has not been dealt
with properly by Soviet Russia which
she considers as a sister Communist
country. But things are piling up for
China too. Under the impact of these
developments there are signs that
China has been forced to rethink about
her entire approach and attitude to
world problems. There is the Gulf
of Tongking episode the other day
when next door to China the Ameri-
can Fleet pounded away at bases and
vessels of North Viet Nam and China
did nothing more than indulge in fu:-
mination. Then, there is her quarrel
with Soviet Russia which has escalat-
ed from an ideological difference into
a bitter territorial and national rival-
ry. Premier Khrushchev's pronounce-
ments the other day to a Japanese
Parliamentary Delegation that met
him that China was laying claim to
580,000 square miles of Soviet terri-
tory and that the Chincse emperors
had conquered Manchuria, Mongolia,
Tibet and Sinkiang, that Sinkiang was
not a part of China and today's re-
portg in the newspapers that China
hag accused Soviet Russia of trying
to dismember her territorial integrity
—all these are signs that things are
piling up against China. It is no won-
der that we hear rumours and rumbl-
ings of a kind of political purge in
China today. It must have dawned
even on China that she cannot conti-
nue to be a bad boy of the interna-
tional worlg with impunity, that ghe
cannot take on America and Russia
at the same time and continue  her
aggression on her neighbours. In
this context the statement of Mrs.
Bandranaike seems to have more to
it than can be lightly dismissed and
it Is for us to take the advantage of
the situation. 1 wonder ¥ the time
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has not come for this country to take
the initiative of trying to promote
some kind of an organisation that
would promote Asian unily. You may
say that we have the non-aligned
nations conference and we have the
AfrowAsian Bandung Conference.
There is no need to talk of avoiding
China. We cannot avoid China. In
any case, we are going to meet China
in the next Afro-Asian Conferan-c
whenevaor that is to be held.

May I, Gir, submit that these con-
ferences are too broad, too compre-
hensive, that it would not be passible
to discuss the realities of the situa-
tion as it obtaing between one nation
and another there. That would be
possible only #f that iz done within a
more closely-knit organisation like an
All-Asian organisation. May I submit
to the Minister of External Affairs to
kindly think about this and see if
he can take steps in this direction.

Mr. Bpeaker: Mr. Yudhvir Singh
Chaudhary's name was sent to me. He
was not here, No other name was sent
to me.

Shri Bade: I may speak, Sir.

Mr Speaker: That cannot be sub-
gtituted like this. If you had conveyed
it to me earlier, I would have proceed-
ed in that manner. No other name
was gent to me.

Shri Bade: | gent my name. Un-
fortunately, he is sick,

Mr. Speaker: 1 am glad that Mr.
Bade is well. Then, he might have 7
or 8 minutes.

ff a§ . wWRAG wegw WERE,
fadwh Afa ox = gr & FEwaw
fdw weft w1 ufwiz T g1 W@
waTRE IAk @ F WA g I
TPt 2T w7 v et | gw AT A
wrfifrera § fr O 36 & AT 7 I
wgt o awee felt § 1 g o o
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2 fs fa3w waft agt ¥ arelt g A2 &
I A EF ITFNT o7
A ¥ AT gAR WP FEAT §TH
i s A AT
FLH IFA 3w wIW W )

aqT XatT Fan & s eaeila e ot
F ot foaw Afg goarf @, | -
gfrar ot wrarfer 47 1 99 @9 Q@
e &1 gt ¥ faasy g1 mar a—gF av
gifazz w7 W ggu ofewdr i |
%7 1| 38 fow-ffa & sweaia @3
frvag fadgr mar ar & 5w g9 <Y
aeg # ¥ feey ® adt fadww ) Sfew
arx 7 37 ZAT E F g q¥ )
T A 7w WX ST & TUT 98
¥ | fadw #d &1 7 aaw | e
Ta 91y Wk gE T AT wERT
I F wifow F T1fpg 1 a7 S
¢ T ot w/frer Y o @ & 1w
WK g9 @ & o afesfy 29 & wiw A
Wil oF W Aifq wong §, 9w fF
faza, = 3femn, dasr W &= oo
A WMEA T AIZ A FT AW F
Y| %7 ¥ ag i gar § i afree
T 3 o AT & AT H gF T AR

9ge afvasit aer F ag Aifg weard
@ f& AT ® g% UG ¥w @
qFeEqe fear s 9 9w & daE
fear a1 X9 & faudm g & og Aifs
ugg 4 f& g #) gy g 9
¥ wrgar & o Wit gW N agh 9%
9 &7 wpTAq o &1 1 A S A
§H 919 #T &1 7 &y S ag-afaa
aar “fgrdE wif e wr oA

wTY g W gW 9< wrewe w faar o

aq @i qfeq o & 7o & ofeadq
gw W g w1 5 am-ganedie
&1 wd ag ¢ fr g et & amw ganw
Ag w4, Afer wex fegw & fag
sgt & 07 wer e, gr &d | &
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sqfee ot @ q@Ar =@
g f& w1 7w 3w 3w Magm
G 97 | qARTA WA A, T T,
¥ 71 § 5 o o= ofdfeafa aaamm,
aw ax af feafy & ware ew o agad,
afea g eavifa tley & & #ifs «
qFT |

% gzt wtgar § fr ofafewm &
WU ATA¥ATHAT F ATATT @I FCAT
wtfge st af@ds @1 9%ar ¢
tifae aifaferg & avaw & ‘g7i-
3" wez & wqn fFar sar @ FnfE
qifafede # ghwr of@da o - g8
# oaw @ A § o0

T HHY ATEAT WYL TAT 7 5799
AT S @ & | W STEAT Zfer
qoff afrar & o qi7 fer @R 1 W
forq 9w Fa & wmgan & fawme w9 O
% fog gi sfaa waw g wfgg
v W favg § s@w war wifegm
swag & f& == waw ¥ g
wo ofgq | & wgem wgeT § fF oww
or 7t A7 wEr wifge o @
fa feest & w=rd ot ofge 1 2%
ST & faems ovw A=t darc w7
wifgq | &t 9 U AvEAT ¥ faAre
&, for Mg g - @, & i @
71 fad @ T Y, T oafaw
@ OF qqF Afa wwwrd s afgg
w1 g i feest & qard st snfigm
R AT W ¢ 5 oaw
awa%T X gW W e f57, @ ogud
g ¥ e fad, sfew 4 ww-
aT 7 g0 #1 Faer w97 & v oy
W ag gart wew 3 ¥ fag Jare gy
gun, W gw T T AR W
v § gWIR TgHR, 8To  THTFS,
W fedw fafree war 1 & | dar fis
& w1 ¢, wrem & faars foaw 2w
g, swe owfara faar ST sifgg o
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afew At ¥ gw W Iy =@
T 1fge fF gart fee & ofeear
g W aiffea qor 9mEAT X FW
fenard | g% # 9% g W aERAY
wifee f st oifeeara 3 rgar & g
fereraT, &1 swdwT & e aifeearT w1
aot wgufa & et 2l wT wgafa
g%z 7@ # Enl, N ¥ ¥ FW qg
wfew ¢ f& 3aq afeer &1 O
Y Zar 1 wwdwT & grfesma S o7
&7 Figr grm fe g wofle o &
fag arem & gra forem gt @ W
W OSR IET 3@ TR & feu
wo it gRfa 2 @Ry

FHIX WX Tifeem & a9 7
g9 1 gg & 91feq fe gare g &
aga & wmiafyg I arfeem oy 2
< fea-aa sad |9 mi § qw-
A9 & A1 F § W) wee o 393
AR oA, wgwfa 3ar £ 1 9g wqf<a
& | wmEe #1 ez w5y Afee fF arw
dIRIEE § WA AT A AR iR
& FX qifeem I §, 999 gETa
®§ Fraeg TE T

qiffem Fgar & & s &
A F1 Fen-gdaawE 1 wfawre
ar wifgn 1 A feT oifsedrr owqfa-
A F G5 § IS F AeH STIUH-
v #1 wfaF =t A T & ? ag
w=e! ara § ¥ fadw a= wwmfasm
T ¥ | qifeeaT W wAde fag Aifa
R BERELTsTIA
wieT freer aaT § | 38T Aifa gw &1 W
U TR | o) IEE o §, X g
frr A fgg 1 1 W A E
wenifacaq 7 fadw o4 &7 ¥@i F
Farat & wrg w1 At gt wfer A
wwwaT ¢ i g w1 arfeeam & fawrs
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o e ®1 y@IsTr I1fgy | AT
afecrs &Y =g g S fE

A eh-ETUHRATT &7 wd | HAT R

JEE A% ATV ¥ dew §,
TR g ¥ go A Farm gwr e
agt 9% T§ wWrEfE § oF wiEy g6
t—fm w1 afesm & 3fm &
AT & | TH THTT WA 9T 9T AY
e qifeeT ® oree fae s
@ § | gad wfafom  greeTes avmy
¥ a7F A 0% CF BfAS 1 G107 AT
Wy fa a1 § | @ AEC ATMHE
Y gwEqy #§ =17 AR qrfeeE 491
&1 2 ¥ qifeears aY gare srdi-
feuz weg & W =TT oY gATR fasg
2 7 AT ¥ faes g woAr g
w1 gftz & @ &< Fifa wwarr Tifgg
dar fr &% wgr 8, fadw ww=t #Y 9T
I F uFfaa F@T AMiEgY, A fE
arsaT ¥ faeme € o AT @gTm
T HTAT AT |

At foamr 3 g 1 Afy soaw
&Y ara wEY | AYEY ¥ wgr a7 f5 Ay
) mfex 78 & awdr §, Wi I
g Ewar g, A gEE §, AT TOHAET § )

o ¥ ¥ qg g amgan § f
gara fed wie fagw SAifa arq @9
T9v ifgq | qA IZ GT FT WX
g, o feda fafrex & a8 #q1 f*
A AR S AY g AR s Q@
&1 & wgan § v fgegeam g g1 9
odr fadw #ifs woag, fomd e
) TAWT AT AF WK AGF A6 G IS,
g 8%, qifeeae § faaar &t 92,
afe Az vz fg F1e7 wrw ST )

16.00 hrs,

¥lo TR wAIET W figar (HEETATT)
woaw wgy, st fedw S A
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e e 3w # farodt & Afea
AT w1 wEEEH A€ fFuT | AT gt
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& FrdrE O 9% 917 | e W @
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&1 ==t Y ot & § w77 F @1 A
A & A afew o ¥ wré @ AT AW
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a2 g F1 Al A1 ) S
FQ arfe 3 OF a3 F 7 g WX 0
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FL |

™ 39 fagra # Wi saret qww
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T% are fgge o fazw Aify w1 qe
JEW A AT wIfEd | o & wEwr i
a1 g A ge § @ e ¥ ow e
AT AATAT ATRAT § | WTr & AT 9P
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rar g agt sl o AT A oS
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arfed fis fewmr & wif 43
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oF wfowfen ¢ 1 sev gwufo &
AT ®1 g1, Afewi w1 &€l
#rit # o faare der fear Wl wrg
AUAT ATH  §EME g1 ) SfER
mEraE A OB, |AR AT 98
frgmma A M 9T For A WAwE A
#1¢ wifrerdt s2m I A @
ag afagar & war o gwfon gfmar &
AW ¥ I aF @A T w fRan
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“Bigler Schlagt auch Yor die
uniformen und dag Essen fur alle

Angehorigen der Armeec gleich
zer gestalten”.
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o ¥ & sfadl & X &
Fgat argm & ag T ot arwet ¥
FTH FL | ITHT [T IX A AT
|19 Jear g, Afeq o1 IAwT w91
¥FST T & 7T X IAW q@ @I
fegeam ¥ a9 s AfY F@, afew
I I F1 F afewdly I & W) A
Hram T 37 & 6 wfawa azer a9 FT
®T It 77T, A /A T FAT AT §
FEE § T 1A (ggEaty &1 TAAfIE
qrieat & forr a1 @ar & | wwAET F7
o

& ¥ & us AFqrAr A0 A
T FEA § | IAHT FgAr g “aoAw
qeATATIay” | TEET w9 g0 & g
qaaTHM, AfEa fa2w w=lt St W%
quTT Wt I & WA 9 F¢ AT F
WA smra war f& g gfamc @
7, @a1 7 w31 fw gfaar ara ga a1

Shri Krishna Menon (Bombay City
North): 1 yield to none in joining
with those who have spoken before
me in my felicitations to our Minis-
ter of External Affairs.

He ang the Prime Minister will be
in Cairo in g few days to join and
participate in a conference of what
are known as the non-aligned coun-
tries.

Within the time that is available to
me, it is not possible to go into the
details of this or to cover the whole
fleld of world affairs which the
Foreign Minister has been good
enough to cover and place before the
House.

I would like to say this, that from
the very fact that, in spite of his pre-
occupationg, the Prime Minister is go-
ing, and that, in spite of his fresh
entry into the Foreign Office, our
Minister of External Affairs ig going
1o this conference, is an emphatic pro-
clamation and a reiteration of the
non-aligned policy of this country.

Being a democratic country, we
hear differing kinds of expression
about this, and sometimes there ia al-
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most the shedding of tears, over the
wasted years, of non-alignment or
whatever it may be called. I have re-
peatedly said in this House that 1t is
merely an expression of our indepen-
dent nationalism in the context of ex-
ternal affairs.

't is not possible here to cover the
whole field, but only consider foreign
policy, in general terms, or wide
terms. It is concerned with world
peace and the menaca to it, ang the
configurations of world political group-
ings that are concerned with that mat-
ter and, immediately to ourselves, our
relations, or lack of them, with Pakis-.
tan and China and our neighbouring
countries. So, I will take these one
by on~ and as rapidly as po:sible.

It was sald this morning—may I
say 1 menticned this matter to the
Defence Minister before he went
away—that there was comparatively
active fighting along or across our
cease-fire line on the Pakistan-Kash-
mir frontier. I want to say that it is
not only on the cease-fire line, but on
the internationa] frontier between
Jammu and Pakistan, that armed ace
tion has been going on for a long time,
but the most important things at the
present moment to remember are
two or three.

'n his answer, the Defence Minis-
ter said that a new proposal had been
made by the United Nations Observers
in regard to a 500 yards corridor on
the cease-fire line. I think this is one '
of tho:e things where the U.N. Obger-
vers and all those pthers who agree
with them, try to lead us up the gar-
den path., This is part of the Karachi
Agreement, that is to say, the armed
troops armed forces, on either side are
not to be allowed into this corridor;
this has been the agreement for a long
time, but Pakistan has always violated
it, and the United Nations Observers
them-elves have said: “These are not
Pakistani soldiers, these are civilians
of Pakistan or Indian-occupied Kash-
mir who are dissatisfled with their
Government, and they are shooting
everybody around, therefore we can-
not do anything about it.” I think it
would be a political and diplomatic
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mistake to be drawn into this contro-
versy and listen to Pakistan, and say
“we will consider it" in a very patro-
nising way.

1 think the boot is on the other fcot,
that ig the U.N. Observers Commission
have neglected their duty in this mat-
ter all these years. Our people have
been shot up in this corridor, and
others have beep allowed to come in.
Therefore, this is not a8 new propo-
sal and should not be dressed up
as such, and we should not enter into
a long-winded controversy in this
matter.

The second point with regard to the
Kashmir question jg this. Every day
you open a newspaper, and you hear
about the various efforts made by
do-gooders, peace-mongers, ped-
dlers of wvarious proposals, warious
kinds of people with prestige perhap..
but not the responsibility or the power
to implement them, whereby we are
told about the possibilities of creating
a new situation between Pakistan and
ourselve:. I think it is not necessary,
it is sheer hypocrisy to turn round snd
say we want good relations between
uneighbours and so on. That ig the
truth. But the fact of the matter is
that Pakistan, now with China as we!l
is an aggressor on our territory. She
occupies 40,000 square miles of our
territory in Kashmir. Furthermore,
the last twelve years, she has not
given us one day of peace, and there-
fore, it is not that we are seeking a
counsel of vengeance. When it is said
by the Minister that we have our point
of view and they hawve their point of
view, it may be very polite. But if
anybody says that I have my point of
view, I would sav that my point of
view i3 T am trying to live? These
matters cannot be di-cussed in the ala-
tract. There i3 only one way of deal-
ing with Pakistan and that 1s: she
must va~ate aegcression and learn to
live 1fke a civilised nation. I say this
not in arder to whip un any ill feeling
but hecaluiss ¥ helieve a'l this peace-
peddliing business and all the naive
prope-als have the effect of demorahs-
ing our friends abroad. K has aise
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the effect of creating feelings inside
Pakistan that we are giving in or
something of that kind. The then
Prime Minister in this House on the
last occasion when Mr, Swaran Siugh
was having a round of talks sa1i tnat

if those talks failed, the siluation
might be worse. What happened
in the round of talks? Pakistan said:

Kashmir is an irritant. To us it is
part of India; to them it 1s an irritant.
Out of that irritant they wanted all
of it, except one and a half districts
of Jammu. In the context of invasion,
in the context of the situstion to wmch
I referred a few weeks ago. where,
not skirmishes, not duels between one
or two soldiers but something in the
way of a small battle has been poing
on during these weeks, where ncarly
300 Pakistan troops were engaged on
that side, anti-tank weapons ‘“vere
used, missiles of various «inds includ-
ing mortars and things of that charac-
ter were used it iz a war-like actiom
War of course varies; its quality
varies with quantity. We have reach-
ed a stage where it is no longer some
people trying to lift a iew cattle or
trying to reap somebody’'s crops or
carrying somebody's women, we nave
come to the position today where it is
a curtain raiser to the 1947 expedition
—I1 want to say without being a pro-
phet of gloom that we have gcl to be
very careful, I do not want to refer
to the internal position in Kasannr. T
want to say that if we ai1e softened up
ang if Pakistan repeats the 1847 situ-
ation and says: ‘we came in therc to
defend our co-religionicts against
Tndian tyranny,’ we shall be Zfaced
with another invasion and, befoie the
United Nations, after they have in-
vaded us, be charged that we have
invaded them That is the position
with regard to Kashmir,

The second problem that we have to
deal with is Indo-China. I am not
going here into the question of the
whole of Tndo-China problem. The
Minister ot External Affairs has been
good enough to say that the solutiom
of this problem or rather the way to
the solutlon of this problem is the re-
convening of the 14 power Geneve
Conferente. I think it is good as far
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as it goes, but I think the initiative of
this country has to be exercised in this
direction because we carry a special
responsibility in this mater and have
done so with some digtinction during
all that period from 1854 onwards.
We have had one or two lapses in
this matter in the sense of being on the
side of one Co-Chairman as against
the other, which has never hap-
pened before. Our responsibility as
Chairman of the International Com-
mission ig that whoever invades the
territory, whoever commits aggression
en that territory, whether it be
Soviets, Chinese or Americans, we
being in the position of a judicially
appointeq officer jn that area have to
take note of it. We have not to go into
their private politics or anything of
that kind, In fact as Chairman of
the Iternational Commijssiop we are
not even expected or allowed to look
Into the politics of this country. Our
political predilections do not come in.
And so, if there is another armed
attack on any part of Indo-China, the
continued presence of a large number
of troops threatening that land and
the peace of world, then it is a matter
for this Commission.

Mr. Speaker, there has been in the
newspapers this morning—not that
everything that is printed in a news-
paper is necessarily correct—some re-
ference to the Embassy of the United
States in this country wanting a copy
of the speech made by our President
in the Soviet Union. I am gware of the
procedure of this House that I am not
to discuss the President. But I am
not discussing the President, Mr.
Speaker. I am discussing the action
of another country in relation to us.
If it is admiration of the President—
for the good English that he speaks
and 5o on—that is one matter.
But this follows another statement
saying that they are uphappy about
President’s statements in  Russia.
The United States Ambas-ador in thjs
country is not like a British Resident
in Indian States. He is not here to
watch over our activities, and I think
it is an affront to our nation; and it
is an indéx of the kind of way people
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are looking at us. I think it ig high
time that we stood up to is.

On the other hand, the Presi-
dent's statement is a good thing.
We should be happy that our Presi-
dent hag in very terse and concise
words enunciated our policy of social
justice at home and peace abroad
and opposition to imperialism. In my
submission, one of those facts of which
we should be aware is this: on the
one hand, though we are a Gandhian
country, we are not thereby essentislly
a very peace-minded country. Second-
ly, though the great empire of Britain
had abdicateq and the empire and
France has been reduced somewhat,
imperialism ag such during the last
300 to 400 years has reappeared in
different forms and ways.

In that connection, T want 1o express
my personal opinion. 1 read a speech
of the External Affairs Minister in
another place the other day where
someone made a refercnce to the buii-
ding of communication posts or bases
in the Indian Ocean in the Chago
archipelago on the one hand, which
is to be followed by nnother
base at Aldabra Island, about a 100
miles off Tanganyika, The archipelago
is about 900 miles south of Cape

Comorin. In strict international law,
no one can say that the British cannot
build anything there, because they
are the remnants of the British
empire, They are small islands
dotting the Indian Ocean. But if
this country is to be told that

this is only a “commuunication”
centre, and that we need not worry
ahout it, then, I must say this, If I
had the time, 1 could relate instan-
ces after instances. But I will just
Eive only ope of them. You know
the great North Atlantic Treaty Or-
ganisation. It was founded as a cul-
tural organisation. Everybody was
told that one had nothing to worry
about it: it is only an European
notion in order to promote Europea-
nism; they are getting together. But
today it is the largest armed super-
state in the world, In recent times,
on the 22nd4 October, 1958, on the as-
surance of the British Government
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ang on the advice I tendered to the
then Prime Mi-ister in consequence
of that assurance this House was
told that there would be no aggressive
-action by Britan into Egpt. On the
29ih October, the British delegate toi:t
the United Nations that they were
taking action in regard to thc reser-
vist; when the concentrations were
taking place jn Cyprus. The Unitcid
Nations were afterwards assured that
there would be no action of any kind.
But on the 30th October, Britain,
without telling anybody, during the
midnight, gave an ultimatum to Egypt
and by tha 3rd Novamber, the invasion
was in ful] being.

So, this idea of putting up a few
radio posts. nobody belicves in. First
of all in this age, in 1964, it is not
neces-ary for ihat ~ountry to go to an
island in order to have communica-
tions. With a small metal plate of the
size of a button, you can carry 300
microwaves for thousands and thou-
sands of miles dis.ance, sitiing in your
drawing room, Therefore, this idea of
having this base for this purpose does
not cut any ice. It is all part of the
spreading of the teniacles of the em-
pire and of its vain attempt to return
by the backdoor.

What we have, therefore, (o do is—
we cannot drive them out from there—
at the same time, w should stand
foursquare with most of the ex-
colonial countries in expressing our-
selves against thig expansion, against
the attempt of ‘showing the flag’ and
in saying what actually it is. It s
part of the network of the modern
tentacles. It is the old maxim: start-
ing from the English Channel and
right throngh Gibraltar and Australia,
all these “block-houses” were built in
the past, but they havz become liqui-
dated, and now, these new wventures
are made.

In regard to the larger aspects of
foreign policy, there has been much
controversy in the newspapers and
some in this House as to whother
there has been any change in foreign
policy or not. I1f I'may say so, it is
entirely an unrealistic question, It
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peedg no answer. 5o long as anything
is alive, there would be changes, but
that does not mean you change the

blade and handle. There will be
changes in the sense of anp adjust-
ment of relationship as such, 1 think

it is a great pity if our citizens wou'ld
not ‘take the statements of our Gov-
ernment as categorical, which have
been categorically repeateq and set
out seriatim in the speeches—1, 2, 3,
4, 5 and 6—that the policy of this
country is one of friendsh'p with
others and go on and so fourth: that
broadly is called Non-alignment. 1
think it would be perhaps helpful if
it were said tha* it is the policy to be
practised under that name but did
not begin under that name as a
doctrine. It is merely the outcome
of our historical evolution. When we
were being taunted by other people
that we are neutralists, sitt'ng on the
fence, till the iron sunk into our souls,
we chose to say that we are not
neutrals, because neutrality is a con-
ception that arises only on bell'ger-
ency, ang we are not aligned to the
two armed blocks. So long as there
are these two powerful war blocks
in the worid, eack capuable of exter-
minating the world and therefore
there is the armaments race in conse-
quence, it is essential that we keep to
non-alignment, because it means that
we seek to create an area of peace.

The position in the world during
the last few months has been that the
new forces that have emerged are on
the one hand China and all these col-
lecting round her, ang on the other,
the comparative isolationism, so far
as nuclear policy is concerned, of
France, So far ag w:» ourselves are
concerned, non-alignment has not ever
meant a plague on both your houses
or trying to get as much as you can
from each of the the sides. Non-
alignment has been the position where
either the moral or whatever influence
or weight we may have, would not be
thrown on the side of the armament
race as such, because what we face is
nuclear destruction,

In my short time, I will only refer
to one incident. On the 6th August,
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1945, at 8.15 in the morning, an acro-
plane flew over Japan, over a city
called Hiroshima, a small industrial
city of 400,000 people. It was flying
at an altitudc of 22,000 feet. In a
short time, a bomb came down on a
parachute and at 2,000 feet above the
ground, the bomb exploded. TInstant-
ly 60 per cent of the city was des-
troyed, hundred thousand peoplc were
killed and a hundred thousand perma-
nently injured. Three days la‘er, the
same happeneq at Nagasaki, So, we
are living in a world cf a vast poten-
tial destruction, It is not as though
tho-e things could not happen. While

there have been so many mis-
statements about it, the dqropping of
the bomb on Hiroshima wzs a re-

sult of discussions over a period of
three months and not some whim on
the part of President Truman, He
acted on the advice of Mr. Stimson
who gaid, “This is the way to stop the

war. We have lost only 520,000
people in all the wars of Ame-
rica since the Civil War. But if the

war with Japan were to continue, we

would lose very many niore.” So,
that was the position at that time.
But the homb that was dropped on

Hiroshima was only 1/1000th of the
explosive capacitv of an average bomb
of today. Acrording to a leading
American scientist, in the first few
hours of the war, somewhere about 85
million American people would be ex-
terminated. In these conditions, it is
the duty of everv country, irrespective
of its national policy, to make what-
ever contribution it can to lower the
areas of tension.

T think the second aspect of nom-
alignment has been, in the last ten
years, we have been one of the few
countries, if not the only country, with
whom both from the side of the USA
and the Soviet Union. they were pre-
pared to confide angd discuss, Irrespec-
tive of what is said in the newspancrs,
this countrv commands the confidence
of these two rides in the sense that
thev give their points »f view in
confidence and we would not leak it
to the other or take sides in the
matter. That is how we found our-
selves in Korea, Indo-China or in the
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various debates in the UN and we
were able to make some useful con-
tributions to the disarmameni, As a
result of it evolved the 18 nation com-
mitiee at Geneva and it is my sub-
mission that in the coming year, we
have to put morz energy into this
than recently. The small group "of
much-maligned non-aligned coun-
tries, who have made great contri-
butions towards preventing the
conference from breaking up and also
sometimes found some degree of
rapproachement between the rival
points of view put forward by the
Soviet Union and the United States.
There is a proposal Ubefore the
Geneva Conference that there should
be a convention of world powers
called which would proclaim the
abandonment of nuclear weapons.
Unfortunately, at one time or gther
we have got mixed up in the absurd
doctrine of nuclear umbrella though
we tried to get out of it later on.

In the economic sphere, we hava
been in the position that our Gov-
ernment has done its best to get
away from the imperial off-shoots of
economic organisation which is em-
bodied in the GATT agreements, but
it is to be regretted that we were
rather behindhand in this and the
initiative and leadership in this mat-
ter had to be taken by other people.
This ig not said in the way that we
must lead everything, but we should
not be behindhang in these matters.
Ever since the time of the treaties
initiated by France or the similar
treaties emnating from West Germany
in the 19th century, there has been
an attempt which hag now errupted
in what is called a Common Market
and all that—tg get together in such
a way that the poorer countries be-
come poorer. Now the world is no
longer satisfled with that. In the
teeth of the opposition of the major
western powers, the Uniteg Nations
hag at last agreed to the worlg con-
ference  heecsuse  of the mnumerical
superiority of the non-aligned coun-
tries, We should have no reservatinns
in cutting our ties w'th the imverial
powers in this way and going on to a
world of ourselves,
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At this conference that will
take place at Cairo are gathered

together 56 nations. Out of these 56
nations, the most important devia-
tion—I am sorry for using that word—
the most important departure from
the past is that ten Latin American

nafions are coming in the Con-
ference. Some of the ten Latin
American nationg are coming

in as observers, But we should not
forget the fact that the Latin Ame-
rican nations are part of the system
of Monroe Doctrine. In spite of that
they are coming to this conference.

It is because, and I say it

with great humility, in spite of
what the people opposite say,
Non-alignment is no longer an

Indian obsession, it is no longer &n
inherited prejudice or anything of
that kind. It is regarded as a serious
contribution to international relation-
ship, a set of circumstances that
should exist in a world where two
groups are so armed against each
other. The theory has been evolved on
what is called the nuclear deterrent.
It is only another name for the mms
Today, in conditions of modern

race.

technology an arms race {8 not a race
of one country agaihst another
only but each eountry racing
against itself. as well. So we

have reached the position now where
there are vast quantities of destruc-
tive power. The pesition is such while
there ig fear of = destrietive war
and that very fear might keep
them from jumping into a world con-
flagration. At the same time, varicus
little incidents take place—it may bz
the one as it was in Cuba or the one
that hanpened in Vietnam, Accidenis
also can take place and accidental
nuclear war can result. That is to
sav, if the bomb of one side blows

off bv acrident, the nuclear war
hag h~zun. They cannot keep
quict. Because if one goes off by

accident, the other people will start
and it goes on, If one Bornb explodes

in the polar region, we have got the
nuclear war on our hands.

But the most important factor in
this situation, what this country along
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with others has been striving wvery
hard to attain—not gttaineg so far
on account of the conflict between
the two great groups—is (e preven-
tion of a proliferation of weapons. We
need not go into the abstract position
of how many people can make
bombs, We can make bombs if we ure
prepared to destroy ourselves in other
ways. What is the immediate j.osition
in this matter today? The position
is, that China on the one hand, and
France and Germany on the miher.
have threatened to become atomic
powers. Germany is sought to be kept
out of this by being included in the
Western Atomic Club, that is tp say,
by the distribution of nuclear arms to
all the NATO powers. That will
be severely resisied by the Soviet
Union, because it is only 20 years
since the Nazi army tore of the whole
of the Ukraine and since the
War destroyeq nearly 26 millions
of their people. No amount of sen-
timent is going to be allowed.
There will be no agreement, no rap-
prochement between the Soviet Union
and the United States in regard to
nuclear weapons on the basis of Ger-
many being armed with nuclear wea-
pons.

That is why our proximate menace
—though there is no proximateness so
far as atom bomb iz éoncerned—China
boldly says that she is capable of
making these bombs. A very Mige
number of Chinese studénts had gone
everywhere. If they are prepared to
starve their people they woulq then
become a great nuclear power. The
only way to deal with this is two-fold.
One is for the other great powers,
elther the Uniteq States or the Sbviet
Union or the two of them together.
to use atomic weapons against China.
But that would be a rcmedy worse
than the disease, because you cannot
just use it against China and not
d-strov the whole world. The othet
wav is to get an atomic ban
agreement before it is too late.
The world has been going on
from 1847 in this way and in
1960 it was recogniseq by every-
body that unless we disarm seriously
in five years the disarmament
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would become very difficult. There-
fore, before China has produced a
real atom bomb—she may have one of
thiz kind for demonstration purposes
but before China becomes an atomic
power, which may take four or five
years—it ig necessary that the com-
bined forces of the world in which
the non-alipned countries, the much
maligned non-aligned countries, take a
very important part, they ghould push
forwarq their ideas in regard to nu-
clear disarmament, This country at
no time can depart from the doc-
trine that there is only one way to deal
with nuclear weapons, and that is to
‘question of nuclear. I was horrified
to fing a statement in one
end them. There cannot be any
of the newspapers that under the
shadow of a nuclear umbrel!la we
would be able to establish disarma-
ment. Fortunately, the Govermment
took notice of it and corrected the
position. That is all to the good,

When thig kind of debate is taking
place, what we would like to do is to
De behind our Government dclegation
so that the people of the world yould
know that the poliey of this country is
‘based on these various principles, in-
cluding our solidarity with the ex-
colonial eountries our consciousness
of resistence t5 empire. 1 am
not for a moment saying that
the President of this country,
under our constitutional system,
can adumbrate policy; he has not done
s0. But he is entitled, as the Hoad of
the State, to say what that policy is,
and the fact that he has stateg it
many timeg indicates that it is not a
new policy but it is an existing policy.
If it were a Minister who hag stated
it as a new policy, he has the right
1o do it but we could ask about it.
But the Head of the State ar Presi-
dent has no authority to make policy.
He can only proclaim what in fact
that we

exists, that is to sav,

are against imperialism, apainst
war and for friendship with the
Coviet TUnion. In such  eireum-
stances let three might be any
misunderstanding, we should  re-

member that soon after the President
was in the Soviet Union, a Pakistan
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representative was also there. They
told him point blank, categorically,

that “our friendship with India is not
a temporary matter; it is permanent
and abiding and, therefore, there is
no use tryinq to change our views on
this question”,

Finally, arising from the combina-
tion of China and Pakistan we
have one enemy in the two of
them, I submit to you, Mr.
Speaker, The other day our c¢on=-
versationg with Pakistan have been
preceded by Pakistan repudiating the
surrender of our territory to China
and also disclosing the terms of that
agreement. In other words, we are
negotiating with some one who has
got the Western Powers on one side
and China on the other. It is an
absurd situation. The third factor in
the world situation is the Sino-Soviet
rift, as it was called. It is no Jonger
a rift when one country claimg rearly
half a million sq. miles of the territory
of the other, as it has done on us by
stating that the MacMahon Line is
an imperialist inheritance. So, about
Russia is said it is a Czarlst inherit-
ance, which was countered by Russla
bv saving that China’s is a Mongalian
inheritance. Whatever it was, it is
today actually a frontier war,

At the conference in Cairo will
come up again the other doetrine or
the other proposal that the late
Prime Minister had put forward,
namelv, that irrespective of all diffi-
culties between countries, there should
be a no-war agreement, I am saying
thiz because till a few monthe ago,
nearly 7,000 skirmishes have taken
place between the Sovie: and the
Chinese personnel in various parts of
their frontier.

References have been made that
there was no Forrign Minister for the
last seventeen years as though it was
a ereat 1onse. ne thoudh the country
suffered therebv. It is quite true that
in th~ changed clreumstances the
previous position rannot continue.
The late Prime Ministar doee not re-
auire anv defence from me. The his-
tory on the one hand, the affections
of our people and the regard with
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which he is held in the world on the
other will vindicate him, I think it
is the most ungracious thing for us
to say that the foreign policy of this
country had been neglected by him
anq because of that something most
terrible has taken place. Apart from
his very presence and the identifica-
tion of the foreign policy with hLim,
apart from that, it is constitutionally
unrealistic because in a system of
parliamentary government the Prime
Minister has a special concern with
regard to foreign policy, and I think
that is the position everywhere. 1
say that because a statement of that
kind was made in this Houss and
shoulg not go unchallanged.

Shri Swaran Singh; Mr, Speaker,
Sir, 1 have had the privilege of lis-
tening to hon. Members belonging to
different parties and the wvaluable
criticism and appreciation that they
have made about the international
situation as also about some of the
problems that immediately concern
us in relation to our neighbours. If I
may say in a!l humility, it has been
a source of great education for me
and, to a certain measure, a source of
considerable encouragement.

1 was entrusted this responsibility
of looking after the External Affairs
of our country only about ten weeks
ago. During this period I have been
trying to understand the wvarious
facets and aspects of the international
problem. I have also tried to study.
more closely some of the problems
that face us in relation to our im-
mediate neighbours, There are many
hon. Members here who have Thad
the opportunity to study this matter
more closely and to be associated
with the formulation of policies here
as well as in the international forum
to a much larger measure and they
have got much greater experience.
Though to some extent I have also
been associated with certain specific
issues in relation to some of the im-
portant matters that we, 'as a gov-
ernment, had to tackle during the last
ten or twelve vears, I did mnot have
the privilege of studying more close-
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ly and more intimately some of the
bigger internutional issues, Therefore
this has been a very useful debats
from my own point of view.

It is doubly so because it has come
after some of the efforts that I re-
recently made in establishing con-
tacts with our immediate neighbours.
It is also important because it pre-
cedes another important international
event, an event about which many
hon. Members from different sections
of the House made a reference,
namely, the non-aligned conference
which is going to take place from the
5th October. Qur Prime Minister will
be leading the TIndian delegation.
Therefore it is a source of great satis-
faction and encouragement that on
both these issues there appeared to
be a general consensus of opinion in

favour of the steps that have been
taken to establish more close reia-
tions with our neighbours. Also, the

viewpoints that have been exoressed,
with certain different shades of om-
phasis about the objectives before the
non-aligned conference, and the part
that we should play in that confer-
ence are very useful and I have deri-
ved very great benefit from these
observations.

I had ventured to place a factual
position about the international situa-
tion and I also put forward my appre-
ciation on certain important aspects
in my opening remarks. It is not my
intention to go over the entire
ground. I would be content to refer
in reply to some of the important
points that have been raised in the
course of the discussion. The policy
of non-alignment that we have pur-
sued so far, and for which there are
certain eloquent advocates in almost
all the sections of the House, is a
policy which has been evolved as a
result of historical events and deve-
lopments and it is a cardinal principle
which we have followed and there
appears to be near unanimity about
the correctness of this policy.

Shri Ranga (Chittoor): Question.
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Shri Swaran Singh: May I say that
I am conscious of the attitude of the
hon, leader of the Swatantra Party
who even now said that he questioned
this? It is interesting, however, that

even he did not seriously object to
this. . ..

Shri Ranga: We do.

Shri Swarap Singh: But while try-
ing to explain this, he said that non-
alignment should not mean this, and
it should not mean that. 1t appears
that the basic concept is not disputed
by him.

Shri Ranga: Why do you speak on
our behalf? Speak for yourself.

Shri Swaran Singh: It is quite in-
teresting that whereas on the one
hand he has expressed some satisfac-
tion of our country having received
help in the economic field as well as
for strengthening our defence poten-
tial from countries belonging to diff-
erent power blocs but, on the other,
by queer reasoning ultimately he
landed himself with this rather
strange suggestion that we should en-
ter into some defence  alignments
with the Western powers.

Shri Ranga: As against China. We
do not believe in non-alignment.

Shri Swaran Singh: It is hard to
imagine that he should advocate that
thing knowing fully well that that
will be a sure way of losing our sym-
pathy in many respects of those who
might be opposed to that power block
or that defence alignment,

Shri Ranga: No, no.

Shri Swaran Singh: Let us not for-
get the help that we have been re-
ceiving in the economic field from
socialist countries like the Soviet
Union and other East European coun-
tries, particularly the Soviet TUnion.
Let us not forget the defence equip-
ment that we got from the Soviet
Union when we faced this danger of
Chinese aggression. Let us not forget
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the very solid and consistent support
that we have always received on the
question of Kashmir in the United
Nations, in the Security Council and
elsewhere.

Some hon. Members there took
some exception and wanted to argue
that I need not have said that the test
of the success of the non-alignment
policy is the happy experience that
we have got of getting help from the
United States of America the United
Kingdom, France, Japan, Germany
and other countries who are regarded
as members of one bloc and also from
the Soviet Union and other countries.
It is true that I should not cite that
as the main reason for adopting that
policy. But if by adopting a correct
policy, you get a result which gives
you the sympathy of the people of
countries and of big powers who
might be opposed to each other,
then certainly that is a reason which
should be a source of satisfaction to
us and we should not lightly brush
it aside.

There were several hon, Members,
who, if 1 may say so, rightly stressed
the importance of our own national
interests in many respects. I con-
cede that they are of the highest im-
portance, and the ultimate test of
any policy that we pursue even in
the international field depends upon
where it landg us in relation to other
people in the world. If by one stan-
dard and by one yard-stick we find
that the policy which happened to be
a correct policy from the internation-
al point of view, because it was 2
policy of not tying ourselves with any
power bloc, because it was a policy
which gave us independence of action
and because it was a policy which
enabled us to take correct attitudes,
notwithstanding the consideration
whether one power or the other
would be opposed, if we express_;ed
ourselves fearlessly, and in addition
to all this....

Shri J. B. Eripalani: Was our atti-
tude towards China correct?
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Shri Swaran Bingh: Although this
is also the correct policy and the
Tight policy, if it has yielded results
‘which ere satisfactory to us and has
enabled us to get support, sympathy
and actual help from the two bloes,
this should be a point which should
not be lightly ignored, but we should
try to give the correct weight to this
#mportant aspect.

Shri Shinkre: Was it because of this
policy that we got this support or
because of some other reason namely
that they were afraid of China emer-
ging as a bigger Power?

Mr. Speaker: Let us hear the hon.
Minister now. Let the hon. Minister
continue. k. |

Shri Swaran Singh: It was the
‘pursuit of that policy, I repeat, which
was the main reason, and the main
point, which enabled us to get help
from the two blocs, as T mentioned
earlfer.

Shri Nath Pai: And also lose 14,000
square miles of our territory.

Shri Swaran Singh: As we shall be
going to the Non-Aligned Conference,
and the House has been generous
anough, and all sections of the House
have been generous enough, th sun-
port the Indian Delegation, I would
like to state very briefly....

8hri Hari Vishnu Eamath: Wish
you godespeed.

Shri Swaran Singh:. .the concept of
non-alignment and the way that we

propose to tackle the various prob-
lems in the Cairo Conference.

Shri Ranga: That is
smriti. ...

Shri Swaran Singh: We attach the
highest imnortance tn the work of the
Cairo Conferenra, We are convinced
that it will make a pnwerful contri-
dbution to the promotion of world
peace and understanding. No less
than 57 countries, according to pre-
sent Indications, will participate in
the conference, 11 of them as obser-

your Manu-

SEPTEMBER 28, 1964

Situation 41 4§

vers. These countries hail from the
continents of Asia, Africa, REurope
and South America, and thus the
conference will have a global charau-
ter. The participants will be mceting
not on the basis of geographical or
regional associations_ but on that of
commonly held policies and princi-
ples. The policy of non-alignment
which India was the first country to
adopt, and consistently to follow, has
won an increasingly large number of
adherents. Whereas at the Belgrade
Conference held in 1861, there were
only 25 participating countries, now
there will be 57 representing between
them more than half the membership
of the United Nations.

The aim of our delegation will be
strongly to reaffirm the validity and
relevance of the policy of non-align-
ment, particularly in the light of the
changing world situation. We hope also
to mssist in the codification of the
principles of peaceful co-existence and
to devise measures for the promotion
of world peace by various means, in-
cluding disarmament and the strength-
ening of the United Nations Organisa-
tion.

We-hope that the conference will
raise its voice against the continuing
evils of eolonialism and racial diseri-
mination which must be speedily era-
dicated. The conference will also con-
sider the vital question of economic
development and co-operation, beth
between the developing countries and

the more  economically advanced
countries as well as between
the developing countries. We

hope to play our due part in facflitat-
ing the task of the conference and are
confident that the results achieved at
Cairo will give a fresh dvnamism and
sense of purpose to the poley end
practice of nom-alignment.

1766 hrs

Shri Ramga: What sense of purpose
would thers be when Malayzia ig not
there?

Shri Swaran Singh: Having sald
that, T will now say a few words about
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some of the other points raised. Many
hon. Members have referred to the
communique issued after the last
Commonwealth conference. S5ome have
even gone to the length of not formal-
ly suggesting but hinting that we
should review our position and should
seriously consider whether we should
continue in the Commonwealth or not.

Shri Nath Pal: No, but whether we
should not expel Britain from the
Commonwealth—that was the sugges-
tion,

Shri Swaran Singh: 1 take it that
you feel that the Commonwealth
should be there, and as to whether an
imdividual eountry, Britain or any
other ¢ountry should remain in that, .

Shri Hari VWhnu Kamath: ¥ they
do not behave.

Shri Swaran Singh: There is the
precedent you know, of South Africa,
which wag there, which acted in a
particular manner and had found f{ts
way out—it was baled out. Similar-
ly any country that does not rise up
to the occasion and doeg not react to
the situation may find its continuance
very difficult. As to whether if you
push out everybody any remnant will
be left or not is a matter on Wwhich
you can form your own opinion.

Shri Harl Vishau Kamath: It is for
the future to decide.

Shri Swaran Singh: Bul as this
matter has been raised, it is well that
we may know the correct position,

The Commonwealth today is an
expanding commonwealth. Its geo-
graphical area and range of different
peoples that come within this associa-
tion have increased from a few
countrieg to 19, angd before the end of
the year, Zambia will be added to ihe
list—as you know, Zambia will be-
come a free country on the 24th
October. We consider our member-
ghip of the Commonwealth—the
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House will recall that we decided on
membership after a great deal of
consideration in 1949—as a very use-
ful means of contact with important
countries in Asia, Africa, Europe and
North America. It helps mutual
understanding between important
countries from different continents,
and thug it is an association which
promotes interna] understanding.

Amongst the most attractive fea-
tures of the Commonwealth is the
fact that it is not a blor of states, nor
does it lay down any binding obliga-
tion on members, who retain their
complete freedom of policy and action
and their separate entity and indivi-
duality. We think, in response to
the changing times this feature of
the commonwealth would always be
preserved in future.

We remember with gratitude the
moral and material support we re-
ceived from commonwealth count-
ries at the time of the Chinese agres-
gion against wus, particularly from
Australia, Canadia, Malaysia, New
Zealand and the UK.

Shri Ranga: What has happened to
Malaysia now?

Shri Swaran Singh: A feature of
the commonwealth is the periodic
meetings of the Prime Ministers at
which Prime Ministers of common-
wealth countries discuss the inter-
national situation and important
issues of general commonwealth in-
terest in complete frankness and
freedom. These discussiong have
been found useful in the past. As
hon. Members will remember, some
three years ago....

Shri Hem Barua: There is nothing
common about the commonwealth
except the common chamber where
the nations mect.

Mr. Speaker: There is everything
common except the wealth.

Shri Swaran Singh: You are quite
right. Therefore it is also important
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to consider the economic aspect in
relation to the Commonwealth,

You might recall that three years
ago a declaration on disarmament
issued at the conclusion of the Prime
Ministers’ Conference was regarded
as having made a certain contribution
to the consideration of this question
in the United Nations.

Specific matters relating to any
member of the Commonwealth, and
any bilateral differences, are by con-
vention barred from discussion at
the Commonwealth Prime Ministers’
Conference.

Shri J. B. Kripalanl: Will he sug-
gest that we being the biggest mem-
ber of the Commonwealth, in future
the meetings of the Commonwealth
should take place in India?

Shri Swaran Singh: It is a good
suggestion. If the Commonwealth
countries could agree, we will wel-
come them accordingly; we can even
persuade them to do this.

Shri Hem Barua: And invite the
Queen also.

Shri Swaran Singh: An objection
has been taken to a sentence in the
communique that was issued.

Mr. Speaker: Is it desired that she
should remain here?

Shri Hem Barua: She should come
during the Commonwealth Conference
as a guest.

Shri Swaran Singh: Let us not talk
about these matters, particularly
Heads of State, in this light manner.
All of us are convinced of the dia-
lectics of Shri Hem Barua, and he
need not demonstrate them by occa-
sional interventions.

Shri Hem Barupa: She is the head
of the Commonwealth, that is why I
said.
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Shri Swaran Singh: So far as this
particular sentence in the communi-
que is concerned, much has been
said abo.it this. The Prime Minister
made a statement. The Finance
Minister gave a press conference
after he had returned, We should
not, therefore, try unnecessarily to
read into this sentence any implica-
tion that Kashmir was discussed. We
had made the position absolutely
clear that bilateral disputes between
any member countries of the Com-
monwealth could not be discussed in
the Commonwealth Prime Ministers’
Conference, and this mention of satis-
faction about certain statements that
had been made by President Ayub
and Prime Minister La]l Bahadur
Shastri really should not be taken as,
by any means, giving in on that
principle. We hold strongly to the
view that this cannot be discussed.
We further made it absolutely clear
that it was not actually discussed.
Therefore, after that we should not
continue unnecessarily to see any
danger in this, because 1 would be
quite frank in saying that this type
of attitude does weaken our stand
with regard to the basic scope of dis-
cussion in the Commonwealth Prime
Ministers’ Conference. When we
have clearly put across our view-
point, which is not seriously contra-
dicted by any of the other members
of the Commonwealth countries, we
should not continue to hammer on
this point again and again.

Shri Nath Pal: All right,
leave it.

let us

Shri Swaran Singh: There are some
other points which T would like to
mention,

With regard to the visits to the
neighbouring countries, many hon.
Membersg have quite rightly drawn
attention to the difficulties that are
being experienced by persons of
Indian origin in Burma and in Ceylon.
I am fully conscious of the fact that
my visit has not resulted in a solu-
tion of these problems. I have not
claimed that, but what I do claim is
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that as a result of this, there is will-
ingness on the part of the two Gov-
ernments, and also on the part of the
persons affected, to view the pro-
blem in the light of the various diffi-
culties and complexities of the
situation,

Shri Hari Vishnu Kamath: Good
result.

Shri Swaran Singh: And it has also
been agreed both between the Gov-
ernment of India and the Government
of Burma, and also beiween the Gov-
ernment of India and the Government
of Ceylon, that this matier would be
turther discussed; that specific points
that might be there would be dis-
cussed, and solutions acceptable to
both parties and also to the persons
concerned would be evolved.

Shri Hem Barua: This is nct the
first time that they have said that
these matters should be discussed.
They have been sayving that times
without number, and we have also
been saying like that,

Shri Swaran Singh: 1 know Mr.
Hem Barua can criticise anything but
it is very interesting that he has him-
self not got anything constructive.
How do we solve these matters ex-
cept by discussing it with the Gov-
ernments concerned?

Shri Hem Barma: In my speech I
have made constructive suggestions.

Shri Swaran Singh: Maybe, we had
tried earlier and had not succeeded.
1 have myself said in" my opening
speech that this question has been
the subject-matter of discussion for
several years. We have not suc-
ceeded in finding a satisfactory solu-
tion. That does not mean that we
should give up hope. This is the
only way of solving the problem.
There is no other way. Therefore,
we should give earnest consideration
to this matter and try to understand
the difficulties that might be faced
by the country concerned and evolve
a solution which may be acceptable
to the Government of Ceylon and to
the Government of India and also
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broadly acceptable to the concerned
persons. . . . (Interruptions),

Mr. Speaker: He is not yielding.
‘What should I do?

Shri Indrajit Gupta: The same
point was raised here; whether our
Government is prepared to follow
what Mrs. Bandaranaike did in her
own country. She discussed with the
Opposition Parties the problem in a
conference. So, before going to the
conference which is going to take
place on this subject, I want to know
whether our Government would fol-
low what she did in her country,

Shri Swaran Singh: I will be glad
if Mr. Gupta or any other hon. Mem-
ber who may have any views on this
subject sands them on to me. 1
welcome them. But even there, there
was no question of having a confer-
ence or any such discussion of that
nature. Let us not view this ques-
tion from any partisan attitude.

Shri Nath Pai: That is what you do;
that is the charge.

Shri Hem Barua: The
should come from you.

initiative

Shri Swaran Singh: Mr. Hem
Barua will have nothing construe-
tive to offer.... (Interruptions).

Mr. Speaker: He is not yielding.

Shri Hem Barua: He is challenging
me. I have offered several construc-
tive suggestions in my speech. He
has sat down, Sir.

Mr. Speaker: He has yielded to me,
not to Mr. Hem Barua.

Dr. M. S. Aney: ] want to make
only one suggestion. Will you please
consult the leaders of people of
Indian origin before placing Yyour
suggestions before Mrs. Bandaranaike?

Shri Swaran Singh: I may inform
the hon, Member that the leaders <_>f
people of Indian origin there did
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give me the honour of meeting me,
They have given their view-point
It was a cross-section from the labour
movement, the Chamber of Commerce
and severa] other organisations, We
will try to remain in touch with these
people. 1 appeal to the hon. Mem-
bers of this House that in a matter
like this, let us not view it from any
angle of our differences of a political
nature amongst us; this is a matter in
which all of us are equally interest-
ed in finding a satisfactory solution.
Any suggestion which the hon, Mem-
bers may have would be most wel-
come to us. I will be glad to be bene-
fited by their advice in this respect.

Shri Nath Pal: Sir, what is the
justification for the imsinuation and
innuendo that we shew a partisan
attiteede? We fully agree with him
that this is a national issue.

Shyl Swaraa Simgh: | am glad that
they fully agree with what I say. I
have nothing further to add to that.

Shri Hem Barua: We do not afree
with the insinuation part of the state-
ment.

Mr. Speaker: Order, order. Let
the Minister proceed.

Shri Swaran Singh: My visit to
Burma did convince me that the
action that thev have taken is mnot
discriminatory and is not based on
any racial consideration or based on
the consideration that the persons
concerned are of Indian origin or are
Chinese or even Burmese. The
stepg that the Burmess Government
have taken for taking over and
nationalising the distributive trade
with regard to many commodities is
applicable to all traders, irrespective
of their nationality.

Shri Hem Barua: He is
like a Puyblic Relations
Burma.

speaking
Officer for

Mr. Speaker: Order, order. There
ought not to be so many interrup-
tions,
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Shri Swaraa Singh: I am not averse
to giving the correct picture, to the
hen. Members of the House. I think
I will be failing in my duty if, with
a desire mevely to cater to some strong
sentiment or even some wrong ideas
that might have been oreated by un-
warranted criticism, I do not explain
the position. I intend to persevere
to do my dwty in giving the correct
picture and it is my duty to point out
—except to say to the peaple who re-
fuse to aocept anything—that there
are many others in the country and
also in this House who might have a
differsnt picture eafter knowing the
correct state of affairs.

Shri Hemn Barua: There are people
who disagree with both of us.

Shri Swaram Singh: At any rate.
there is disagreement on this. The
point is that if in the pursuit of a
pelicy which is non-discriminatory,
we suffer, and others suffer, I do not
mean that, that is any mitigation or
that is any solace to the people who
suffer. That suffering is there, and
it is precisely with thst object that
we initiated som= dis:;ussion and they
are likely to be pursued. But we must
understand the thing correctly and
should not get unnecessarily angry or
should not at any rate get a picture
which is not quite fair. Tt is not quite
fair to say that if I correctly enunciate
before the House the policy which is
enunciated or followed by other Gov-
arnments and which runs counter to
the sentiments which might be held
by any section of the people or any
leaders here,—it is very unfair to ac-
cuse me—T am acting as a public re-
lations officer for another country. In
fact. it is the duty of the Foreign
Minister to improve the relations bet-
ween different countries and the rela-
tions round him, and to describe those
relations correctly. It will be wrong
to take a one-sided view in these mat-
ters.

Shrl J. B. Kripalan: We have not
been told about the exodus of the
Chinese from Burma or sbout the
Indian exodus,—their numbers.



4155 International

Shri Swaran Singh: It is a wvery
pertinent question. I myself made
gome enquiries. The number of
Chinese establishmenis that have been
hit by tnis nationalisation order is
slightly less as compared to the Bur-
mese establishments. Because most
of them had been functioning there
in private trade—ijt is very interesting
—they want to go to Formosa. The
Burmese Government have not got
any diplomatic relations with Formosa
and they are not sending them back.
Some of them have left. The others
are still there. But I would like to
assure Shri Kripalani that their ap-
proach to non-Burmase traders—and
even Burmese traders——is precisely at
par. There is no discrimination bet-
ween Chinese traders and Indien tra-
ders on that seore. If I may add-—1
will be quite frank with the House—
that the Indians are coming here be-
cause we are prepared to take them
in. The Chinese are not going back
because they do not want to go to the
mainland and Formosa probably is not
prepared to take them. That is the
hard fact that he should note and he
ghould not read macial discrimination
into that.

Shri Ranga: What about human
rights? Did we ask them to behave
in a human manner towards these
people?

Shri Swaran Singh: If the hon.
Member had given even a part of his
great intelligence to listening to what
T said, he would have known that this
is exactly the word I have used in
my speech that there are human con-
giderations involved and we should
highlight them. We did highlight
those human considerations. We have
to take these human considerations
into account in settling this matter.
‘This matter has been approached pre-
cisely from that point of view.

In relation to China, I have very
little to add to what I have already
mid. The various view-points that
have been projected here appear to
be more or less in consonance with
the apprpach that we have made to
this very vital matter, namely, having
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accepted the Colombo proposals, we
have taken the initiative of crealing
conditions in which further steps
wisualised in the Colombo proposals
could take place. Some hon. Mem-
ber—] think Mr. Umanath, belonging
to the left wing of the communist
party—quoted a  statement frc-l_n
Mr, Felix Bandaranaike, which he is
said to have made in the Ceylonesg
Parliament. Idid have occasion to dis-
cuss this matter both with the Prime
Minister of Ceylon and with Mr, Felix
Bandaranaike, when I wasin Colombo.
I explained our position with regard
to that. Even as a result of my talks
with the Prime Minister of Ceylon as
well as with the Parljamentary Secre-
tary to the Minister of External Affairs
and Defence, namely, Mr. Felix Ban-
daranaike, I did not get an impression
that the Ceylonese had any evidence
in their possession to indicate that the
Chinese had mentioned to them that
they would be willing to withdraw
from the seven posts in the Ladakh
region. So, there the matter stands.
We have taken all the sieps that we
could reasonably take to create an
atmosphere for further steps to nego-
tiation. But there is no response from
China,

In relation to Pakistan, severa] view-
points have been expressed. On one
side of the spectrum is the view-point
which was put forward by Prof. Ranga
and some other hon, Members that we
should go all out to effect some settle-
ment with Pakistan. There was the
extreme view-point presented on the
other side that having regard to the
way that Pakistan has been acting for
quite some time, there is very little
chanee of the two countries coming
together and that we should adopt
some other policy. I ecan well under-
stand this divergence of opinion. But
I think that al] sectionz of the House
appear to agree on the desirability of
establishing good neighbourly rela-
tions between the two countries.
Those who have evpressed anv doubt
about this have dne so on the pree
mise that the sitwation is so had that
this is not possible and so it is not
worth trving. Bat I would stronglv
urge hefore the Heuse that dificult and’
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complicated as the situation is, we
should continue to do our best to im~
prove the relations between two
neighbouring countries which have
common historical ties and common
culture. It is true that the recent ten-
dencies of the Press there, even of
certain Pakistan leaders, are not quite
helpful, and sometimes one does get
.a feeling that the way they are appro-
aching these difficult and complicat-
ed problems in a spirit which does not
show tolerance and does not show
understanding, does not create any
confidence in the possibility of a satis-
factory solution. But, having taken
note of all these comploxities, let us
‘be quite clear in our mind that it is
In the interest of peace, it is in the
interest of both the countries, that we
should try to seitle, whatever may be
the differences between the two coun-
tries, in a spirit of mutual goodwill,
and to that extent we should try to
-explore all the possibilities of settling
these by peaceful means, by talks and
‘the like, and this is the policy which
we intend to pursue.

Some hon. Members had mentioned
about the present situation in Naga-
land News has been appearing about
this from time to time and a state-
ment has been made some time back
on this matter. The latest report {from
Napgaland is not very hopeful. In fact,
at present, it is a pity that the hostile
Nagas should have gone back upon
their agreement which they had al-
ready. . . .

Shri Vidva Charan Shukla (Makha-
-samund): Sir, on a point of order. We
‘are discussing the international situa-
tion here. If anvthing is said about
‘Nagaland on this o~casion, it gives
the impression that it is an external
matter and we recognise it as such.

Shri J. B. Kripalani: Sir, I rise to a
point of order. We are discussing the
foreign policy here and Nagaland does
not come under that. (Interruption).

<hv| gwaran Singh: I think we need
not be so touchy. We know it is an
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internal matter. Nagaland is part of
India. But one or two hon. Members
have said somczthing about it. It is
good that the present position is known
to the House. I do not see why, mere-
ly because I referred to this, it be-
comes an external matter. I do not
know why we should be so touchy
about this matter. Two or three hon
Members have raised this point and 1
am only trying to clarify the Gow-
ernment, stand, that it is the Govern-
ment’s intention to firmly stick to the
view that it is for the Government of
India to decide as to who will be in
the Government of India Delegation
We do not repard the objection as
valid. It has been raised that Shilu
Ao should not be a member of the
Government of India Delegntion. That
is the position which I wanted to clari-
fy. 1 do not think we in any way
lose anything; if anvthing, our pcsi-
tion is clarified, it is known to the
country and also 5 the Nagas with
whom we are dealing with the situa-
tion.

Shri Kapur Singh: He deals with
the subject so often that it makes us
nervous, that something is in the
offing.

Shri Swaran Singh: When you raise
e subject again ang again, I never
become nervous. It is better that you
also learn not to be nervous merely
because we discuss things. It is part
of the democratic way of life that we
discuss things, that we try to clarity
the situation (Interruption).

A mention has been made about
Indo-China and South-East Asia. I
have nothing much to add to what I
have said already. The conference of
the Laotian princes in Paris has not
been quite a success, but it is hoped
they will resume the talks either in
Paris or elsewhere. After Prime
Minister Phouma has attended the
Cairo conference we hope they will
agree and the way will be clear for
the 14-nation conference, for which
we have always stood, because we feel
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that the solution of this problem of
Laos is a matter which can be solved
only by political approach. The posi-
tion in South Viet Nam and North
Viet Nam is very, verv difficult and
delicate and we do continue to hope
that the outside influence of any type,
whether it is pressurisation or physi-
cal presence of troops and the like,
some method would be found to eli-
minate these outside influences and
the way would be clear for a solu-
tion of this problem when it is not sub-
jected to pressures and pulls from
outside.

I have taken a little longer than I
thought I would. In the course of
these remrarks 1 have tried to cover
some of the important points that
have been raised by the hon. Members.
In the end may I sav that I oppose all
the amendments that have been mov-
ed except the one which has been
put forward by Shri V. B. Gandhi?

Shri Nath Pai: This morning also I
have tried %7 rais® it in some other
form but it did not receive your plea-
sure. We wanted to know, apart from
the many other things which we ex-
pect he would deal with, (a) what is
the reaction of Government to  this
complaint lodged by the Foreign Mi-
nister of Portugal with the Security
Council of the United Nations that the
present conditions in Goa have reach-
ed a state of despair bordering on re-
volution—this, we think, is a wvery
slanderous type of propaganda against
this country and the Minister should
deal with this—and (b), how far is
there any truth in the report that the
Afro-Asian group has also lodged a
complaint with the Secretary-Genenal
of the United Nations against racial
discrimination and ill-treatment, that
is practised against them in New York,
and in this racial discrimination are
eny Indian diplomats also involved?

Shri Hem Barua: In the course of
my speech I made a reference to the
message of condolence sent by the
President of Israel to the President
of India. That does not find a place
in the compilation called Tributes of
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Homage. May I know if our Presi-
dent Tecently received a message
from the President of Israel and it
has been deliberately blacked out and,
if so, for what reasons?

Dr. L. M, Singhvi: May I know
whether the Government have receiv-
ed a communication from the Malay-
sian Prime Minister that he would
like to have an opportunity to ex-
plain the Malaysian point of view at
the forthcoming Cairo Conference
and whether Government is doing
anything about it or whether the
Government is doing anything to pre-
clude any discussion of this issue by
Indonesia at the Conference?

To T wAgT sfgar ¢ wriEAT

F 91 qeeq weaww g1 @ &, IW@ A
T & ST qATH WA T HT wR
T EY TFAT S | WYL TIT HATATL FT
977 ZfEAT wE 1 & T § | AT
T FHIT /@ TG A%, 69 fadw

. = - . -
9, 39 Teeq goRwA 7 zfaor wE wr
F TE M gearard & faers #7§ 9w
g% M fagra s aT &1 99
w4r ?

Shri Vidya Charan Shukla: In view
of the deteriorating situation on the
cease-fire line on the international
frontier with Pakistan, has Govern-
ment thought of any immediate action
to remedy the situation or it is going
to wait until the Foreign Ministers
of India and Pakistan or the Prime
Minister of India and the President
of Pakistan meet to consider the
matter? Is it going to take any
interim steps pending that meeting?

Shri P. Venkatasubbaiah (Adoni):
When the late Prime Minister has
categorically stated that the accept-
ance of the Colombo Proposals must
be the condition precedent for any
further negotiations with China, how
could the Foreign Minister react to a
statement supposed to have been
made by Mr. Felix Bandaranaike to
the effect that the Chinese Govern-
ment is agreeable to wvacating the
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seven posts? Has that condition
been removed and India is prepared
to negotiate with China without any
conditions?

Shri Swaran Singh: I will take the
last question first.

Shri Nath Pai: Why should he take
them topsyturvy?

Shri Swaran Singh: The position
is not a new one. Pandit Jawaharlal
Nehru had clarified that position. This
statement was made by the Parlia-
mentary Secretary to the Defence and
External Affairs Minister to the Gov-
ernment of Ceylon to suggest a par-
ticular solution that is, the compli-
ance with some of the conditions.

17.35 hrs.

Therefore, it was necessary to re-
iterate our position. This was not a
new stand that was taken but this
was the position which had already
been enunciated by our Prime Min-
ister and, if 1 may add, that has been

our position which has been there
throughout.
Shri Shukla has asked me about

the violations of the cease-fire line.
He may recall that the Defence
Minister did mention this morning
that this matter had been taken up
for discussion between the two Gov-
ernments at diplomatic level and that
because the Indian High Commis-
sioner in Karachi was away to London
on account of some illness in his
family, we had suggested to the
Pakistan Government that further
talks might be held in Delhi so that
steps might be taken to stop these
incidents.

Dr. Lohia has said that the ques-
tion of apartheid is an important one,
I entirely agree with him. We atfach
the highest importance to taking con-
crete steps to see that this inhuman
treatment to which the non-whites
are subjected there, is done away
with. We will certainly do our best
not only to highlight it but also to
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help in evolving of measures which
might yield some fruitful results.

Dr. Singhvi has asked as to whe-
ther the Malaysian Prime Minister
has approached us saying that he
would like to express his view-puint
before the non-aligned conference.
It is a fact that we have received a
communication very recently from
the Malaysian Prime Minister. We
are studying it and we will take
appropriate action on this.

Shri Nath Pai: Take it before the
3rd October, before you go to Cairo.

Dr. L. M. Singhvi: And tell us also.

Shri Swaran Singh: I would re-
mind the hon. Members who appear
to be so solicitous on this issue that
the Indian Delegation took a very
prominent part in putting forward
Mayasia's case at the Afro-Asian
Ministers’ meet at Djakarta. We went
to the length of even recording our
disagreement with the final eommu-
nique on the Malaysia issue,

Shri Hari Vishnu Kamath: Keep it
up at Cairo also.

Shri Nath Pai: Keep up that noble
tradition that you have set up.

Shri Swaran Singh: Therefore, we
will see as to what we can do with
regard to this.

Then, Shri Nath Pai has asked two
questions.

An Hon. Member: (a) and (b).

Mr. Speaker: He always asks one
question but there is an (a) and a
(b). :

Shri Swaran Singh: With regard to
part (a) of his question, there was a
mention that the Goans are putting
forward some complaint against India.
We did make an enquiry and the
latest. that I knew about a couple
of days ago was that they have not
yet actually lodged it. But if they
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lodge it or if they have already lodged
it in the intenval, we will take very
serious objection to this because it
is an internal matter. It is not a
matter which the United Nations
can take up. I have no doubt in my
mind that no cognisance will be taken
of it. What happens in such cases
is that these things are circulated,
They do some mischief; but we will
also give our version which will be
circulated and we hope that there
will be no adverse propaganda against
us on that score.

Shri Nath Pai: May I correct him?
He said that the Goans have lodged
a complaint. The Portuguese have
lodged a complaint.

Shri Swaran Singh: I am sorry; it
is the Portuguese.

Shri Hari Vishnu Kamath: Just a
slip of the tongue.

Shri Swaran Singh: About part (b),
he said that there was some discri-
mination in New York. I did not
quite catch it, but if the suggestion
was that we will be lukewarm on
this issue, he is wrong.

Mr. Speaker: Against the non-whites
there, the original residents, and our
Indian......

Shri Nath Pai: I do not like the
colour word; I am very mu:h against
it. T used the word “Afro-Asian
Group”. Against that there is discri-
mination and a complaint has been
lodged by them, including the Indian
Dzlegation, with U Thant, Secretary
General, pointing out this discrimina-
tion.

Shri Swaran Singh: ] must confess
that I have not seen that. But it is
very much opposed to our way of
thinking that there should not be any
discrimination on that score. Ac-
cording to Mr. Nath Pai, we are also
complaining in that, if I have under-
stood him correctly. If that is so, we
are on the right track. If the com-
plaint ig that we are in any way in-
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volved and that we are helping in any
discrimination, we would very much
like to repel that.

Shri Nath Pai: That shows he does
not know about what I asked.

Shri Swaran Singh: I can find out as
to what is the particular point that is
bothering him. But I do want to en-
unciate our policy which is against any
dis:rimination, against the Afro-Asian
group, in any form or against the
nationals belonging to any of these
countries.

About Mr. Hem Barua's point, my
reply is, I do not know, as a matter
of fact, if any message of condolence
was or was not received. I am not in
a po.ition. ...

Shri Hem Barua: [ made a mention
of that in my gpeech.

Shri Swaran Singh: If he were s0
anxious about it, he could have passed
on that information to me. That is all.
Thank you, Sir.

Mr. Speaker: I shall now put sub-
stitute motion No. 2 moved by Dr. Ram
Manohar Lohia to the vote of the
House.

The substitute mogion No. 2
wag put and megatived.
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Now, 1 shall put the
motion No, 4 moved by Dr.

Singhvi.

The substitute motion No. 6
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Hari Vishnu Kamath. The question
is:

“That for the original motion, the

following be substituted, namely:—

‘This House, having considered

the present international situation

substitute
L. M.

and the policy of the Government
of India in relation thereto, is of

the opinion that the foreign policy

of Government has
achieve its objective..” (5)

wag put and negatived.

failed

Let the lobbies be cleared.

Mr. Speaker: 1 shall now put sub-
stitute motion No. 5 moved by Shri

Bade, Shri
Bagri, Shri
Barua, Shri Hem

Alagesan, Shri
Alva, Shri A. S.
Alva, Shri Joachim
Ancy, Dr. M. s,

Barus, Shri R.
Bawmppa, Shri

Bhanja Deo, Sh-i L. N.
Bhanu Prakash Singh, Shri
Bhattacharyys, Shri C. K.
Birendra Bahadur Singh, Shr
Brajeshwar Prasad, Shri
Chandrabhan Singh, Shri
Chandriki, Shri
Chaturvedi, Shri §. N.
Chaudhuri, Shri D. S.
Chaudhuri, Shrimat: Kamala
Chettiar, Shri Ramanathan
Chuni Lal, Shri

Daljit Singh, Shri

Das, Shri B. K,

Das, Shri N. T.

Dass, $hri C.

Deshmukh, Dr. P. 5.
Deshmukh, Shri B. D.
Dighe, Shri

Dinesh Singh, Shri

Dixit, Shri G. N.
Elayaperumal, Shri
Ganapati Ram, Shri
Gandhi, Shri V. B.
Ganga Devi, Shrimati
Goni, Shri Abdul Ghani
Hanumanthaiys, Shri
Heda, Shri
Hem Raj, Shri

Igbal Singh . Shri

AYES

Braj Raj Singh, Shri
Kamath, Shri Hari Vishnu
Lohia, Dr. Ram Manohar

NOES

Jagjivan Ram, Shri
Jain, Shri A. P.
Jyotishi, Shri J. .
Keishing, Shri Rishang
Khadilkar, Shri
Khanna, Shri Mehr Chand
Kotoki, Shri Liladhar
Kouplgi, Shri H. V.
KripaShankar, Shri
Krishna, Shri M. R.
Lakhan,Das, Shri

Lalit Sen, Shri

Laskar, Shri N. R.
Mahishi, Shrimati Sarcjini
Malsichami, Shri
Malaviys, Shri K. D.
Malhotra, Shri Inder J.
Mallish, ShriU. S.
Manaen, Shri

Mengi, Shri Gopal Datt
Menon, Shri Krishna
Mirza, Shri Bakar Ali
Mishra, Shri Bibhuti
Misra, Shri Mahesh Dutta
Mohiuddin, Shri
Morarka, Shri

Murti, Shri M. S.
Niranjan Lal, Shri

Oza, Shri

Pandey, ShriR. 5
Pant, Shri K, C.

Pattabhi Raman, Shri C. R.

Pratap Singh, Shri

Puri, Shri D. D,
Raghunath Singh, Shri
Rai, Shrimati Sabodrabai

The Lok Sabha divided

[17.46 hrs.

Nath Pai, Shri
Yashpal Singh, Shri

Raj Bahadur, Shri

Raju, Shri D, B,

Ram Subhag Singh, Dr.

Ram Swarup, Shri

Ramakrishnan, Shri P. R.

Rane, Shri

FRao, Shri Hanmanth

Rao, Shri Muthyal

Rao, Shri Ramapathi

Rao, Shri Rameshwar

Ray, Shrimati Renuks

Reddiar, Shri

Sahu, Shri Rameshwar

Samnani, Shri

Satyabhama Devi, Shrimati

Shah, Shri Manabendra

Shah, Shrimati Jayaben

Shankarsiys, Shri

Sharma, Shri K. C.

Shastri, Shri Lal Bahadur

Sheo Mamin, Shri

Shree Narayan Das, Shri

Shukls, Shri Vidya Charan

Siddananjappa, Shri

Siddiah, Shri

Sidheshwar Prasad, Shri

Singh, Shri D. N.

Singh, Shri R. P.

Sinha, Shri Satys Narayan

Sinhasan Singh, Shri

Soundaram Ramachandran,
Shrimati

Subramanysam, Shri T.
Sumat Prasad, Shri
Surys Prasad, Shri
Swaran Singh, Shri

to
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‘Tantia, Shri Rameshw r Umanath, Shri

Tiwary, Shri D. N.

‘Tyagi, Shri Veersbasappa, Shri
Ulkey, Shri Verma, Shri K. K.
Mr. Speaker: The result of the

division is:
Ayes 8; Noes 120
The motion was negatived.

Mr. Speaker: Now, I shall put Shri
Shinkre's substitute motion, namely
substitute motion No, 6, to vote,

The substitute motion No. 6
wag put and negatived.

Mr. Speaker: Now, I shall put Shri
V. B. Gandhi's substitute motion to
vote,

The question is:

“That for the original motion,
the following be substituted,

ASVINA 6, 1886 (SAKA)

Vash s, Shri M. B.

Situation 4168

Vidyalankar, Shri A. N.

Wadiws, Shri
Yadava, Shri B. P.
Yusuf, Shri Mohammad
namely:—
‘This House, having considerea

the present international
situation and the policy of
the Government of India
in relation thereto,
approves of the policy of
the Government of India.’”

The motion was adopted.

Mr. Speiker: The half-hour dis-
cussion which was scheduled for to-
day has been postponeq for tomorrow;

1748 hrs.
The Lok Sabhg then adjourned till

Eleven of the Clock on Tuesday,
September 29, 1964|Asvina 7, 1886
(Saka).
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